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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH
AT NEW DELHI.
O.A NO. 515/2022
IN THE MATTER OF:
DHARAMVIR ...APPLICANT
VERSUS
STATE OF HARYANA ...RESPONDENT
REPLY ON BEHALF OF RESPONDENT NO.11
LE. M/S RUCHIRA PAPERS LTD. (WRITING
AND PRINTING UNIT).
MOST RESPECTFULLY SHOWETH:

That the present Original Application has been
alleging pollution of holy River Markanda at Narain
Ambala. The Applicant in the letter petition has

industrial waste water of Kala Amb factories locatet

J

led by the Applicant inter-alia
arh, Tehsil Narayangadh, District

inter-alia alleged that polluted

d at Trilokpur road, is discharged

through Kaimi drain in River Markanda is being dischiarged in river Markanda thereby

poliuting the holy river water and hurting the religious
as causing serious diseases and mortality amongst vi

been dlleged that one paper mil is

pollution/degradation by discharging its waste wa
drain in river Markanda. The matter is pending a

Tribunal and is now listed for hearing on 25.09.2024.

That the present Original Application was for the firs
Tribunal on 01.09.2022, when this Hon'ble Tribunal issu

Committee  comprising of representatives

Secretaries/Principal Secretaries, Departments of Jal

sentiments of the people as well
llagers and the cattle. It has also
environmental

also causing

ter through illegally constructed

djudication before this Hon'ble

5t time listed before this Hon'ble
ed directions constituting a Joint

of Additional

Shakti, Environment and Industry

the Chief




3.

and PCBs of both the States of Himachal Prad
Commissioners, Nahan (Himachal Pradesh) and Am

to verify the factual position and take remedial acti

That as directed by this Hon'ble Tribunal an inspec
Committee on 21.09.2022 and 21.10.2022 and ¢
submitted before this Hon'ble Tribunal. The key findi
Committee with respect to the answering Respondé

for the ready reference of this Hon'ble Tribunal:

Observations of the Joint Commitiee:
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“The joint committee also inspected the

the name & style of M/s Ruchira Pape

esh and Haryana and Deputy
bala and Kurukshetra (Haryana),

on.

lion was conducted by the Joint
0 report dated 23.11.2022 was
ngs and observations of the Joint

=nt herein are reproduced herein

» paper man u’lfacfurfng industry in

r Limited, village Rampur Jattan,

Kala Amb which is discharging treated effluent into Jattanwala nallah.

M/s Ruchira Paper Limited has installe

d ETP-cum-STP of capacity 6000

KLD. The aforementioned unit has also installed Online Continuous

Effluent Monitoring System (OCEMS) at

final outlet of ETP-cum-STP which

is further connected with servers of HPSPCB and Central Pollution Control

Board (CPCB). The real time data of final outlet is being transmitted to

HPSPCB and CPCB Servers. The calibra

tion certificate of OCEMS is valid

upto 13.12.2022. The team of HP State Pollution Control Board and

Haryana State Pollution Control Board jointly collected the sample of

final outlet of ETP-cum-STP of the Paper Mill.

The paper industry is complying with

the discharge norms prescribed

under the Environment (Protection) Act, 1986.

i. No unfreated wastewater discharge by any industrial unit through illegally

constructed drain/ by-pass structure into River Markanda was observed.
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ii. The Paper Mill i.e. M/s Ruchira Paper Lim
Trilokpur road Kala Amb was found con

prescribed under The Environment (Protecti

ited, village Jattanwala Nallah,
plying to the discharge norms

on) Act, 1986

iii. The water quality of River Markanda was meeting the Primary Water Quality

Criteria for bathing water (Water used f
prescribed under The Environment (Prg
committee was apprised about the projects
and Sewerage Treatment Plant Trilokpur
commission shortly, which will further imp

Markanda.

or organized outdoor bathing)
itection] Act, 1986. The joint

such as CETP+cum-STP Kala Amb

are underway and about to

rove the waler quality of River

iv. HPSPCB is regularly monitoring the ground water quality of Kala Amb area.

No ground water contamination is found in

Kala Amb area.

v. As per draft report of CPCB regarding polluted river stretches for restoration

of water quality (2022), there is continuous

Improvement in water quality of

River Markanda and has upgraded the status from priority Class-Il to priority

Class-V.

vi.The joint committee agreed that the conderned Regional officers of both

the State Boards shall file the report on behalf of their respective States.”

That thereafter, the Respondent Himachal Pradesh State Pollution Control Board

again conducted sampling of ETP-cum-STP of the

answering Respondent Industry

herein on 26.11.2022 and the results were found to be complying with the discharge

norms as prescribed under the Environment (Protec

tion) Act, 1986. It is imperative to

mention herein that the same has been duly stated by the Respondent Himachal

Pradesh State Pollution Control Board in its reply dated 10.01 .2023 filed before this

Hon'ble Tribunal.
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directions:
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That vide order dated 14.03.2023, this Hon'ble Tribunal issued the following

“In view of the facts and circumstances of the|case and natfure and magnitude

of the issues involved regarding pollution of

river Markanda, we consider it

appropriate to constitute and accordingly constitute another Joint Committee

comprising of representatives of the MoEF

& CC, CPCB Additional Chief

Secretaries/Principal Secretaries, Departments of Jal Shakfi, Environment and

Industry, PCBs of both the States of Himachal Pradesh and Haryana and Deputy

Commissioners, Nahan (Himachal Pradesh)

(Haryana) to look into all the issues involved re

and Ambala and Kurukshetra

garding noﬁfi:coﬁon of the Flood

Plain Zone (FZP) of river Markanda, encroachments made and action taken for

removal thereof, discharge of untreated idomestic sewage or industrial

effluent, operational efficacy of STPs/ETPs/CE

setting up of STPs/ETPs/CETPs, dredging if any

TPs already setup, proposals for

required, rejuvenation/remedial

measures required and to submit its report within three months by email at

judicial-ngt@gov.in (preferably in the form of searchable PDF/OCR Supported

PDF and not in the form of Image PDF) with detailed pointwise suggestions for

remedial action required to be taken with specific mention of the concerned

Authority statutorily obligated for taking up of the requisite action. The Joint

Committee shall also arrange collection of samples of water from different

strategic locations (outfall of STPs/ETPs/CETPs)

and at the interval of 1 kms of

drain/river and analysis of the same with respect to all relevant parameters

including presence of heavy metals.

The Joint Committee is further directed to s
concerned Authorities with specific suggestion

shall take appropriate steps by issuing n

end copies of its report to the
s and the concerned State PCBs

ofices/orders| in terms of the

recommendations of the Joint Committee asking the concerned Authorities to

comply with the same in time bound mann

er and to su'bmff action taken
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reports/action taken plans to them with

provisions."

That in compliance of the order dated 14.03.
17.10.2023 was filed by the Joint Committee befol
relevant portions of the Joint Committee report
Respondent herein are reproduced herein below

Hon'ble Tribunal:

a. M/s Ruchira Papers Ltd. is the only industry
categories of highly polluting industries and |
capacity 11 MLD. The unit has obtained conse,
of treated effluent quantity of 4.012 MLD into
Time Online Continuous Water Quality Monitor
final ouflet of ETP. The results of treated efflu

CPCB and HPSPCB server on real time basis.

b. The samples were collected from the drain uj

specific timelines, budgetary

2023, a progress report dated
re this Hon'ble Tribunal. That the
with respect to the answering

¢ for the ready reference of this

in Kala Amb |fhorf falls under 17
has installed their captive ETP of
nt from State Board for discharge
drain. The unit has installed Real

ing Statfion and Flow meter at the

ent are being displayed on the

bstream and downstream of M/s

Ruchira Paper Ltd. on 25.09.2023 and the samples have been sent to CPCB

laboratory at New Delhi and the analysis repo

c. The industry Ruchira Paper mill was inspected

- Samples were taken from the Outlet of El

rt is awaited.

on 25.09.2023.

[P and Aeration Tank of ETP and

the samples have been sent to CPCB laboratory at New Delhi and the

analysis report is awaited.

- The details requested from the Unit thrg
compliance of various rules/charter, wit
generation/disposal, Use of Chlorine and b

and recycling of lime sludge and base line

bugh SPCB, to as to verify the
h regard to| Hazardous waste

leaching sequence, Generation

> data as provided in EIA report,
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Green belt and source of water used in the

the Industry and SPCB.

Further, the OCEMS installed by tt
mastered/tempered / wrongly calibrate
discharge of unitreated waste water will

OCEMS. This needs to be investigated furth

The industry has to dispose off its freated e
and in the drain, as per conditions of Envirt
MoEF&CC. However, the industry is dispos
drain, despite the fact that 33% of the ar

SPCB, is under plantation.

Other key observations, conclusions and

Committee:

The sporadic checks conducted by the Jo

of Online Continuous Emission Monitorin

green belt, are still awaited from

e Unit was found to be

>d in such l: way that even
show compliance of norms in

er by Joint Committee/SPCB.

ffluent, for agriculture, plantation

bnmental Clearance granted by
ng off its treated effluent only in

ea, as informed by the Unit and

Recommendations of the Joint

nt Committee on the calibration

g Systems (OCEMS) in a few

indusfrial units and CETPs during the investigation have revealed a

concerning pattern. It appears that the

OCEMS assessed by the Joint

Committee have been manipulated or :‘naccurafe?y calibrated. This

manipulation is carried out in a manner f
indicate compliance with the norms set b
data to the CPCB/SPCB server. As a resu
freated effluents are discharged during
accidentally or intentionally, the OCEMS
recommended that a detailed investig

conducted by respective SPCBs, to conclu

PCB team during visit to the Kala Amb are

Joint Committee on 12/6/2023 and 25/9/2(

hat makes these OCEMS falsely
y CPCB/SPCE when transmitting
If, even if unireated or partially
unconventional hours, whether

still registers compliance. It is
jation in this matter may be

de and rectify this anomaly.

2a for attending meeting of the

)23 to the Kala Amb area, which
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spans both Haryana and Himachal Prq
industrial effluent being released into the A
Photographs 1 and 2 of Annexure-K. Thest
HSPCB, HPPCB and other members of the
ordinates in the WhatsApp group speg

sharing related to this matter, for their refe

action. The Members of the Joint Comm

locations for sample collection. Nonethel

1desh, has noted instances of

viarkanda River, as evidenced in
> Photographs were shared with

Joint Commiitee along with Co-

ifically created for information

rence and timely and necessary
littee later on also visited these

2ss, additional investigation and

surprise inspections are necessary to definifively identity the origin of the

effluent in the River Markanda, which m
results of the samples collected by Joint

under analysis in CPCB Laboratory.

All industries that ufilize treated effluent for
are obligated fo develop and execute

(IMP) in accordance with the guidelines es
the directives of the Hon'ble National Gre
O.A. No. 348/2017, Shailesh Singh Vs. AI-L
2019. Additionally, as per the CPCB's guide
the Irrigation Management Plan (IMP) mu
obtaining Consent to Operate (CTO) from i

(SPCBs). However, the Joint Committee

ay be pronnllad after receipt of

Committee, which are currently

on-land im'gcﬁon and plantation
an Irrigation Management Plan
tablished by the CPCB, following

en Tribunal (NGT) in the case of

Jua Food Processing Pvt. Lid. in
lines, the recommendations from
st be included as conditions for
the State Pollution Control Boards

has observed that neither the

Haryana State Pollution Control Board nor the Himachal Pradesh State

Pollution Control Board have incorporate
Furthermore, none of the industries in both
which use freated water for irrigation ang
implemented an Irigation Manageme
challenges in assessing whether these in
effluent for irrigation and plantation withot

of underground water and soil. It is recomn

d the IMP as a CTO condition.
Haryana and Himachal Pradesh,
plantafion, have developed or
nt Plan. This raises significant
dustries are employing freated
st adversely affecting the quality

)ended that the SPCBs take steps
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to ensure compliance with the directives of the Hon'ble NGT and CPCB

Guidelines by issuing appropriate instructions.

The Joint Committee has noted that |a substantial volume of lime
sludge/waste being dumped in the Kala Amb area of Haryana, spanning
few kilometres (as shown in Photographs 3, 4, 5, and 6 in Annexure-K) without
any information to SPCBs. This waste finds lits way into the river, particularly
during rainy periods. The HPPCB asserts that the region|in question, where
lime sludge is being dumped, falls under Revenue Estate of Haryana's and,

therefore, pertains to HSPCB. However, according to HSPCB, the industries

responsible for generating lime waste or sludge are located in Kala Amb,
which is under Himachal Pradesh's jurisdiction, making it the responsibility of
HPPCB. With neither SPCB taking ownership, the accumulation of lime
sludge continues fo grow.
However, as per the records shared with [the Joint Cormmittee, only three
industries in Kala Amb generate lime sludge or waste, and none of these
industries are authorized to dispose of this waste like ﬁjfs, as it violates the
conditions of the Consent to Operate (CTO) granted by the Himachal
Pradesh PCB.
The joint committee has visited and inspected two of these units. M/s
Ruchira Papers Ltd has installed Lime Kiln for regeneration of Calcium Oxide
from Waste Lime Sludge and the Lime Kiln was in opergﬁon at the time of
Visit. However, the records requested from the Unit thraugh SPCB, w.r.t the
quantum of Lime sludge generated and the recycled in the process, make
up chemicals used to achieve desired purity and disposal of the excess Lime
sludge equivalent to make up chemical, so as to examine the efficacy and
efficiency of the recycling through mass balance approach followed by
verification, are yet fo be received. Similarly records shared by M/s Vashisht

Chemicals indicated that Lime waste generation is more than double the

quantity mentioned in the Consent fo Operate (CTO) granted by HPPCB.
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In view of this, without pin-pointing an
Committee requires additional time to cc
and identify the specific industry or indl
dumping of lime sludge along the banks of
interim period, it is advisable for HSPCI
regarding fthe landowners of the areq

deposited. This will help in identifying the

appropriate legal actions against them.

That a supplementary and final report dated 27.04.
Tribunal by the Joint Committee. That the matter v
Tribunal on 05.08.2024, when the report dated
Committee was taken into consideration by this

directions were issued:

“1. From the report submitted by Haryaq

11

y Industry atl this stage, Joint
»nduct a thorough investigation
ystries involved in the improper
f the Markanda River. During this
3 to ascertain the information
s where lime sludge is being

responsible parties and taking

2024 was filed|before this Hon'ble

before this Hon'ble
|
27.04.2024 filed by the Joint

vas last listed

Hon'ble Tribunal and following

na State Pollution Control Board

(hereinafter referred to as 'HSPCB') we find that violations are on the part

of industrial proponents and therefore tt
is necessary. We accordingly implead

22:-

1) M/s Ruchira Papers Ltd (writing and pr
Rampur Jattan, Kala-Amb, Sirmaur, Him

2) M/s Sai Tech Medicare, Vill Kairi, Kala

eirimpleadment as respondents

following as Respondents 11 to

inting unit) Tirlokpur Road, Village
achal Pradesh.

Amb, Sirmaur, Himachal Pradesh

3) M/s Accura Care Pharmaceuticals, Vilage Moginand, Kala Amb,

Sirmaur, Himachal Pradesh

4)M/s Rich Graviss Products Pvt. Ltd., Kala Amb, Himachal Pradesh

5) M/s Vashisth Chemicals at Kala Amb)

Sirmaur, Himachal Pradesh
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6) M/s Himachal Polyolefins Limited, Village Ogli Yamuna Nagar Road

Kala Amb, Sirmaur, Himachal Pradesh, Registered |Office & Works at

Village Khari, Near Asgarpur Majra, Yamuna Nagar Road, Kala-Amb,

District Sirmaur, Himachal Pradesh

7) Kala Amb Infrastructure Development Company Ogli, Nahan, Sirmour,

Nahan, Distt. Sirmaur, H.P

8) M/s Symbiosis Pharmaceuticals Pvt. Ltd, Suketiroad Kala Amb, Sirmaur,

Himachal Pradesh

9) M/s Naraingarh Sugar Mills Ltd, VPO Banondi, Tehsil Naraingarh, Disfrict

Ambala

10) Municipal Corporation, Ambala through Munfcip’la.' Commissioner

11) Panchkula Municipal Corporation, Panchkula through its

Commissioner, District Panchkula and

12) Haryana State Infrastructure Industrial Development Corporation Ltd

office at Panchkula through its Managing Director.

2.Registry is directed to issue nofices

fo the above newly impleaded

respondents who may file their response within one month after receipt

of notice.”

Hence, the Respondent herein was impleaded in

the present Original Application

as Respondent No.11 by this Hon'ble Tribunal vide order dated 05.08.2024 and the

present reply is being filed thereto. That the regort dated 27.04.2024 consists of

observations and recommendations of the Joint Team and the Respondent herein

is hereby submitting a point-vise reply to the same

in the preceding paragraphs.

REPLY TO THE OBSERVATIONS OF THE JOINT COMMITTEE WITH RESPECT TO LIME SLUDGE

AND FLY ASH.

That as per the Environment Clearance dated 11.1

1 ]

0.2007 (Page 513 of the court file)

granted to the Respondent Industry, solid waste generated in the form of boiler ash
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shall be provided to cement/bricks manufacturing units. It

13

is in the humble

submission of the answering Respondent Industry herein, that the said condition of

the Environment Clearance is duly being complied with as the fly ash generated

from the Respondent Industry herein is being sold

to the cement industries i.e. Shri

Ram Industries, Satyam Cements, Sky Lark Traders and Lord Chemical Industries.

Copy of E-way bills along with the tax invoices de

picting outward supply of fly ash

by the Respondent herein are collectively marked and annexed herewith as

Annexure-R/1(Colly). That the said is being transported by the Respondent Industry

through its own trucks, which as per the prescribed

guidelines are duly covered from

all sides so as to avoid any dispersion of fly ash during it's transportation. Copy of

photographs of trucks used for tfransportation of fly

ash from the Respondent Industry

to the cement industries in Paonta Sahib, Himachal Pradesh are marked and

annexed herewith as Annexure-R/2(Colly). Further, it isimperative to mention herein

that during the Financial Year 2023-2024, the Respandent Industry has sold boiler ash

worth Rs. 2.79 crores. Copy of the statement depicting vendor vise sale of ash for

the Financial Year 2023-2024 along with the cu:
collectively marked and annexed herewith as
Balance Sheet of the Respondent Industry depictin
Year 2022-2023 and 2023-2024 is marked and @

R/4(Colly).

stomer account statements are
Annexure-R/3(Colly). Copy of
g the sale of ash for the Financial

nnexed herewith as Annexure-

That the Joint Committee report states that “With reference to the Lime Sludge

generated in the Pulp and Paper, the "SCHEDUL

- | [see rule 3 (1) (17) [il] LIST OF

PROCESSES GENERATING HAZARDOUS WASTES" clearly specifies at S.No. 35 that

(35.3) Chemical sludge from waste water treatment, from the processes mentioned

in this schedule is hazardous. Since, Pulp and P

per _process _is mentioned in this

Schedule | and the Lime Sludge is generated during treatment of Black Liquor

(Waste water generated during pulping) in the

“hemical Recovery Process and

therefore Lime Sludge from Pulp & Paper Ind

stry is chcrci:'ous Waste. Being

hazardous waste, Lime sludge is to be either rec

cled back by recovery of Lime
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through Lime Kiln and if for any reason, it is not use

14

»d in the Lime|Kiln, it must be sent

to a Treatment, Storage and Disposal Facility (TS

DF) after obtaining authorization

under HWM Rules, 2016, from State Pollution C¢

ontrol_Board"| The report further

continues to mention that It is pertinent to mentig

Responsibility for Environment Protection (CREP) G

n that “according to Corporate

videlines, Pulp and Paper Industry

is required to installs Lime Kiln, for recovery of Lime

from the Lime Sludge generated

during Chemical Recovery Process (CRP). M/s Rut

~hira Papers Lid. have installed a

Rotary Lime Kiln of 60 TPD Capacity for recovery

¢ of Lime from the Lime Sludge”.

Therefore, admittedly the Respondent Industry he
regeneration of Calcium Dioxide from waste lime

the conditions of the Environment Clearance

installed by the Respondent Industry herein on lar

Respondent Industry itself as mentioned in the Joir
of the court file) is efficient and adequate eng

generated by the industry. It is imperative ta

erein has installed a Lime Kiln for
sludge and is Iihu& complying with
dated 1].10.;‘2007. The Lime kiln
d khasra no. 94/5 (owned by the
t Committee |Report at page 501
ugh to process the lime sludge

mention h?rein that when in

compliance to the conditions of the Environment Clearance the Respondent

Industry herein is recycling back the Lime sludge
no question of the same being hazardous or non-|
It is in the humble submission of the Respondent Ir
is being deposited by it on the banks of the riv
Committee Report and the lime sludge in its entir
kiln installed by the Respondent Industry. That to cd
was carried out by the Revenue Department d

issued a certificate dated 24.07.2024 stating that

through the lime kiln, there arises

nazardous.

1dustry herein that no lime sludge
er as falsely alleged in the Joint
ety is being processed in the lime

srroborate the same an inspection

nd the department has thereby

Khasra No. 94/5 is owned by M/s

Ruchira Papers Ltd. and on the spot there is no lime sludge/mud etc. Copy of the

certificate dated 24.07.2024 issued by the Revent

Je Department along with its true

translated copy is marked and annexed herewith as Annexure-R/5. It is therefore

submitted that neither any lime sludge/mud €

Respondent Industry is depositing the same on the

xists in Khasra No. 94/5 nor the

> banks of the river.
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REPLY TO THE OBSERAVTIONS OF THE JOINT COMMITTEE WITH RE§' PECT TO ANALYSIS

REPORT OF SAMPLES COLLECTED FROM THE FINAL DIS

CHARGE OF EFFLUENT TREATMENT

PLANT.

At the outset, it is imperative to mention herein tha

its operation in 1983. There are two units of the Industry i.e. Wriir

(subject matter of this case) and Kraft Paper u

installed a common adequate and efficient E

treatment of the trade effluent generated from f

with Aerobic, Anaerobic and advanced oxid

Process). It is submitted that the total capacity of th

are two separate streams, Stream A from the Writir
from the Kraft Paper unit that are connected to th
connected to the Writing and Printing Unit is
Respondent Himachal Pradesh Pollution Contr
10.01.2023) and that of Stream B connected to the
of ETP process flow chart is marked and annexed
separate Consents have been granted by the Res
and the recent renewed Consents for both the un
the recent renewed Consent to Operate granted k
the units are marked and annexed herewith as A
the Consent to Operate granted by the Respor
Printing unit correctly states the ETP capacity for ti
Consent to Operate for the Kraft Paper unit mentic
i.e. 11000 KLD. However, the Respondent Industi
report of the inspection conducted by the Respon
to the renewal of the Consent to Operate and the
provided common ETP cum STP of capacity 11 ML

Ruchira Papers Ltd (Writing and Printing Paper Unit)

marked and annexed herewith as Annexure-R/8.

t the Respondent Industry started
1g and Printing unit

nit. The Respondent herein has

ffluent Treatment Plant for the
he process. The ETP is equipped
ation proces|s method (Fenton
e ETPis 11 MLD (11000 KLD). There
\g and Priniinég unit and Stream B
e ETP. The capacity of Stream A
6000 KLD (also stated by the
ol Board in their reply dated
Kraft Paper Unit is 5000 KLD. Copy
herewith as Annexure-R/6. That
pondent Board for both the units
t are valid till 31.03.2026. Copy of
by the Respondent Board for both
nnexure-R/7(Colly). A perusal of
ident Board for the Writing and
ne unit as 6000 KLD however, the
ons the entire capacity of the ETP

'y through RTl has obtained the

dent Board on 12.06.2024 i.e. prior
: same mentions that the unit has

D with sister concern unit i.e. M/s

. Copy of the inspection report is
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That with respect to the analysis report of samples collected by CPCB from the outlet

of the ETP, there seems to be some eror apparent on the face of it. For better

understanding, the Respondent herein is preproducing the analysis result of samples

collected by CPCB from the outlet of ETP, from Upstream Jattanwala Nallah and

from Down Stream Jattan Walla Nallah:

Page No. of | Sampling Location coD BOD
Court File

476 Upstream Jattanwala Nallah ?13 445
443 ETP final outlet 505 187
476 Down Stream Jattanwala Nallah | 318 108

That a perusal of the aforementioned analysis report as quoted by CPCB in the

report, would show that the parameters of BOD and COD downstream Jattanwala

Nallah are decreasing even after the discharge from the| ETP outlet of the

Respondent Industry herein the parameters of
excessively beyond the prescribed limits. That the
from downstream Jattanwala Nallah ought fo ha
effluent from the ETP which is discharged into the
samples from the ETP outlet are shown to be h
imagination as to how BOD/COD at downstre
less/diluted even after the BOD/COD of the disc
Committee report allegedly remained 505/187 ppr,

some error in the report of samples collected by C

That at the time of inspection by the Joint Commi
samples were collected by CPCB, Respondent Hir
Board and by the Respondent Industry. That as per

collected by the Respondent Himachal Pradesh

parameters are within prescribed limits as notifig

which are also shown to be
parameters of sample collected
ve increased after the mixing of
» drain as the parameters of the
igh in parameters. It is beyond
2am of Jattanwala Nallah are

harged effluent as per the Joint
n. Therefore, there appears to be

PCB.

ttee on 25.09.2023, three parallel
nachal Pradesh Pollution Control
the analysis report of the samples

) Pollution Control Board all the

d by the Respondent Himachal
|

Pradesh Pollution Control Board (@ Page 443 of the Court file). That the samples
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collected by the Respondent Industry were sent fo Shri OM Testing and Research

Laboratory and the analysis result depict that

prescribed limits (@ Page 443 of the Court file).

the parameters are within the

That further, the Respondent Himachal Pradesh Pollution Control Board has been

conducting inspection and collecting samples
Respondent Industry and the parameters have
prescribed limit. Copy of sample analysis reports @
Pollution Control Board for the period 25.06.20:

marked and annexed herewith as Annexure-R/9(C

That the Respondent Industry gets its samples 1

intervals from a EP Approved Laboratory i.e.

at regular fintervals from the

always found to be within the

f RespondenT Himachal Pradesh

22 — 03.06.2024 are collectively

Colly).

ested and analysed at regular

Shri OM Testing and Research

Laboratory and Idma Laboratories and the parameters have always found to be

within prescribed limits. Copy of sample analysis reports from EP Approved

Laboratory i.e. Shri OM Testing and Research Laboratory and Idma Laboratories are

collectively marked and annexed herewith as Annexure-R/10(Colly).

REPLY TO THE OBSERVATIONS OF THE JOINT COMMITTEE WITH RESPECT TO STORAGE

OF LARGE NUMBER OF CHLORINE CYLINDERS AND

_HLORINATION TOWER.

In this regard it is submitted that the observations made by the Joint Committee are

based upon a lot of assumptions and not facts. The Respondent Industry does not

use Elemental Chlorine for bleaching and the same is carried out following DO-Ep-

D1 where DO represents “First Chlorine di Oxid

e Stage”; Ep represents “Alkali

Extraction in the presence of peroxide" and D1 represents ‘second Chloride dioxide

Stage". Long long time back the Respondent Ina
Chlorine and thus there exists a chlorination towe

on the website was very old and the same stands

ustry at some point of time used

rand Cylinders. The information

updated.
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REPLY TO THE OBSERVATIONS OF THE JOINT COMMITTEE WITH RESPECT TO DISCHARGE

OF EFFLUENT ONLY INTO THE DRAIN AND NON USAGE OF THE SAME IN

AGRICULTURE/PLANTATION.

That as per the Environment Clearance granted to the Respondent Industry, the
treated trade effluent has to be discharged into the nearby drain and agricultural
land. However, as per the conditions of Consent to Operate granted to the

Respondent Industry, method of disposal of treated trade effluent is into the drain.

That the Respondent Industry is conscious of its duty towards 1hf—:- environment. The

Respondent Industry has a plantation area of about 10 acres. That the treated trade

effluent as per the condition of Environment Clea
area of the Respondent Industry and the remainit
drain as permitted. That the treated trade effluent
to the plantation area through Pump and distributi
Water Management Irrigation Plan prepared by th
and annexed herewith as Annexure-R/11. Copy
mechanism through which freated trade effluent is

the plantation area are marked and annexed hert

REPLY TO THE OBSERVATIONS OF THE JOINT COMMI]

OF OCEM’S.

That the observations of the Joint Committee regs

systeminstalled by the Respondent Industry are cor:

It is in the humble submission of the answering Res

rance is utilized in the plantation
ng is discharged into the nearby
from the outlet of the ETP is sent
on pipeline. Copy of the Treated
e Respondent Industry is marked
' of photographs depicting the
sent from the outlet of the ETP to

ewith as Annexure-R/12(Colly).

EE WITH RESPECT TO TAMPERING

nrding tampering of the OCEM's

npletely false and hence denied.

pondent herein that the OCEM's

system installed by the Respondent Industry is well calibrated ahd connected with

the servers of the Respondent State Pollution Cont

the Central Pollution Control Board.

rol Board as well as the servers of

At the outset it is submitted that the photographs attached with the Joint

Committee Report (Photographs 14-17 @ page 447

-448 of the court file) are blur and
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not clear and hence do no depict as to which value is for which parameter. Hence,
the same cannot be relied upon. Further, it is imperative to mention herein that at
the time of inspection of the OCEM's on 25.09.2023 by the Joint Committee, 3
simultaneous alerts were received on the registered email id at [10:45 AM, 11:00 AM
and 11:30 AM (annexed with the Joint Committee report @ page 595-597 of the
court file). It is submitted that the receipt of the alerts itself shows that there is no
tampering with the OCEMs and the same are well connected to the servers of the
Board. That a perusal of the alerts above stated would show an increase in the value

of parameters, which is so because the officials of the Joint Committee removed

the sensor knob from the ETP Outlet and dipped it into partially treated and
untreated effluent and hence the alert for exceeding parameters was received by

the Respondent Industry herein.

The OCEM's system is got calibrated from duly| Authorised Agencies at regular
intervals as part of the Standard Operating Procedure. Copy of calibration
certificates dated 11.06.2023, 10.09.2023, 08.10.2023 08.01.2024, 07.04.2024 and

03.07.2024 are collectively marked and annexed herewith as Annexure-R/13(Colly).

REPLY TO THE OBSERVATIONS OF THE JOINT COMMITTEE WITH RESPECT TO HAZARDOUS

WASTE AUTHORIZATION GRANTED TO RUCHIRA PAPERS LTD.

The previous authorization dated 27.03.2019 valid|till 31.03.2024 (@ page 509 of the
court file) was for Hazardous waste category 5.1 i.e. Used Oil- 150 Liter/Year with final
disposal to TSDF facility i.e. Shivalik Solid Waste Manhagement Ltd, Village Majra, Post
Office Dabhota, Tehsil Nalagarh, District Solan| , Himachal |Pradesh. After the
observations made by the Joint Committee the Respondent Himachal Pradesh
Pollution Control Board again inspected the Respondent unit and after the
suggestion of the Respondent Board, the Respondent unit, accordingly applied for

additional hazardous wastes streams.
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i not Details of the
The detail Details of environment
Name of ofutilization with uthizegwhr'" | arrangeme |  aisafeguards
Hazardous Charact? | in the plants stich Lplhd nts for ot
Sch J Nameof Waste Quantity as Reuse/ J’ P alls of ey ke v
Nama) {Frocess ahch Recycling/ whatisdone on to actual
oot waste | Recovery/Reproc | “(itnig || USers/TSD faciltion
essing etc. waste F providedfor
safehandling
322
Corrosive
32. - wasles
= i : No Secured storage
T 100%
Sch- | Pulp and ansing 10 Liquid | Vtlized in ETP for transportatio| and handli
! Pﬂ:?ar fromuse | Kllyear s neutralization Reutilized n reqd. within ﬂanntg
Industry of strong
acid and
bases
5.
Industrial
operations Provided
using mineral 5.1 150 . Sent To Sent To byrggPCB Secured storage
Sch-l | orsynthetic oil | Used or Lirivear Oily Regd.Recycl Regd.Re Regd. an_rilh I_'sandlin?
as lubricantin | spent oil er cycler Recydler. within plan
hydraulicsyste
ms or other
applications
32.3
rocess
Utilized as
32.Pulpand |Sludge i 00 No Secured storage
Sohv! | Paper cokaining ;fg oo |SOK [Boker ros gu ;m:;i rod | nsporaton |and handiing
Industry S so-mpabc y mrzdng with cpal reqd. within plant
halides(
AOX)

The authorization vide application no. 11869675 is under process. The additional HW
streams which were previously not covered underjthe HW authorization, have been
applied as per the observations of joint committee and inForporoTed by the
Respondent unit for reutilization. Copy of the Application; submitted by the
Respondent Board for grant of Hazardous Waste Authorization is marked and
annexed herewith as Annexure-R/14.
A committee was constituted by the Respondent Himachdl Pradesh Pollution

Control Board for verification of the SOPs notified by the CPCB for reutilization of the

Hazardous Waste streams. It is pertinent to highlight here that nQ: wastes which have
been now proposed to be included were disposed to any outside party but were
being re utilized in the Respondent unit only. The Respondent Unit was inspected for
grant of Authorization under Rule-09 of HOWM Rules 2016 on|24.07.2024 and the
Renewal of Authorization for operating a facility of generation, storage, ufilization
and disposal of Hazardous Wastes was granted to the Respondent unit on 20.09.2024

and the same is valid fill 31.03.2026. Copy of ithe Renewed Hazardous Waste

Authorization dated 20.09.2024 is marked and annexed herewi’rlh as Annexure-R/15.
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That a perusal of the aforementioned facts would show tha

Industry is operating as per the terms and conditior
and the Consent to Operate granted toit. That the
periodically by the Respondent Board as well as by
OM Testing and Research Laboratory have always
limits. The Respondent Industry herein is in no m¢
surrounding environment. It is reiterated that f
depositing lime sludge at the banks of the river an
for regeneration of Calcium Dioxide from waste lir
with the conditions of the Environment Clearance
fly ash generated from the Respondent Industry hé
industries i.e. Shri Ram Industries, Satyam Ceme
Chemical Industries. It is further reiterated that th
condition Environment Clearance being used for ir
the Respondent Industry and the remaining treatec

the nearby drain as per the conditions of Conse

Industry has also obtained the Renewal of Authon

generation, storage, utilization and disposal of Haz

PRAYER

It is therefore most respectfully prayed that this Ho

substantial justice in the matter may kindly be ple¢

21

t the Respondent

s of the Environment Clearance

parameters of samples collected

EP Approved Laboratory i.e. Shri

ound to be wrhin the prescribed

anner causing any harm to the

he Respondent Industry is not

d has rather irs’rclled a Lime Kiln
ne sludge and is thus complying

dated 11 .10.2;007. The fly ash the
2rein is being %sold to the cement
nts, Sky Lark| Traders and Lord
e treated effluent is as per the
rigation in the plantation area of
1 frade effluent is discharged into
nt o Operate. The Respondent

ization for operating a facility of

ardous Wastes on 20.09.2024.

n'ble Tribunallin order to provide

nsed to take on record the facts

stated in the body of this Reply along with the Annexures and be further pleased to

discharge the Answering Respondent Industry from

It is further prayed that this Hon'ble Tribunal may p
may deem fit and proper in the interest of justic

Answering Respondent Industry.

1 this OA;

ass any such or further order as it

e and fair play in favour of the
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PLACE: GURGAON
DATE: 06.11.2024

>;
KKAR, SHRIY TAKKAR, ASMITA DUGGAL, UNNATI ANAND,

)( M N,
e
KAPIL BAKSHI, AASTHA TYAGI & MANAN TAKKAR
ADVOCATES
ARTLO
# P-6/2-E, 15T FLO(g)R, DLF PHASE -2,
GURGAON - 122002

- MOB.9582209633
EMAIL: ARTAKKAR@ARTLO.IN
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BEI
NEW DELHI.
OA NO. 515 OF 2022

IN THE MATTER OF:
DHARAMVIR .+.. APPLICANT
VERSUS
STATE OF HARYANA. .... RESPONDENTS
AFFIDAVIT

I, Mr. Vipin Gupta $/o Sh. Ram Kumar Gupta, aged about 54, Working as
Executive Director at M/s Ruchira Papers Ltd. Trilokpur Road, Yillage Rampur

Jattan, Kala-Amb, Sirmaur, Himachal Pradesh.

| the above named deponent do hereby solemnly affirm agnd declare as

under:-

1. That the above titled Reply has been drafted under the authority and
i
instructions of the deponent and after| perusing its| contents, the
|
deponent has duly signed it, and the contents of paragraph Nos. 1 to
|

thereof are true and correct to the knowledge ofi’rhe deponent,
and the same may be read as contents of this affidavit ;ulso, which are
not being reproduced for the sake of breyity. No part c,Tf it is false and
nothing material has been kept concealed therefrom. |
2. That the contents of paragraphs no. 1 to of above lilted Reply are

true and correct to my knowledge, no pait of that is false and nothing

has been kept concealed therefrom.

& Notary
” ..h-n.‘ m"d'&' gﬁmwr, H.P. (india)
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3. That the Annexures attached with the Reply are true copies of their
respective originals.
For Ruchira Papers Limited
\1lein _
DERQINENE Director

VERIFICATION

Verified that the contents of paragraphs [no. 1 to 3 of my above
affidavit are true and correct to my knowledge. No part of it is false

and nothing has been concealed therein.

FOI'ﬁ\il UEP m|l.). ik
DEPONENT
Executive Director

Ii- a!h nted before on
ne o personally today on Y
153 ml:f :Ih. ““:\: t\:f.tl\vlzh have mitted ‘g ? ;
.»plajhed to the deponent, . 4 "B
.. ba’correct by the geponent, dep @ 0 N
.lul?tiﬁadhyahriﬁlrcﬁ{ ﬁ%‘ Q_ﬁ - ﬁ 2'
o o

r
~ho is known to tiestafd.
KUMAR

Nah:m.ﬁéis ; _gﬂl:u LM




Fnnexuke- g
——— e == — — s = = e — = =y |
E-Way Bill No: 3318 4375 4996
E-Way Bill Date: 1 11/09/2024 04:25 PM
Generated By 02AAB CR167T 6F1ZQ - RUCHIRA PAPERS LTD
G it RN P B - _ |
Valid From: 11/09/2024 04:25 PM [S2ZKms] |
. P R, NSRS S |
Valid Until 12/09/2024 |
IRN: a3768dbdf824ef23c6bc14992b10ff11f8Balach1efcdcB30f21170506b75623 ;
| Part-A ;
I —— N e |
-;GSTIN of Supplier 02AABCR1676F1ZQ,Ruchira Papers Limited-WPP
—— S————|
Place of Dispatch Sirmaur, HIMACHAL PRADESH-173030 |
—— . R ——————— - |
GSTIN of Recipient 02AFM PK530 5B1Z3 ,SKY LARK TRADERS |
Place of Delivery PAONTA SAHIB,HIMACHAL PRADESH-173025
Document No. v}muom 8271
| Document Date 11/08/2024
|
e e e _— R .
' Transaction Type: Combination of 2 and 3 |
Value of Goods 48909 .
| HSN Code 26219000 - ASH OF PET COKE |
Reason for Transportation Outward - Supply |
[y . —
Transporter |
........ o S e — i
Part-B ;
I R : — [ : BT
| Vehicle / Trans ‘ ‘ [ |c No. ' Multi Veh.Info H
| | From Entered Date | Entered By }
Doc No & Dt. i | (If any) i (Ifany)
! ! | ! I
= 4 . i P IE— I s o op—— - ! {
Road | JK08BE598 |[ Simaur | 11/09/2024 04:25 PM | 02AABCR1676F12Q - l. =
A b | | _ . I . |
331843754006
| Nota*: if any discrepancy in & jon please iry afler
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Ruchira Papers Limited
Trilokpur Road, Kala-amb
Vendor wise Sale of Ash for the FY 2023-24
Vendor Name TGty (in KG) | Basic Value | CGST Amount | SGST Amount | 16ST Amount [ Grand Total
LORD CHEMICAL INDUSTRIES 1,700 7,480 - - 374 7,854
SATYAM CEMENT . 24,895,150 93,57,984 . 3 4,67,899 98,25,883
SHRI RAM INDUSTRIES - 22,86,030| 8553434] - 1 s 427,672 89,81,106
SKY LARK TRADERS 1968810 Bop2762| 2165721 216572} SR 90,95,906
Toal . 751,690 26581660 246572]|  216572| | 8,05045| 2,79,10,749

|
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CUS'I OMER ACCOUNT STATEMENT

COMPANY CODE: 1000
COMPANY NAME: Ruchira Papers Ltd. :
COMPANY BNt Tirlolq:ur Road, Kala Amb, Kala Amh, Sirmaur, mmachal Prade
ADDRESS: :

PLANT CODE: 1002

PLANTNAME:  Ruchira Papers Limited-WPP

PLANT ADDRESS:  Tirlokpur Road, Kala Amb Sirmaur 173030
CUSTOMER NAME SATYAM CEMENT (100654)

POSTING DATE: __ 01.04.2023 TO 31.03.1024 o : : :

Date : Psrtlcuisrs(l]oc no/Narration) .} | Debif  |Credif _ Balance

Opening Balance ; e Cati - _ - 557756.00

05042023 |R-WP2230000034 ' SRt 87734.00 0.00 - 470022.00

D-10000131 : ;

08.042023  |R-WP2230000075 St nseen b T OSSO0 10,00 - 353367.00

| D-10000726 .- s P _

09042023 |R-WP2230000084 - oo b ofang0) . 000 - 263046.00

| D-10000537 _ el

10.042023  |R-RTGS RECD ST e L P e 0,00) 15 800000001 . -~ 1063046.00
D-1400000151 (BYAMTOFRT‘GSREC‘D) : W o G | :

12042023 |R-WP2230000108 : : . 80758.00 | 0.00 - 982288.00

D-10000724 X | i 5

115042023 |R-WP2230000137 - Gelha s st b 973’_,_{;0 Sl . 0.00f - 896310.00

P D-10000723 R R Al A% :_':' iy : t

16.04.2023  |R-WP2230000148 . o b R371400 000 - 812596.00

D-10000727 L o i o B :

21.042023  |R-WP2230000208 = i o 83840.00] | 0.00 -726756.00

A DET0000456: o i s : et o |

23.042023  |R-WP2230000224 ? : 82652.00{ | 0.00 - 644104.00

: D-10000457 pla , |

25.04.2023 RWP2230000240' ot it s 89652.00 . 0.00 -561452.00

S TDA0000T2Y s e b e ;

28.04.2023 ROWP2230D0025 1o i s e 9326008 0 v o ok 000 . -462076.00

28.042023  |R-RTGSRECD e : 1 0.00f  500000.00 -962076.00
D-1400000608 - I :

29042023 |R-WP2230000268 . 79141.00 T 0.00]  -882935.00

: _|D-10000728 SR R : |

01.052023  |R-WP2230000277 = oo b e 1358 00 . 0.00 -801577.00

: _|D-10000732 e e
lo3.052023 [ReWP2230000208 0 e e E91936,.00
~|D-1ogoo774 : e - i
03.052023  [R-WP2230000300 71339.00 0.00 - 646299.00
D-10000778 - ,
04.05.2023  |R-WP2230000311. . S . 74217.00| | 0.00 - 568082.00
e e e :
08.052023 _R»WP'zzsonnasss.;_‘__
. |D-10000923 s
11052023 R.-wmsoooom S
|D-10000995 : _ _ e _
11.05.2023 R-WP2230(}00386 . 78217.00f | 0.00 - 335002.00
D-10000998
14.052023  |R-WP2230000431 = _ '7:_6'*6 00| . 0.00 - 262376.00
A{DA10001001 v e '
17052023 |R-WP2230000459 .. .. ..o

| 0,00 - 723638.00

~ abmaol | 0w -492129.00

~7oto00] | 000]  -413219.00

o hY

T I e L 0.00 - 181849.00
ASoRR000L. . LI00D0000)

Page | -7
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\ &0
Date Particulars(Doc no marratlon) : Debit Credit Balanc
: D-10001155 ' R | : 2 :
17052023 [R-WP2230000460 . 78679.00 000 - -103170.00
D-10001156 205! AnEPRR | :
19.05.2023 R-WP2230000482 81081.00 | 0.00 -22089.00
D-10001199 |
122052023 |R-WP2230000511 . oo 75583.00 0.00 53494.00
! LA e S _
24.05.2023  |R-WP2230000527 79741.00 0.00 133235.00
D-10001307 ; :
25.05.2023 R-WP2230000540 $67717.00 1 0.00 219952.00
D-10001330 ]
26.05.2023 R-WP2230000558 86394.00 10.00 306346.00
_|D-10001351 '
29.05.2023 R-WP2230000574 78494,00 | 0.00 384840.00
: D-10001392 : . bl _
29052023 |R-PAYMENTRECD =~ = 0.00 500000.00 - 115160,00
D D-1400001249 (PAYMENTRECD) £ -
31052023 |R-WP2230000585 81 5. 00 0.00 - 33478.00
_|D-10001425 lﬁ
01.062023  |R-WP2230000594 '7d363,00 - 0.00 45385.00
D-10001449 EAC j §i
02.06.2023 R'WPzzsnoousa’i e 7973?.00 | 0.00 125172.00
_ |D-10001480 : i
105062023 - |R- wnzwooms_' 78494.00 10,00 203666.00
_|D-10001556 | g L
06.06.2023 R-WP2230000642 §1127.00| 0.00 284793.00
L D-10001573 '
07.062023  |R-WP2230000649 78632.00 0.00 363425.00
o D1 000 TSRO 5 '
08.06.2023  [R-WP2230000660 8131200 0.00 444737.00
Lk D-10001620 |
09.062023  |R-WP2230000667 79002.00 L 0.00 523739.00
~|D-10001641
10.06.2023 R-WP2230000682 78494.00 | 0.00 602233.00
D-10001677 : i
12.06.2023 R-WP2230000698 78540.00 | 0.00 680773.00
. |p10001713 = e !
12062023  |R-PAYMENT RECD-:}_-. J0.001 .2504)00 00 430773.00
. |D-1400001557 g
13.062023  |R-PAYMENT Rf-:cnif - 0.00 250?09 .00 180773.00
. |D-1400001596 ; s S
15.062023 R-WP2230000724 - 80850.00 "0.00 261623.00
D-10001781 i
16062023 |R-WP2230000737 §5239.00 | 0.00 346862.00
: D-10001806 . - oo . : :
16.06.2023  |R-PAYMENT R.ECD--f : 000 650000.00| - ~303138.00
____|D-1400001662 dradiici i g
17.062023  [R-WP2230000745 : ;'8313..34'-69 .. Lobo| . -214804.00
_|D-10001829 aget S :
19.06.2023 R-WP2230000761 : - 88057.00 | 0.00 - 126747.00
____|D-10001868 Sk N
19.062023  |R-PAYMENTRECD 0.00 400000.00 - 526747.00
e D1400001716 0 G :
21062023 {R-WP2230000787 - -438828.00
- ID-10001932 ik
22062023 |R-WP223000079; _ -358070.00
TOTAL S ;

Page 2 -
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\ 0\

Date

Pacticulars(Doe no /Narration)

Debit

Credi

Balance

D-10001959

26.06.2023

R-TDS i
D-1000008254 (BY TDS DED UP TO
MARCH.2023)

0.00

4371.001

-362441.00

28.062023

R-WP2230000847
D-10002095 . oo

i

328.00

0.00

-280113.00

29.06.2023

R-WP2230000852
D-10002123

391.00f

0.00

-196722.00

30.06.2023

R-WP2230000856
D-10002145

88

334.00

0.00

- 108388.00

30.06.2023

R-
D-1000008395

0.00

10,00

- 108388.00

01.07.2023

R-WP2230000862 -
D-10002168

54

409.00

1. 0.00

-51979.00

01.07.2023

RPAYMENTRECD |

D-1400001991

4{_00‘[!00_.00

-451979.00

02.07.2023

R-WP2230000867
D-10002179

2758.00

0.00

- 399221.00

05.07.2023

R-WP2230000881
D-10002243

3925.00

0.00

- -345296.00

06.07.2023

A DA0002270 -

gy

429.00 |

0.00]

- 292867.00

[07.072023

R-WP2230000900
D-10002297 .

i

523.00

-0.00

- 238344.00

09.07.2023

R-WP2230000920
D-10002352

5]

369.00

0.00

- 185975.00

10.07.2023 _
___|D-10002368

R-WP2230000925.

39

015.00

0.00

- 131960.00

11072023 |R-WP223¢
DR TO00R3O T

R-WP2230000931

54

104.00

0.00

- 77856.00

13.07.2023 -/

R-WP2230000084 =0 o e

D-10002442

s

800.00|

0.00

- 26056.00

14.07.2023

R-WP2230000958
D-10002474

a9

795.00

0.00

23739.00

17.07.2023

R-WP2230000983
D-10002541

45

735.00

0.00

73474.00

17.072023 ! )
__|D-1400002322

R-PAYMENTRECD = =

| 000

400000.00

- 326526.00

18.07.2023  [R-WP2230000993

D-10002572

iy

015.00

| 0.00

-272511.00

- |2007.2023

RAWP2230005014 - Laii
_|D-10002626

55

242.00

| 0.00

- 217269.00

21.07.2023

R-WP2230001023
D-10002649

51

785.00

| 0.00

- 159484.00

24.07.2023
o |De10002719 o

R-WP2230001048

54

344.00

. 0.00

- 105140.00

25.07.2023

- |R-WP2230001066

D-10002767

254.00(

T 000

-50886.00

25,07.2023

R-WP2230001067
D-10002768

53

626.00

2740.00

25.07.2023

" |[R-PAYMENT RECD
. |D-1400002518

10.00

650000.00

- 647260.00

27.07.2023

R-WP2230001090
D-1D0028ES i

’ 01500 i

|
1

- 593245.00

30.07.2023

R-WP2230001134

Shoreo]

FAhL
{

B |

T 00’0 %

- 540038.00

TOTAL

D-]000292_4 L

4822

089.00

4804371.00
1

Page3-7
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|0V
Date Particulars(Doc no /Narration) Debit Credi _ Balance
01.08,2023 R-WP2230001159 54853.00 0,00 - 485185.00
D-10002989
03.082023  |R-WP2230001181 52728.00 0.00 - 432457.00
| D-10003048 : :
05.08.2023 R-WP2230001207 44738.00 0.00 -387719.00
i D-10003108 - i B
10.082023  |R-WP2230001269 ~ 54523.00 0.00 - 333196.00
D-10003274
12.08.2023 R-WP2230001287 53596.00 0.00 - 279600.00
D-10003322 -
14.082023  |R-PAYMENTRECD = =~ 0.00} 500000.00 - 779600.00
S DRT400003030 i § '
17.08.2023  |R-WP2230001331 . 55900.00 10.00 - 723700.00
: D-10003446 - i | { oo
19.08.2023 R-WP2230001343 57306.00| 0.00 - 666394.00
D-10003505
19.08.2023 R-PAYMENT RECD 0.00 500000.00 - 1166394.00
D-1400003177 (PAYMENT RECD) : {

21.08.2023 R-WP2230001357 156917.00| 0.00]  -1109477.00
: D-10003548 pE [ :
24.082023  |R-PAYMENT RECD 1 000} 17@00.{_}0 - 1279477.00

: D-1400003298 B G Gt -

25.08.2023 R-WP2230001403 56349.00 0,00 -1223128.00
- |p-10003662

26.082023  |R-WP2230001416 '54733.00 | 0.00 - 1168395.00
D-10003689

27.08.2023 R-WP2230001436 57516.00 . 0.00 - 1110879.00
Gl DALO0OFPAT. i : St e

29082023 [R-WP2230001469 . 51980.00 - 0.00 - 1058899.00
' = |D-10003812 ST G ;

01.09.2023 R-WP2230001497 54882.00 0.00 - 1004017.00

D-1000388 ]
03.09.2023 R-WP2230001521 54643.00 0.00 - 949374.00
D-10003931

05092023  |R-WP2230001541 = 53117.00 0.00 - 896257.00
; D-10003995 : s .

07.092023  [R-WP2230001558 . 54583.00 0,00 - 841674.00

) FEUD10004042 T .

08.09.2023  |R-WP2230001577 - 53656.00 | 0.00 - 788018.00
D-10004095 :

10.09.2023  |R-WP2230001594 53027.00 | 0.00 -734991.00
D-10004144 - |

11.09.2023 R-WP2230001598 51980.00 | 0.00 - 683011.00
. |D-10004159 :

12.09.2023 R-WP2230001607 53356.00 - 0.00 - 629655.00
S D-10004187 it S S e N O
14.092023  |R-PAYMENTRECD. = 0.00] 450000.00{ - 1079655.00
D-1400003824 (PAYMENT RECD) ;

17.09.2023 R-WP2230001675 i 56139.00 0.00 - 1023516,00

|D-10004351 . 4 i b :
18.092023  |R-WP2230001683 © - 53027.00{ | 0.00 -970489.00
DI000U366: i , bk o]
19.09.2023  |R-WP2230001697 = . 52429.00 000 - 918060.00
__|D-10004407 A 3 G :
21.09.2023 R-WP2230001715 55661.00| -1 0.00f  -862399.00
~ |D-10004464 1 S i
TOTAL 6119728.00 6424371.00
Paged-7
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\0>
Date Particulars(Doc no /Narration) Debif Credif] Balancd
23.09.2023 R-WP2230001731 55032.00 0.00 - 807367.00
' D-10004507
26092023 [R-WP2230001759 52219.00 0.00 -755148.00
D-10004590 s At A
27092023 |R-WP2230001767 = o 52728.00( 0.00 - 702420.00
' __|D-10004612 : iy ' :
128.092023  |R-WP2230001775 53895.00 0.00 - 648525.00
D-10004647
30.09.2023 R-WP2230001808 52518.00 0.00 - 596007.00
D-10004700
02.10.2023  |R-WP2230001831 78501.00 0.00 -517506.00
SInclengkgsd: e e 4 |
03102023  [R-WP2230001843 79819.00 - 0.00  -437687.00
D-10004784 :
03.10.2023 R-PAYMENT RECD 0.00 600000.00 - 1037687.00
D-1400004239 ¥
04.10.2023 R-WP2230001850 75865.00 0.00 -961822,00
D-10004811
08.10.2023  |R-WP2230001905 . 79394.00 | 0.00 - 882428.00
: D-10004935 i Sl
10.10.2023 . |R-WP2230001936 = . 79479.00 1 0,00 - 802949.00
G DE1000499 R Ao e S
11.10.2023 R-WP2230001955 - 47926.00 | 0.00 -755023.00
D-10005037
13.102023  |R-WP2230001980 76460.00 - 0.00 -678563.00
D-10005092 . =
16.10.2023 R-WP2230002014 78161.00 0.00 - 600402.00
- D-10005165 S
17.102023 - |R-WP2230002026 - 81350.00| | 0.00 -519052.00
e D-10005202 s !
19.10.2023 R-WP2230002053 77438.00 0.00 ~441614.00
D-10005266 a .
20.10.2023 R-WP2230002068 78501.00 L 0.00 -363113.00
. |D-10005293 5 . {
22.10.2023 R-WP2230002095 - 76460.00 | 0.00 - 286653.00
: D-10005353 AR R |
24102023 |R-WP2230002122 ~76120.00 0.00 -210533.00
D-10005413 e
26.10.2023 R-WP2230002147 75312.00 0.00 - 135221.00
D-10005486
[29.102023  |R-WP2230002183 75865.00 0.00 - 59356.00
e D TODOSS Y
01.11.2023  |R-WP2230002224 74504.00 0.00 15148.00
D-10005676 : :
01.112023  |R-PAYMENT RECD 0.00 250000.00 - 234852.00
__|D-1400005021 : b
02112023  [R-PAYMENT RECD 000 350000.00 -584852.00
D-1400005040 L g
04112023 [R-WP2230002250 7973400 | 0.00 - 505118.00
D-10005743 i ond '
05.11.2023  |R-WP2230002256 . __-_7_r_ff;'31.oo i 1000 - -426787.00
S B O08TET b S .
06.11.2023 R-WP2230002266  75567.00| 10.00 - 351220.00
D-10005796 4 e . ]
08.11.2023 R-WP2230002283 O T5142.00 1000 - 276078.00
D-10005853 o ha
TOTAL T 7906049.00 7624371.00
.i
Page5-7 .
|
|
|
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\ 04
Date Particulars(Doc no /Narration) Debi Credit Balance
10.11.2023  |R-WP2230002296 75269.00 0.00 - 200809.00
: D-10005887 - : :
11.11.2023  [R-WP2230002298 73781.00 0.00 - 127028.00
D-10005906 e Ry
12.11.2023 R-WP2230002304 | 72335.00 0.00 - 54693.00
D-10005923
14.112023  |R-WP2230002313 78969.00 0.00 24276.00
D-10005951
16.11.2023 R-WP2230002338 93512.00 0.00 117788.00
D-10006017 : s
17112023 [R-WP2230002357 - 7565200 0.00 193440.00
| D-10006055 sl ;
19.11.2023  |R-WP2230002383 75269.00 | 0.00 268709.00
| D-10006120 ‘
19.11.2023 R-WP2230002384 79819.00 | 0.00 348528.00
D-10006121
21.11.2023° . |R-PAYMENT RECD 0.00 500000.00 - 151472.00
D-1400005449 Tl
22.112023  |R-WP2230002424 . 78374.00] 0.00 - 73098.00
D-10006216 = oo SERE i i
22.11.2023 R-WP2230002425 " 84072.00] - 0.00 10974.00
D-10006218 . ' :
23.11.2023 R-WP2230002436 71268.00 | 0.00 88242.00
i R _|D-10006243 e : i
25112023 [R-WP2230002465 o 74504.00 L 0.00 162746.00
D-10006314 & !
26.11.2023 R-WP2230002483 71952.00 | 0.00 234698.00
D-10006346 { A .
27.112023  |R-WP2230002494 ~ 73568.00{ 0.00 308266.00
: D-10006378 i
28.11.2023 R-WP2230002509 74164.00 - 0.00 382430.00
D-10006413 :
30.11.2023 R-WP2230002539 75397.00 . 0.00 457827.00
. |D-10006484 WREAL RN
01122023  |R-WP2230002552 . 76035.00| 0.00 533862.00
~ |D-10006514 63 s i '
01.12.2023 R-PAYMENT RECD - 0.00 500000.00 133862.00
D-1400005710 !
02.122023  |R-PAYMENT RECD 0.00 500000.00 -466138.00
it D-1400005744 - i
15122023 |R-PAYMENT RECD 0.00 600000.00 - 1066138.00
L ID-1400006093 {PAYMENTRECD) |
21122023 [R-WP2230002664 74674.00 | 0.00 -991464.00
D-10006994 3 ,
21.12.2023 R-WP2230002669 75482.00 | 0.00 -915982.00
1 D-10007002 a v :
23.12.2023 = |R-WP2230002679 77098.00 | 0.00 - 838884.00
_ |D-10007035 A | A i
24122003 |R-WP2230002691 75227.00 | 0.00 - 763657.00
. Ip-t0007070 el SRREENG FEahat
26.12.2023 Rawp'zzs_eou'_z_ms-?“j: S T9900f 0.00 - 688728.00
i In00071is S e P
28.12.2023 R-WP2230002730 78969.00 - 0.00 - 609759.00
D-10007186 o
30.12,2023 R-WP2230002754 7§033.00 | 0.00 -531726.00
. |D-10007236 i ke 5 AT e
TOTAL ! . 9750401.00(  9724371.00
Page 6 - 7
{
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Date Particulars(Doc né.’Narrnn‘on} ; Debi Credi] Balance

30.12.2023 R-TDS 0.00 6548.00 -538274.00
D-1000038568 (BY AMT OF TDS DEDUCTS} i3 o _

30122023 |R-PAYMENTRECD = i 1 000]  400000.00 -938274.00

: D-1400006430 (PAYMENT RECD) i b BB

31.12.2023 R-WP2230002764 75482.00 | 0.00 - 862792.00
D-10007269

11012024 - |R- 0 ; 0.00 0.00 - 862792.00
D-1000040769

18.01.2024 R-TRF : ! 0.00 0.00 - 862792.00

___|D-1000042045 {AMTTRFFROM SECURl'I’Y AC|
20,01.2024  |R-NEFT = . 862792.00 1 0.00 0.00
: - 91000042251(9143 BANK) il Nk i

20.01.2024 R- 0.00 0.00 0.00
D-1000042402 ;

31.01,2024 R- i 0.00 0.00 0.00

e 01000044977 %
08.02:2024 = IR-TDS i e i i 0.00 346000 = 3460.00
9 D-1000045597(TDSOI%DEDUPT031 122023) see i _

09.03.2024  |R-NEFT. i . 3460.00] 0.00{ 0.00
|D- 1000050597 {NEFT PNB cc CHD) -

09.03.2024 e 0.00 0.00 0.00
D-1000050599 :

TOTAL @ i 10692135.00 - 10134379.00
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" CUSTOMER ACCOUNT STATEMENT

106

COMPANY CODE: 1000
COMPANY NAME: - Ruchira Papers Litd. {
COMPANY i Tlrlokpur Road, Kala Amb Kala Amh, Slrmaur, Himuhal Prade {
ADDRESS: e s
PLANTCODE: 1002 s
PLANTNAME:  Ruchira Papers Limited-WPP
PLANT ADDRESS: Tirlokpur Road, Kala Amb Sirmaur 173030
CUSTOMER NAME SHR] RAM INDUSTRIES (100672)
POSTINGDATE' 01.04.2023 TO 31. 03.2024 2
Date Particulars(Doc no INarrntmn] Debit Credit] Balance
_ | Opening Balance : - ik R ooy '.: - 1103708.00
02.04,2023 R-WP2230000005 83761.00 | 0.00 - 1019947.00
D-10000009 ‘-
02.04.2023 R-WP2230000009 - 83899.00 0.00 -936048.00
i D-10000014 ; | -
03.04.2023  |R-WP2230000017 82698.00 0.00 - 853350.00
D-10000030 ' { 4
04.04.2023 R-WP2230000023 _'89024.00 1 0.00 -1767326.00
- D-10000053 = S
06.04.2023 R-WP2230000037 3 81'?44 0{1 0.00 - 684582.00
D-10000096
08.04.2023 R-WP2230000070 84916.00 0.00 - 599666.00
D-10000523
11.042023  |R-WP2230000102 88704.00 | 0.00 - 510962.00
D-10000558 !
11.04.2023 R-RTGS RECD i 0.00 400000.00 - 910962.00
D-1400000175 (BY AMTOF RTGS RECD)- |
13.04.2023 R-WP2230000123 89166.00 - 0.00 - 821796.00
_ D-10000584 |
18.04.2023 R-WP2230000170 83668.00 . 0.00 -738128.00
D-10000626 i |
19.04.2023  |R-WP2230000178 - 83668.00 | 0.00 - 654460.00
D-10000298 ' - '
20.04.2023 R-WP2230000188 84407.00| 0.00 - 570053.00
D-10000323 .
24.04,2023 R-WP2230000234 82282,00 . 0.00 - 487771.00
D-10000423 ;
24.04.2023 R-RTGS RECD 0.00 340000.00 - 827771.00
D-1400000429 |
26.04.2023 R-WP2230000245 77801.00 - 0.00 - 749970.00
S D-10000479 ;
28.042023  |R-WP2230000252 81173.00 0.00 - 668797.00
D-10000638 |
01.05.2023 R-WP2230000280 74290.00 1 0.00 - - 594507.00
D-10000696 J.
05.05.2023 R-WP2230000318 70686.00 0.00 - 523821.00
D-10000826 :
06.05.2023 R-WP2230000331 - 67498.00 0.00| - 456323.00
__|D-10000859 : ; A _.
06.052023  |R-PAYMENT RECD - 0.00 500000.00 -956323.00
D-1400000780 |
08.05.2023 R-WP2230000358 72534.00 0.00 - 883789.00
D-10000927
09.05.2023 R-WP2230000367 76969.00 | 0.00 - 806820.00
TOTAL - 1459919.00| 1240000.00
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1448
Date Particulars(Doc no /Narration) Debit Creditl Balance
D-10000948
10052023 |R-WP2230000378 - 76877.00 0.00 -729943.00
D-10001020 _
12052023 |R-WP2230000393 | 74613.00 0.00 -655330.00
D-10001017 ' :
13.05.2023 R-WP2230000421 77200.00 0.00 - 578130.00
D-10001066
16.052023 = |R-WP2230000444 73135.00 0.00 - 504995,00
D-10001121
18.052023  |R-WP2230000471 74983.00 0.00 - 430012.00
__|D-10001174 £ ; :
19.05.2023 R-PAYMENT RECD. : : 0.00 1340000.00 - 770012.00
D-1400001070 (PAYMENT RECD SHRI RAM :
INDUSTRIES)
20.05.2023 R-WP2230000490 74521.00 | 0.00 - 695491.00
: it D-10001219 e {
21.05.2023 -wmsnooosol Sl  73491.00 10.00 - 620000.00
: D-10001240 %
23.05.2023 R-WP2230000517 - 75260.00 1000 - 544740.00
D-10001286 R o At
23.05.2023 =~ |R-PAYMENTRECD. ' ; ] - 0.00 300000.00 - 844740.00
D-1400001 144 (PAYMENT REC‘D FROM SHRI' ;
- RAM]NDUSTR]ES) e |
27.05.2023 R—WP2230000565 S 81035.00 | 0.00 - 763705.00
: D-10001364 g
28.05.2023 R-WP2230000570 7§214.00 . 0.00 - 688491.00
: D-10001380 ; ’
30.05.2023 R-WP2230000579 75629.00 . 0.00 - 612862.00
D-10001407 ' i
03.06,2023 R-WP2230000615 79187.00 ©0.00 - 533675.00
___|D-10001508 i e |
04.062023  |R-WP2230000625 80018.00 - 0.00 -453657.00
D-10001533 - - : ;
12,06.2023' " | RAWP2230000693 - hr - 76369.00 L 0.00 -377288.00
D-10001702 - : |
13.06.2023 R-WP2230000705 80111.00 0.00 -297177.00
D-10001730 |
14.06.2023 . |R-WP2230000715 83021.00 0.00 -214156.00
j D-10001753 ' -
14.06.2023 R-PAYMENT RECD 0.00 500000.00 -714156.00
. |D-1400001615 : ;
18.06.2023 R-WP2230000756 82837.00 - 0.00 -631319.00
D-10001856 .
20.06.2023 R-WP2230000769 87503.00 - 0.00 - 543816.00
D-10001893 !
20.06.2023 R-PAYMENT RECD 0.00 200000.00 - 743816.00
D-1400001753 - : {
21.06.2023 R-PAYMENT RECD 0,00 200000.00 - 943816.00
D-1400001763 ;
23.06.2023  |R-WP2230000799 86533.00 | 0.00 - 857283.00
| _|D-10001971 ;
24.06.2023 R-WP2230000815 71518.00 1 0.00 - 785765.00
D-10002012 ;
25.06.2023 R-WP2230000832 8}774.00 - 0.00 - 703991.00
D-10002040 il |
26.06.2023 R-TDS - o B 0.00 _ 680,00 - 708671.00
TOTAL . 3179717.00]  2780000.00
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1449
. ' \Qk
Date Particulars(Doc no /Narration) e " | Debit Credi Balanc
D-1000008255 (BY TDS DED UP TO '
MARCH.2023)
28.062023  |R-WP2230000848 : : 85100.00 | 0.00 -623571.00
D-10002096 s
30.06.2023 R- : _ 0.00 0.00 - 623571.00
D-1000008441 i i
03.07.2023 R-WP2230000871 R © 52369.00 -1 0.00 -571202.00
|D-10002199 ; . . : i ;
04072023  |R-WP2230000876 L ' : 54284.00| 1 0.00 - 516918.00
D-10002222 | & {
04.07.2023 R-PAYMENT RECD 0.00 200?00.00 - 716918.00
D-1400002069 : : ' L
06.07.2023 R-PAYMENT RECD _ _ 0.00 zoo?oo.oo  -916918.00
_ |D-1400002097 = - SLieEh . :
07.072023  |R-PAYMENTRECD e | 0.00 100000.00 - 1016918.00
08072023  |R-WP2230000909 . | s4s83.00f | 00| -962335.00
D-10002328 4R : s i
12.07.2023 R-WP2230000942 _ : - 53925.00 0.00 -908410.00
D-10002417 : ' e i :
15072023 |R-PAYMENTRECD: 0 o vod o 0.00 100000.00 - 1008410.00
16.07.2023  |R-WP2230000973 - 51291.00| | 0.00 -957119.00
. |D-10002514 . i3 : |
19.07.2023  |R-WP2230001004 - - 53421.00 L 0.00 -901698.00
D-10002601 i - G g |
21.07.2023  |R-WP2230001024 e 53446.00 L 0.00 - 848252.00
D-10002654 : ' ; !
22.07.2023 R-WP2230001034 et 53925.00 - 0.00 -794327.00
ADEI0b0seRE e !
23.07.2023 R-WP2230001040 52848.00 | 0.00 - 741479.00
D-10002698 G i
26072023 |R-WP2230001075 . 53835.00 . 0.00 - 687644.00
A DEIPODRTOT o e e e 5
28.07.2023 R-WP2230001108 54134.00 | 0.00 - 633510.00
D-10002865 |
29072023  [R-WP2230001121 _ 53596.00 | 0.00 -579914.00
| D-10002896 e T
31072023 - [R-WPRZS0001147 " e i 50902.00 0.00 -529012.00
Lt PLT0002082 - foi b n i R T 2i
02.082023  |R-WP2230001173 sl 54942,00 0.00 - 474070.00
D-10003021 ; ' -
02.08.2023  |R-PAYMENT RECD : 0.00 350000.00 - 824070.00
D-1400002714 !
04.08.2023 R-WP2230001194 52967.00 | 0.00 -771103.00
~ |D-10003076 : i . .
08.08.2023  |R-WP2230001244 s R S ERee 00 | 0.00 -717238.00
D-10003209 A SR ) ta |
09.08.2023 R-WP2230001255 . 53775.00 | 0.00 - 663463.00
D-10003235 s
11.08.2023  |R-WP2230001276 : 152488.00 . 0.00 -610975.00 |-
D-10003296 : ; |
14.08.2023 R-WP2230001309 54104.00 . 0.00 - 556871.00
D-10003391 |
15082023 |R-WP2230001312 o At SRR 100 . 0.00 - 501749.00
D-10003397 S Labs b .
TOTAL ' R C | 4336639.00] - 3734680.00
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. \o\
Date Particulars(Doc no /Narration) Debit Credid Balance
16.08.2023  |R-WP2230001318 ' 55182.00 0.00 - 446567.00
D-10003416
16082023  |R-PAYMENT RECD 0.00 300000.00 - 746567.00
D-1400003045 : :
18.08.2023  |R-WP2230001339 58386.00 0.00 - 69318100
Lo | D-T00A340L i Dl A
20082023~ |R-WP2230001351 - 52578.00 - 0.00 - 640603.00
D-10003530 - -.
22.08.2023  |R-WP2230001367 56259.00 | 0.00 - 584344,00
D-10003568
23.08.2023  |R-WP2230001378 57007.00 0.00 - 527337.00
D-10003596
23.082023  |R-PAYMENTRECD 0.00 200000.00 - 727337.00
. |D-1400003262 . :
24.082023  |R-WP2230001389 54074.00 | 0.00 - 673263.00
: . |p-10003624 o A
27.082023  [R-WP2230001439 63027.00 1 0.00 - 608236.00
D-10003741 P
28.08.2023  |R-WP2230001453 54254.00 L 0.00 -553982.00
__ |D-10003769 : . - fo
31.082023 R-'wmsooom S saBe 00l 000 - 500596.00
L _|D-10003854 - R e :
01.09.2023 wmoooms . 5254800f | 000|  -448048.00
_|D-10003887 Lk i S :
01.09.2023  |R-PAYMENT RECD 0.00 300000.00 - 748048.00
D-1400003491 i
02.09.2023  |R-WP2230001511 54139,00 - 0.00 - 691909.00
D-10003910 . !
04092023  [R-WP2230001534 - 51740.00 | 0.00 - 640169.00
lDE10003079 i LR ;
04.09.2023  [R-PAYMENTRECD 0.00 200000.00 - 840169.00
D-1400003543 :
06.09.2023  |R-WP2230001550 52099.00 | 0.00 - 788070.00
. |D-10004023 ; i
08.09.2023  |R-WP2230001572 53925.00 L 0.00 -734145.00
D-10004082 i
09.09.2023 R-WP2230001585 52788.00 1 0.00 -681357.00
SO CADI00p4120 i
11.09.2023 = |R-PAYMENT RECE!VED T 0.00 299970.00 - 981327.00
___|D-1400003718 (SHRI RAM INDUSTRIES)
13.092023  |R-WP2230001622 53895.00 | 0,00 -927432.00
D-10004217 !
14.092023  |R-WP2230001639 52459.00 | 0.00 - 874973.00
D-10004259 ;
15092023  |R-WP2230001651 51321.00 | 0.00 - 823652.00
__ |D-10004286 - | _
16.09.2023  |R-WP2230001662 ~ 53117.00 0.00 - 770535.00
D-10004318 : e £
20092023  |R-WP2230001707 56588.00 0.00 -713947.00
D-10004437
20.09.2023  |R-PAYMENT RECD. i 0.00 239760.00 - 953707.00
|D-1400003980 (PAYMENT RECD) _
22092023 |R-WP2230001723 ' 51800.00 | 0.00 - 901907.00
D-10004488 S - il
25092023 |R-WP2230001748 . s4graco) 1000 -847533.00
D-10004551 : i
TOTAL 5530585.00]  5274410,00
iz
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Date Particulars(Doc no /Narration) Debi Credif| Balance
26.09.2023 R-WP2230001753 54703.00 0.00 - 792830.00
D-10004569
29.09.2023 R-WP2230001792 54374.00 0.00 - 73845600
© . |D10004672 :
01,10.2023  [R-WP2230001822 7680000 0.00 - 661656.00
D-10004734 B R | ek
02.10.2023 R-PAYMENT RECD 0,00 200000.00 - 861656.00
D-1400004228
04.10.2023 R-PAYMENT RECD 0.00 399400.00 - 1261056.00
D-1400004270
05.10.2023 R-WP2230001865 76545.00 0.00 - 1184511.00
D-10004847
06.10.2023 R-WP2230001882 - 78374.00| 0.00 - 1106137.00
: D-10004879 i e )
07.10.2023  [R-WP2230001894 - 75439.00 0.00 - 1030698.00
| D-10004918° : R L
09.10.2023 |R-WP2230001921 - 74291.00 ‘| 0.00 - 956407.00
D-10004967
11.10.2023 R-WP2230001948 76205.00 | 0.00] - 880202.00
D-10005018 . i - .
12102023 |R-WP2230001962 . 74887.00| | 0.00 - 80531500
. |D-10005052 _
14102023  |R-WP2230001995  74504.00 | 0.00 -730811.00
D-10005120 |
17.10.2023 R-WP2230002022 78161.00 - 0.00 - 652650,00
D-10005189 ;
18.10.2023  |R-WP2230002037 76502.00 - 0,00 -576148.00
D-10005233 g
19.10.2023 R-PAYMENT RECD 0.00 349650.00 -925798.00
: D-1400004675 . !
21.10.2023 R-WP2230002081 175312.00 L 0.00 - 850486.00
D-10005323 |
23.10.2023 R-WP2230002107 79819.00 | 0.00 - 770667.00
25102023  |R-WP2230002131 78289.00 . 0,00 - 692378.00
D-10005447 g
27.10.2023 R-WP2230002159 74759.00 . 0.00 -617619.00
D-10005511 4 !
28102023 |R-WP2230002172 77523.00 . 0.00 - 540096.00
] D-10005539 |
29.10.2023 R-WP2230002187 72548.00 i 0.00 - 467548.00
D-10005588 |
31.102023  |R-WP2230002209 73015.00 0.00 -394533.00
" |D-10005643
31.10.2023 R-WP2230002212 - 74544.00 | 0.00 - 315989.00
D-10003650 o ; ;
02.11.2023 R-WP2230002232 77140.00 0.00 -238849.00
D-10005696 :
02.11.2023 R-PAYMENT RECD 0.00 499500.00 - 738349.00
D-1400005041
03.112023  |R-WP2230002242 7:}571.90 0.00 - 659678.00
Lo IDE1000STEY :
07.11.2023 R-WP2230002272 - 75099.00 0.00 - 584579.00
D-10005807 & |
07.11.2023 R-WP2230002277 7114400 0.00 - 513435.00
D-10005832
TOTAL 7313233.00 6722960.00
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Date Particulars(Doc no /Narration) | Debit Ci'edid Balance
10.11.2023 R-WP2230002295 ' 73568.00 0.00 - 439867.00
D-10005884
14.11.2023 R-WP2230002312 $1(180.00 0.00 -358687.00
| D-10005949 '
15112023 |R-WP2230002323 | 74887.00 0.00 - 283800.00
. |D-10005973 S %
17.11.2023 R-PAYMENT RECD - 0.00 £ 399600.00 | - 683400.00
D-1400005366 :
18.11.2023 R-WP2230002372 76035.00 0.00 - 607365.00
D-10006098
20.11.2023 R-WP2230002397 73524.00 0.00 -531841.00
_|D-10006145 :
21.11.2023 wp2230002412 © 76460.00| 0,00 -455381.00
D-10006175 i s e
21.112023  |R-PAYMENT RECD 0.00 . 249750.00 -705131.00
D-1400005439
22112023  |R-PAYMENT RECD 0.00 249750.00 -954881.00
. ID-1400005493 - :
23,11.2023 R-WP2230002439 78416.00 0,00 - 876465.00
D-10006252 _
24112023 |R-WP2230002451 " 77906.00 0.00| - 798559.00
D-10006274 s : ;
26.11.2023  |R-WP2230002482 - 77778.00| | 0.00 -720781.00
D-10006345 i
28.11.2023 R-WP2230002513 72590.00 - 0,00 - 648191.00
| D-10006430 ;
29.112023  |R-WP2230002522 73143.00 | 0.00 - 575048.00
D-10006445 |
02.12.2023 R-WP2230002567 75567.00 | 0.00 -499481.00
 |D-10006544 s G |
02.12.2023 R-PAYMENT RECD 0.00 389610,00 - 889091.00
D-1400005745 '
06.12.2023 R-PAYMENT RECD 0.00 299700.00 - 1188791.00
D-1400005872 {PAYMEN T RECD ;
19122023 |R-WP2230002658 R $2201.00 . 0.00 - 1106590.00
D-10006943
20.12,2023 R-WP2230002661 73951.00 | 0.00 - 1032639.00
D-10006964 ;
22.12.2023 R-WP2230002671 77268.00 - 0.00 -955371.00
D-10007013 |
24.12.2023 R-WP2230002693 75354.00 | 0.00 - 880017.00
D-10007075
25122023  |R-WP2230002696 76673.00 | 0.00 - 803344.00
5 D-10007084 ‘
27.12.2023 R-WP2230002718 75854.00 0.00 - 727990.00
D-10007143 3
28.12.2023 R-WP2230002725 76290.00 0.00 . 651700.00
D-10007167 :
29.12.2023 R-WP2230002742 75567.00 10,00 - 576133.00
D-10007205 L
30.12.2023 R-TDS : 0.00 270.00 - 576403.00
i D-1000038569 (BY AMT OF TDS DEDU(,TS } . |
31122023 |R-WP2230002767 =  71825.00 | 0.00 - 504578.00
. D-10007280 i | |
01.01.2024 R-WP2230002770 70836.00 | 0.00 - 434242.00
D-10007296 "
TOTAL 89811106.00 8311640.00
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\|2-
Date Particulars(Doc no /Narration) Debit Creditr Balanc
22.01.2024 R-TRF 0.00 0.00 - 434242.00
D-1000042404 (AMT TRE TO CUS'FOMER NC) :
23.01.2024 R-NEFT. : . 434242.00| L 000] 0.00
oS D-1000042509 Lbalance paymmg b i
31.01.2024  [R- N 0.00 10.00 0.00
D. 1000044501 i
08.02.2024  [R-TDS 0.00 3040.00 -3040.00
D-1000045598 (TDS 0.1% DED UP TO 31.12. 2023)
09.03.2024  |R-NEFT 3040.00 0.00 0.00
D-1000050596 (NEFT PNB cc CHD)
09.03.2024  |R- - 0.00] L 0.00 0.00
: D-1000050598 i jia
30032024  |R-PAYMENTRECD 0.00{  1000000.00 - 1000000.00
| D-1000056166 (PAYMENT RECD) . i
31.03.2024  [R-SECURITY 0.00 0.00] - 1000000.00
_ |D-1000056898 :
JIOTAL o fe $388.00 LR Ans0.00
Al |
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CUSTOMER ACCOUNT STATEMENT

COMPANY CODE: 1000

COMPANY NAME: Ruchira Papers Ltd,
COMPANY Tirlokpur Road, Kala Amb, Kala Amb, Sirmaur, Himachal Prade
ADDRESS: i B . : ek T
PLANT CODE: ‘moz !
PLANTNAME: = Ruchira Papers anted~WPP
PLANT ADDRESS:  Tirlokpur Road, Kala Amb Sirmaur 173030
CUSTOMER NAME = SKY LARK TRADERS (402323)
POSTING DATE: _ 01.04.2023 TO 31.03.2024
Date Particulars(Doc no /Narration) _ _Debit | Credit| Balanc
37 Opening Balance G 2 0.00
28.12.2023 R-RTGS RECD o BRI 0,00 ©1000000.00 - 1000000.00
D—10000384]?(PAYN[ENT RECD) '
02.01.2024 R-WP2230002774 48187.00 1 0.00 -951813.00
D-10007317 !
02.01.2024  |R-WP2230002775 | 69716.00 1 0,00 - 882097.00
D-10007318 |
02.01.2024 R-PAYMENT RECD R - 0.00 200000.00 - 1082097.00
|D- 1400006474{PAMNTRECD)::- R e £
03.012024  |R-PAYMENT RECD i {000f  200000.00]  -1282097.00
D-l400006504(PAYMEN‘TRECD) 7 : T '
04.012024  |R-WP2230002787 - 52529.00 | 0.00 -1229568.00
D-10007361 i
04,01.2024  |R-WP2230002788 72765.00 L 0.00 - 1156803.00
7 D-10007365 ; !
06.01.2024  |R-WP2230002815 97759.00 - 0.00 - 1059044.00
D-10007438 ; !
07.01.2024 R-WP2230002818 - 5(358.00 . 0.00 - 1008686.00
D-10007447 !
08.01.2024 R-WP2230002823 106537.00 0.00 - 902149.00
D-10007470 |
09.01.2024 R-WP2230002833 114002.00 10,00 -792147.00
D-10007501 . |
09.01.2024  [R-PAYMENTRECD = ' 0.00 200000.00 - 992147.00
; | D-1400006665 fPAYMENT RECD) i i !
10.01.2024 R-WP2230002843 103765.00 : 0.00 - §88382.00
D-10007529 !
10.01.2024 R-PAYMENT RECD 0.00 wotpoo 00 -988382.00
D-1400006680 (PAYMENT RECD) .
11.01.2024 R-WP2230002856 103719.00 L 0.00 - 884663.00
: D-10007560 ;
11012024 = |R-PAYMENT RECEIVED 0.00 200000.00 - 1084663.00
| D-1400006719 (PNB BANK) - |
12.01.2024 R-WP2230002865 - 110849.00 | - 0:00 -974014.00
D-10007579 |
13.01.2024 R-WP2230002873 11134200 | 0,00 - - 862672.00
D-10007614 : i
13.01.2024  |R-WP2230002876 - 50266.00 | 0.00 - 812406.00
: |D-10007621 i [
14.01.2024 - |R-WP2230002893 96789.00 1000 - 715617.00
|D-10007651 ; ' i i
15.01.2024  |R-WP2230002905 105659.00 1 0.00 - 609958.00
D-10007680 A i
16.01.2024 R-WP2230002917 114D46.00 0.00 - 495012.00
TOTAL ; : 1290042.00f ~ 1900000.00

Page 1 -5




1455
Date Particulars(Doc no /Narration) Debit Credit Balane
D-10007708
16.01.2024 R- 0.00 0.00 - 495012.00
D-1000041378 ;
16.01.2024  |R-PAYMENT RECD - 0.00 500000.00 -995012.00
D-1400006797 3
17.01.2024  |R-WP2230002932 95080.00 0.00 - 899932.00
D-10007738
18.01.2024 £ R-WP2230002945 116424.00 0.00 - 783508.00
D-10007769 |
18.01.2024  |R-PAYMENT RECD _ 0.00 zﬁouo.oo - 1058508.00
D-1400006861 (PAYMENT RECD) J
18.01.2024 ~ [R-PAYMENTRECD ; 0.00| 100000.00 - 1158508.00
D-1400006867 : } e
19.01.2024  |R-WP2230002957 11/989.00 - 0.00 - 1046519.00
D-10007804
20.01.2024  |R-WP2230002972 96188.00 0.00 -950331.00
D-10007829 .
21.01.2024  |R-WP2230002983 11§500.00 | 0.00 - 834831.00
. D-10007859 : e
22.01.2024  |R-WP2230002995 114530.00 1 0.00 - 720301.00
D-10007891 i -1
22.01.2024  [R-PAYMENT RECD 0.00 200000.00 -920301.00
D-1400006944 (PAYMENT RECD) |
23.01.2024  |R-WP2230003010 119750.00 | 0.00 - 800551.00
___|D-10007933 |
25.01.2024  |R-WP2230003027 114253.00 - 0.00 - 686298.00
D-10007979 e
25012024  |R-PAYMENT RECD 0.00 200000.00 - 886298.00
D-1400007049 (PAYMENT RECD)
26.01.2024  |R-WP2230003034 112497.00 0.00 - 773801.00
D-10007996
27.01.2024  [R-WP2230003040 115685.00 L 0.00 -658116.00
D-10008012 - !
28.01.2024  |R-WP2230003046 © 113329.00 0.00 - 544787.00
. ; D-10008031 5 HE
28012024  |R-PAYMENT RECD 0.00 500000.00 - 1044787.00
D-1400007076 (PAYMENT m:cm i
29.01.2024  [R-WP2230003058 113929.00 | 0.00 - 930858.00
D-10008065 ' l
29.01.2024 - |R-PAYMENT RECD : 0.00 200000.00 - 1130858.00
__|D-1400007114 (PAYMENT RECD) i
3101204 |R-WP2230003072 ' 11744000 | 0.00 -1013418.00
. Ip-10008113 |
31.01.2024  |R- : 0.00 | 0.00 -1013418.00
D-1000044259 g
01022024  |R-WP2230003078 120859.00 | 0.00 - 8925509.00
D-10008134
01.02,2024 R-PAYMENTRECD S 0.00f 0 200000.00 - 1092559.00
: D-14oueo71se{mmmmcn) S e Sy
02.02.2024  [R-WP2230003093 = g 0 117533.00{ | 0.00f . -975026.00
D-10008161 S e i
03.02.2024  |R-WP2230003106 115923.00 | 0.00 - 859803.00
D-10008190 -
04.02.2024  |R-WP2230003123 114114.00 | 0.00 - 745689.00
D-10008235 :
05.02.2024  |R-WP2230003128 114022.00{ | 0.00 - 631667.00
TOTAL 3329311.00(  4075000.00 :
Page2-5
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Date Particulars(Doc no ;'Narratmn) Debit Credit] Balancd
D-10008257
105.02.2024 R-PAYMENT RECD : 0.00 200000.00 - 831667.00
: D—140000?3l8(PAYMBNTRECD) : : '
06.02.2024 R-WP2230003139 ' 115454.00 10.00 - 716213.00
D-10008289
06.02.2024 R-PAYMENT RECD 0.00 300000.00 -1016213.00
D-1400007334 (PAYMENT RECD) -
07.02.2024  |R-WP2230003151 116609.00 0.00 - 899604.00
S | D-10008327
08.02.2024 R-WP2230003163 111989.00 0.00 -787615.00
D-10008351 .
09.02.2024 R-WP2230003174 113375.00 0.00 - 674240.00
D-10008376
09.02.2024 R-PAYMENT RECD 0.00 300000,00 - 974240.00
D-1400007421 (PAYMENT RECD) -
09.022024 |R-PAYMENT RECD . - 0.00 170000.00 - 1144240.00
D-1400007422 (PAYMENT RECD) .
[10.022024  |RPAYMENTRECD 0.00 150000.00 - 1294240.00
D-1400007453 (PAYMENT RECD) I L
11.02.2024 R-WP2230003184 115177.00 0.00 - 1179063.00
D-10008408
12.02.2024 R-WP2230003190  114622.00 0.00]  -1064441.00
: D-10008432 s -
13.022024 - |R-WP2230003198 116470.00| 0.00 -947971.00
D-10008456 ;
14.02.2024  |R-WP2230003208 . 115500.00 0.00 - 832471.00
D-10008488 = 3 |
15.02.2024 R-WP2230003212 113606.00 L 0.00 - 718865.00
D-10008511
15.02.2024 R-PAYMENT RECD 0.00 300000.00 - 1018865.00
 |D-1400007557 (PAYMENT RECD) |
16.02.2024 = |R-WP2230003223 112081.00 | 0.00 - 906784.00
D-10008544
18.02.2024 R-WP2230003238 + 114206.00 1 0.00 - 792578.00
D-10008583 fet -
19.02.2024 R-WP2230003242 116470.00 0.00 - 676108.00
D- 10008602 L
19.02.2024 R- 0.00 1 0.00 -676108.00
D-1000047432 _ |
19022024  |R-PAYMENTRECD 1 0.00| 300000.00 -976108.00
D-1400007657 (PAYMENT RECD) ! :
20.02.2024 R-WP2230003259 - 115§70.00 1 0.00 -860238.00
D-10008640 |
21.02.2024 R-WP2230003262 118318.00 10.00 - 741920.00
D-10008650 |
21.02.2024 R-PAYMENT RECD . 0.00 200000.00 -941920.00
D-1400007716 (PAYMENT RBCD) S P : | _
22022024  |R-WP2230003276 11148100 ~10.00 - 830439.00
. |D-10008679 CEulies d i el i
22.02.2024 R-PAYMENTRECD i R0 '-znoobn.oo ~-1030439.00
D-1400007763 (PAYWNTRECD) e e § i)
23.02.2024 R-WP2230003286 113975.00 10.00 -916464.00
D-10008712 }
24,02.2024 R-WP2230003305 1191/50.00 | 0.00 -797314.00
D-10008743 :
24.02.2024 R-PAYMENTRECD 1o.00] 2oooéo 00 -997314.00
TOTAL AU _5397686.00]  619500000]
| Page3-5
|
|
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Date | Particulars(Do¢ no /Narration) Debit Credi Balanc
- D-1400007807 (PAYMENT RECD)
26.02.2024 R-WP2230003339 114299.00 0.00 - 883015.00
D-10008820 '
27.02.2024 R-WP2230003361 127189.00 | 0.00 - 755826.00
D-10008868 1
27.02.2024 - 0.00 0.00 - 755826.00
D-ID{JGMRSG?‘ i
{27.022024 R_-PAYMENI_" RECD 0.00 200000.00 - 955826.00
D-1400007854 (PAYMENT RECD) -
28.02.2024 R-WP2230003382 119335.00 | 0.00 - 836491.00
D-10008906 |
29.02.2024 R-WP2230003400 120074.00 | 0.00 - 716417.00
D-10008942 |
29.022024  |R-PAYMENT RECD S 0.00 250000.00 - 966417.00
; _|D- 14000{}7920'(PAYI\413NTRECD)
01.03.2024 R-PAYMENT RECD : b 0.00 200000.00 - 1166417.00
D-1400007954 (PAYMENTRECD) ; : ]
02.03.2024 R-WP2230003416 i) 119473.00 0.00 - 1046944.00
D-10008984 . |
02.03.2024 R-PAYMENT RECD 0.00 300%;100.00 - 1346944.00
D-1400007991 (PAYMENT RECDJ :
03.03.2024 R-WP2230003421 ' 114022.00 | 000]  -1232922.00
' .- D-10009005 e 4. '
04.03.2024 R—WP2230003426 122892.00 10400 - 1110030.00
| D-10009027 B s
05.03.2024  |R-WP2230003432 117718.00 ' 0.00 -992312.00
D-10009048 ' |
06.03.2024 R-WP2230003440 112867.00 | 0.00 - 879445 .00
D-10009078 |
06.03.2024 R-PAYMENTRECD 1 0.00 350000.00 - 1229445 .00
D-1400008088 (PAYMENT RECD) F ;
07.03.2024  |R-WP2230003456 - 114807.00 - 0.00 - 1114638.00
D-10009115 : @
09.03.2024 R-WP2230003466 1211876.00 | 0.00 -992762.00
D-10009153 ?
10.03.2024 R-WP2230003476 118965.00 i 0.00 - 873797.00
D-10009174 i
11.03.2024 R-WP2230003483 120721.00 | 0.00 - 753076.00
D-10009194 R
11,03.2024 R-PAYMENT RECD R 0.00 400000.00 - 1153076.00
: D-1400008176 (PAYMENT RECD) i |
12.03.2024 R-WP2230003489 119427.00 | 0.00 - 1033649,00
| D-10009223
13.03.2024 R-WP2230003498 119881.00 0.00 -914268.00
D-10009250 i
14.03.2024 R-WP2230003509 - 118503.00 - 0.00 - 795765.00
__{D-10009277 RS IR RSO b
14032024 = |R- F 0000 5 10,00 » 795765.00
 |D-1000051484 i '
14.03,2024 R-PAYMENT RECD : - 0.00 120600.00 -915765.00
D-1400008284 (PAYMENT RE(“D) e, ; :
14.03.2024 R-PAYMENT RECD 0.00 300000.00 -1215765.00
D-1400008283 (PAYMENT RECD) ; 553
15.03.2024 R- WP2230003524 A 126265.00 | 0.00 - 1089500.00
D-10009310 s ; : | :
16.03.2024  |R-WP2230003535 12159100 L10.00| -967809.00
TOTAL e R R 7425500,00]  8515000.00
|
' Page 4 -5
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Date Particulars(Doc no /Narration) Debif Credi Balancd
D-10009336 '
17.03.2024 R-WP2230003549 119196.00 0.00 - 848613.00
D-10009366
18.03.2024 R-WP2230003568 123308.00 0.00 - 725305.00
D-10009396 :
18.03.2024 R-PAYMENT RECD 0.00 300000.00 - 1025305.00
D-1400008380 (PAYMENT RECD) :
19.03.2024 ~ |R-PAYMENT RECD £ 0.00 200000.00 - 1225305.00
D-1400008434 (PAYMENT RECD) ] :
20.03.2024 R-WP2230003588 128400.00 0.00 - 1101905.00
D-10009441
21.03.2024  [R-WP2230003603 115269.00 0.00 - 986636.00
- . | D-10009472 i
22.03.2024 © |R-WP2230003609 12524800 090 - 861388.00
| D-10009495 g -
23.032024  |R-WP2230003615 115130.00 1 0.00 - 746258.00
D-10009519
23.03,2024 R- 0.00 0,00 - 746258.00
D-1000054998 |
23.03.2024 R-PAYMENT RECD : 0.00 300000.00 - 1046258.00
_|D-1400008551 (PAYMENT RECD} e s - -
24,032024 R—WP2230003618 S 11305100 0.00 -933207.00
D-10009540 ; .
26.03.2024 R-WP2:300‘03629 : 113467.00| 0.00 - 819740.00
| D-10009574
26.03.2024  |R-PAYMENT RECD : 0.00 200000.00| . - 1019740.00
D-1400008563 (PAYMENT RECD)
27.03.2024  [R-WP2230003635 113282.00 - 0.00 -906458.00
_{D-10009598 i
27.03.2024 v HR. T 1 0.00 . 0.00 - 906458.00
 |D-1000055619
27.03.2024 R-PAYMENT RECD 10.00 150000.00 - 1056458.00
D-1400008605 (PAYMENT RECD) !
28.03.2024 R-WP2230003645 12§248.00 | 0.00 -931210.00
D-10009647 '
29.032024  |R-WP2230003651 113791.00 0.00 - 817419.00
D-10009659
29.03.2024  [R- 1 000 L 0.00 - 817419.00
: D-1000055994 e ;
29.03.2024 R-PAYMENT RECD - 0.00 300000.00 - 1117419.00
D-1400008671 {PAYMENTR[‘.CD)
30032024  |R-WP2230003661 114761.00 0.00 - 1002658.00
; | D-10009689
31.03.2024  |R-WP2230003680 133564.00 0.00 - 869094.00
D-10009735
31.03.2024 R 0.00 10,00 - 869094.00
: D-1000056817_ e ol i :
31.03.2024 R- : 1 0.00 | 0.00 - 869094.00
D-1000057438 R ‘;
31.03.2024  [R-PAYMENTRECD . 0.00 130906.00 - 1000000.00
D-1400008774 {PAYMENTRECD} i i
TOTAL i ~ 9095506.00 10095906.00
— 1
L
1
iy
|
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+

CUSTOMER ACCOUNT STATEMENT
COMPANY CODE: 1000
COMPANY NAME: Ruchira Papers Ltd.

|
{
COMPANY Tirlokpur Road, Kala Amb, Kala Amb, Sirmaur, Himachal Prade J
ADDRESS: e ek !
PLANT CODE: 1002 : 1
PLANT NAME:  Ruchira Papers Limited-WPP
PLANT ADDRESS: Tirlokpur Roﬁa, Kala Amb Sirmaur 173030
CUSTOMER NAME LORD CHEMICAL INDUSTRIES (101175)
POSTING DATE: 01,04.2023 TO 31.03.2024
Date Particulars(Doc no /Narration) Debit J Credif| Balancd
___ | Opening Balance SR B G 0.00
31012024 |R-WP2230003077 TR R e T R BT ~ 7854.00
D-10008129 : ' { ) : b
31.01.2024 R- j 0.00 ; 4.00 7850.00
D-1000044503
31.01.2024 R-PAYMENT RECD . 0.00 7850.00 0.00
D- 1400007162 i
TOTAL ' : 7854.00| 7854.00

1
f
b
|
|

, Page -1
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Agrte- Ry

; Regd Oﬁ’h:e T‘rlokpur Road, Kala Amb Distrlct-Slrmaur-H.P-l?BOBD ' ; ‘lq
.ruchirapapers com, cs@ruchirapapers.com, investor@ruchirapapers.com, Tel: +91-8053800897,8053101892
CIN: L21012H91980PLC004335

(2) Property, Plant and Equipment : . 2A 3102118248 2957741244
(<) Capital work-in-progress _ 2B 29662794 36018478
(d) Other Intangible Assets 2A 0 .
(e) Intangible Assets under Development : 28 ] 5124600
(f) Financial Assets: : ' '

- (1) Investments SR ghet - 2500 2500
: (W) Other Financial Assets ; e B e R S
", |(h) Other non-curent assets . Ui Sk e T SRRTATY] - 18008089)

D st Total Non Current Assets(Al)| : T 3160051011] - 3017552918

2{Current assets : 1
Jea)imvenioies s ane e 5 : 996607572 875518046
() Financial Assets - i

(/) Trade receivables |
(#) Cash and cash equhfa!ents j '

W}Lﬂans&hdvanms : X § o : 5

786846138 834102350
7638458 | 8019114

- 460271228] 354005728
73251363395 | 2072545238|

rotul;mb(“_-ku) 11 54014i4408] | 5000008156|

01~ o,

equmANp I.IABII.IHES
EQUITY i ) i
(3) Equity Share.capital - . e b g | 298449880) 268449850
b)Y Oher Bauiby. - R e bk 3844336044 : 3506315145

R G . TowiEquyen| [T 4ile2vesios 3804764995

= @

(a) Financial Liabilities R sy M e ' i
(/) Borrawings R T 50207630, 5026755

() Provisions G : o 11 ) . 29857968 23482936
- |(c) Deferred tax liabilities (Net) B vl y - b _ _ 310848281| | 283775438
- d)Othernwcurmntllab!ﬂﬂes: SR e R L e G I 72203003| | 67025818
" ' TotalNonCurent Liabilty@2)f | ] 463116862 379310047

3|Current liabilities RS R e e ity e e ;
(3} Binancial Lablittes - il i e vl R e e : |

(N Borvowings oo p oo 392843060 413628575

() Trade pavab!as 1 B P e 163435230
(&) Other current liabilities o, B e 16 i 75872508 70840043
(c) Provisions i ' o 17 000 63304718 48661972
- ) mm:rit'rax Uablllﬁes{ﬂet} A Ll o P 4 130765780| | 209466394
; i Tma'mmmumeqaa} T T 0B 750] | 906022214

n ~oRal Mtvmdmunm(unzn:) S T L L 5030008166
GNIFICANT POL BEECRAIRS MapRe: R "

'tms{stneaaaame Sheetrafreredusinwmponofamdahe
The Notesrerertoabovefwmpartnfma Flnandal Swtanmu

Auditors Report
Cerﬁﬁedhteﬂmcfourseparatemportofevenbate

(Managing Director)
Din - 01593400 |

FRN-0D0101ON
JAGAD‘-IRI

: s sl e T T
Date: 27.05.2024 o (Company Secretary) - N |
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. Auditors Report

Ajay Krishan Moudgil (FCA]
" Partner. :

This Is the Statement of Profit and Loss referred to in our Report of even date,

The Notes refer to above form part of the Flnandal Staternenbs

C.erﬂﬁedlnhanmufohféemraterepm‘tufev&mbatﬁ __i_:': :

ERN-0010 10N | X
JAGADHRY

Memberswpﬂuuams e
UDIN 240807353KCQW4989
Place: Kala Amb-

Date; 27.05.2024

Jaundersmh

(Co-Chairman & ¥
Din - 01594919

L Unecanderby

(Managing Director)
Din - 01593400

t.lmiud

I

_._"For_anddn. Ifol’m:-dufbimct?mof
------aumrn-

. VipnGupta  f
. (CFO & Executive Di_r_e_ctn_r) \ﬁ\"ih.‘
Din- 05107366 |

-11; " L.i’d'fr ,‘1 s e
i Revenue From Opmucm 19 | 6575980039 | 8027010807
o omr Income - S - 20 262639811 | 17534277
I |Total mcom (X411) 6602244020 8044545084
1V [EXPENSES
|Cost of materials consumed 2 4462428436 5705315697
Purchases of Stock- m-Trade T i
Changes in inventories of finished goods, Stadc in -Trade and works| 22
in-progress ' (2078358)| + 43747876
Employee benefits expense @ 533299828| 477175459
Finance costs 24 35365701 50244832
- | Depreciation and amortization expense 2A 147989853 152769817
: Other expenses 25 764611595 708830329]
5941617055 7138084010
v [Prof : : 3 660626965| 906461074
VI |Exceptional Items - (profit/loss : :
vix [Profit/{ioss) before tax (V-VI) 660626965 506,461,074 |
VIII | Tax expense:
(1) Current tax. 141347543 210399707
(2) Deferred tax g ; 27072823| 19408116
‘1(3) Earlier year Taxes - i " 257821} 380995
“IX (Lm)mﬁwhdﬁommﬂnmomﬁom{v‘h i ; i ' :
VIIT) - 491948778 676272256
X |profit/(loss) fmm Disconunued oparatlons (aftar m} : _ G
XI  |Profit/(loss) for the period (:x+xj : 491948778 676272256
XIT |Other Comprehensive Income: e |
; A{i)lmthatwiﬂnutbemdassiﬂadtopmﬂtor(!os}- g |
Remeasurements of the net defined benefits plans = (6284817) JI (3708332)
i (ﬂ)xnmmmgmmmawﬂimmmﬁwm 5
for (loss)- - o SRy Rerneaarfm ; 2|
of the net defined benefits plans (1581763)( | (933313)
B (i) Items that will be reclassified to pruﬁ! or {loss) |
_ e 2
(if) Income tax reiatmg to items that will l:le redassiﬂed to profit or
Uﬂﬁ) 3 )
xi1 (Total Comprehensive namma fnrmnparhd (XIHEI) I
- |(Comprising Pm‘lt {I.ass} aml Othar t:omm'elmuwa Ineom-
i f 487245724 673497237
v, Earning:pcrlq dmm(fwmuﬁnulngonmﬁon).. : T S ,
~[(1) Basic e © 1648 | 22.66
(2) Diluted 26k 16.48] | 22.66
- g [
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Salary & Reimbursements i e 315922 27337483
jLeave Encashment 10 R i 3453950 : 2850835
Contribution to EPF ; B R, . b P ¥ 5204417
Superannuation R n R = 3033 i 411375
Anhual Bonus R Ty nE ek BT (e ; 12847862

TOTAL Ty 1 53304719 . 48651572

18 CURRENT TAX LIABILITY

Ay

VAR ;_,fh-"ﬂ,w :r.»?.‘; iz

r e Sy T ety e emr———— - o
B l',_«FJ?:':".ﬁﬁ\'*’l'L:'J'a!': YL &ﬁ Mar 20 ey g ’-"'c--.'-ﬁ'ihnfw_

139?65730 3 209466394

Provis!m For incnme Tax
139765780 209466394

0 SR AR S R R R 7T B : 309466394

19 REVENUE FROM OPERATIONS

P 'p\,‘ﬂti\.—’.}[.t ‘.T i =23

R,

AT A g e
e 1 2

. 6611765839 8053372520
35785800} . 26361713
R 8027010807

181

AV FE R RO

Kraft Paper i P : 5 2654958163 ; 3163010057
Writing & Printing Paper ST i e 3914880880 4828790132

i s_gguf%p oo . 14669136] 19108456
_TOTAL _ 6611765839 8053372520
20 OTHERINCOME

Ly
A,

R e 3033-23

17160797

R

AR

Interest Income
Duty Draw Back Incentive
Dividend Income =
Profit on sale of fixed assets
Short & excess recoverles
PMRPY (BENEFIT)
'I’OTM.

500
314044
2267
56669
17534277

21 COSTOF mmzm!.s msuum
T mnbwr T

ST TR T k T N A S Y zz-za
Amount

b 5 Ll

Nt Percentage

35929325 e
411213514 fi

7,85 295527840 5
|| 5409787857 95

5705315607 100

&N
Al

1 '?k_'n;i'; 4.;.- (1'1‘2‘,1 i I ('\u

3757079514
1138462122
809774061 5705315697

| 4462428436]
YT YT LT B e 5705315697
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TRANSLATION FROM HINDI| ™ ENG.ISH

Respected Sir,
As per orders of Tehsilar, Naraingarh, I have

inspected and studied the revenu® reords related to Khasra

No 94//5 situated in the Village Dera, Absolute Village
(H,B.) No 190, Tehsil Naraingarh, District Anbala aad also
visited the 1and for on the gpot reporte As per insgp ection

made by me the land Khasra No 94//% ds /p ssessed & ouned

by M/ s, Ruchira Pepers Ltd, in the| Revenue Ruifsrds and as
p er Revenue Records the type of abdve land is Vacent and

uncultivable (Khali & Gair Mumkin)| end on the spot there

is not available any lime sludge/mud etc, in the gaid

Khasra Number., Report is submitted for further necessary

action please,

- -

Verified as r report
____ad____a_ PR Area Revenue Record Kagpar

Sub Registrar, (Area Patwari)
Nara&ngarh. Mouja _Dﬂl‘a’ Tnﬂ_il
Narain'garh.
24/07/2024
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H.P.STATE POLLUTION CONTROL BOARD
HIM PARIVESH, PHASE-III, NEW SHIMLA- 1771009

W EYukds @Y

128

HPSPCB No : 343 Date: 29/08/2024

Industry Registration 1D: 10828 Application No : 11693059

To
’ Ruchira Papers Limited (Writing And Printing Unit)
Tirlokpur Road, Village Rampur Jattan, Kala-Amb (H.P.)
Sirmaur
173030
Subject: Renewal of "Consent to Operate’ u/s 25/26 of Water (Prevention & Contrpl of Pollution) Act, 1974 and

u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal.of 'Consent to Operate' u/s 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act, 1981,
you are hereby, authorized to operate an industrial unit subject to the Terms dnd Conditions as mentioned in

this Consent letter.

1.Particulars of Consent to Operate under the Water Act, 1974 and Air Act, 1981 granted to the industry

Consent No. CTO/BOTH/RENEW/RO/2024/11693059
Consent valid from: 01/04/2024
Consent valid upto: 31/03/2026

RENEW

Certificate Type :
Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant Vipin Gupta, (Executive Director)
Address of Industrial premises Ruchira Papers Limited (Writing /trd
Printing Unif),
Tirlokpur Rdad, Village Rampur Jaitan,
Kala-Amb (H.P.),
,Sirmaur-173030
Capital Investment of the Industry 17818.0 lakhl'
Category of Industry Red
Type of Industry Pulp and Paper
Scale of the Industry Large
Office District Sirmaur
Capacity
Raw Materials (Name with quantity per day)
Raw Materials Quantiry Unit
Agro Waste 73514 M.T./Year
Fillers(Soap Stone/PCC/GCC) | 3661 M.T./Year
Imported Wood Pulp 3697 M.T./Year

“This is c-ompﬁrer generated document from HPOCMHS'
To verify this document please scan the QR Code.
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Products (Name with quantity per day)
Name of Unit Quantity Intermediate Principal Usg
Products Product
Writing & M.T./Year 33000 NA Used in
Printing Paper Manufacturing of
Notebooks etc.
Details of the Effluent Treatment Plant
Type of Effluent Capacity Quantity
ETP-cum-STP 6000 KLD 4000 KLD
Maode of Disposal
[
Description Quantity(in KLD) Method of Treatment || Method of Disposal
Industrial Process 4000 ETP-cum-STP Drain
Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater etc.
Type No.of Capacity Type of Type Jf Fuel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evaporator/l s/Evaporators rate in
ncinerator/D fIncinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
M3 /hour
Boilers Power Boiler | 42 TPH AFBC Biomas,India | 5.6 TPH
Bidrum Boiler | n Coaas&
Petcoke
Boilers Recovery 22 TPH Tubler Black LIquor | Steam
Boiler
Others 2 Steam 52 MW and | Steam Steam 150 Ton Per
Turbines 1.6 MW Turbines Day
Type of Air Pollution Control Devices installed
|
Equipment Type | Equipment Name | Date/proposed Efficiency(%oredu | Final _
date of ction) concentratian of
installation pollution being
emitted !
Separate ESP Boilers Tue Jan 01 85% PM (Stack}-!
and Stack 00:01:00 IST 26.96 mg/Nm3
attached to 2 nos 2008
boilers.
Sources of emissions and type of pollutants |
Name and location of | Rate of emission in Concentration of Height of
the process vessel to Kg./hr pollution like SO 2 , Vent/outlet/stack from
which the stack/ vent NOX, H 2§, Cl, HC1 ground level in meters
is attached ete. in mg/NM 3
Stack attached to 15 LPM PM (Stack)- 26.96 56 meters
Boiler mg/Nm3
|
“This is computer generated document from HPOCMMS" Page 2 of 6
To verify this document please scan the QR Code.
|
|
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1%

Approved By
Chairman
( H. P. State Pollution Control Board)
Endst. No.:
Copy To:-
1. The Regional Officer, HPSPCB,Paonta Sahib for information and shall ensure to operate the unit as per consent condition
with adequate PCDs.
e,

ANIL  Digtallysigned

by ANIL JOSHI

JO SHI Date: 2024.08.29

17:17:00 +05'30'

Anil Joshi,IFS
Member Secretary

For & on behalf of
( H. P. State Pollution Control Board)
|

“This is computer generated documént from HPOCMMS"
To verify this document please scan the QR Code.
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TERMS AND CONDITIONS

A. SPECIFIC CONDITIONS

I.  This ‘Renewal of Consent to Operate’ is only for the purpose and under the provisi of
Water Act, 1974 and Air Act, 1981 as the case may be, and will not construed as substitu‘gfur
mandatory clearances required for the project under any other law/regulation/direction/arder
and the applicant shall obtain any such mandatory clearance befpre taking any steps to
establish industry/ industrial plant, operation or process or any treatment and disposal system
or an extension or addition thereto.

2. Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities, liabilities or penalties to which the
applicant is or may be subjected to under this or any other Act.

3. The unit shall apply for further renewal/extension in the validity off the Consent, before the
expiry of this ‘Renewal of Consent to Operate’.

4. i) The unit shall ensure compliance of Waste Management Rules i.c. Hazardous and

Other Wastes (Management and Transboundary Movement) Rules, 2016/ Plastic
Waste Management Rules, 2016/ E-Waste (Management) Rules, 201 6/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisions made thereunder, as am::ficd
from time to time, without any adverse effect on the envitonment, in any manner
(As Applicable).

i) The unit shall made provisions for the compliance Solid Waste Management Rules,
2016 and provisions made thereunder and unit shall alfo not practice burning
activity of solid waste/waste generated from fuel within/oytside premises, to avoid
public nuisance.

5. This ‘Renewal of Consent to Operate’ is for:-

i) The emissions from all sources conforming to the norms as precribed in SchedulerI of
Environment (Protection) Rules, 1986 as amended from time ta time.

ii) Noise and Ambient Air Quality shall be maintained withiy Ambient Air Qu%lity
Standards for noise as specified in Schedule-III of Environment (Protection) Rules, 986
and Noise Pollution (Regulation and Control) Rules, 2000, as amgnded from time to time.

iii) The effluent (Domestic/Industrial) shall conform to the limits as prescribed in Schednle-I
or Schedule-VI or Industry specific standards of Environment (Pfotection) Rules, 1986 as
amended from time to time.

iv) Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable),

6.  The unit shall ensure regular operation and maintenance of Polldtion Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devicgs/re-
circulation system installed shall be the entire responsibility of the unit.

7. The unit shall ensure regular operation and maintenance of separate|energy meter/flow meter
for running pollution control devices and shall also maintain record|with respect to operation
of air pollution control device/effluent treatment plant, so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant and shall maintain
log book for the monthly reading / record.

8. gONDITE‘ONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)
CT, 1974.

a) The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

b) The unit shall ensure that terminal manhole(s) at the end of each collection system and a
manhole upstream of final outlet (s) out of the premises of the ihdustry for measurement
of flow and for taking samples.

“This is"r;omputer gemrsied dacumen.r !rohr HPOCMMS"

ompu Page 4 of 6
To verify this document please scan the QR Code.
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10.

11.

12.

13.

14.

15.

16.
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The pollution control devices shall be interlocked with the manufacturing process of the

industry (if applicable) and the authorized outlet and mode
changed without the prior written permission of the Board
unauthorized out-let(s) for discharging effluents from its p

Solids, sludge, filter backwash or other pollutant removed
treatment or control of waste waters shall be disposed-off

1981.

of disposal shall not be
Unit shall not us¢ any
remises.

from or resulting [from
in scientific manner.

CONDITIONS UNDER AIR (PREVENTION & CONTROL OF POLLUTION) ACT, ’2 C,

The unit shall ensure port-holes, platforms and/or other necessary facilities as mry be

required for collecting samples of emissions from any chimney
outlets as per the specifications.

flue or duct or any other

The unit shall discharge air emissions through a stack of minimum height as specified in

*Consent to Establish’ and shall follow standards laid down fro

m time to time.

For industrial furnaces and kilns, the criteria for selection of stagk height would be based
on fuel used for the corresponding steam generation & as per specification.

Unit shall ensure Stack height for diesel generating sets as per specification.

The unit shall ensure regular operation and maintenance of installed canopy and stack of

the D.G sets so as to control the noise & air pollution in o

rder to comply with the

provision of notification No GSR-371 E dated 17-5-2002 or dirdction as issued by MOEF

from time to time, under Environment (Protection) Act, 1986.
The unit shall ensure disposal of boiler ash/fuel ash through au

thorized person or within

premises in a scientific manner (as the case may be) and shall maintain proper record for

the same, if applicable.

The unit shall ensure regular operation and maintenance
arrangements for control emission from its coal/fuel handlin
transportation and processing of raw material & product of t

The unit shall ensure valid and approved on-site and off-site emerge
Chief Inspector of Factories, Himachal Pradesh (If applicable).

bf air pollution control
area and from handling,
industry.

ncy plan, approved by the

The unit shall ensure regular operation and maintenance of rea] time online monitoring

equipment’s and provisions for the un-interrupted transfer of data
(if applicable).

The unit shall provide adequate arrangements for fighting the accic
of any air pollutant/gas/liquids from the vessels, mechanical equipm
to cause environmental pollution.

The unit shall plant & maintain minimum three layer of trees so far|possible as per pl
guide (may be download from the website http:r’!hppcb.nic.infplaftionguide.pdf) alllalong

the boundary of the industrial premises and check air/water/noise

Any guidelines issued by the Central Government/State Governme
other authority concerned, shall be binding.

This ‘Renewal of Consent to Operate’ is subject to orders on any
Court of Law. Any direction/order issued by any court shall be b

s per guidelines of CPCB

lental leakages/ discharge
ent’s etc. which are likely

§ =
ation

ollution at source.
MoEF/CPCB/SPCB/any

litigation pending in any
inding (if any). |

The Board reserves the right to revoke the ‘Renewal of Consent to Operate’ granted fo the

industryr at any time, in case the industry is found violating
(Prevention & Control of Pollution) Act, 1974 and Air (Preventio
Act, 1981 as amended from time to time.

The unit shall comply with any other conditions laid down or direc

he provisions of Water
n & Control of Pollution)

|
ions issued in due course

by the Board under the provisions of the Water (Prevention & Contgol of Pollution) Act, 1974
|

and Air (Prevention & Control of Pollution) Act, 1981.
OTHER CONDITIONS

The unit shall comply with the conditions imposed by the MoEF
Impact Assessment Authority/ District Level Environment Impact

State Level Enviro&ment
Assessment Authoq’ity in

the environmental clearance granted to it as required under EIA notification dated 14-9-06, if

applicable.

“This is computer generaied ﬁ'ocufﬁenr from HPOCMM;é"
To verify this document please scan the QR Code.
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The issuance of this consent does not convey any property right fn either real or personal
property, or any exclusive privileges, nor does it authorize any injyry to private propejgy

any invasion of personal rights, nor any infringement of Central
Regulations.

or

State or Local Laws or

Stone Crusher units shall comply with the provisions of guidelines notified by the State
Government vide Notification No. STE-E(3)-11/2012, dated 29-05-2014 (If Applicable).

Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E), dated-15-03-2018 and by the |State Government vide

Notification No. STE-E(5)-6/2013, dated-07-03-2014 (If Applicable).

Hydroelectric Projects shall install Online Real Time Monitoring System for the measurément
of 15% of minimum discharge in lean season as per orders of Court/Government, The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real

time online monitoring system for 15% of minimum discharge of flo

to SPCB, failing which

unit shall be liable for action on account of violation of the directions issu by

Court/Government/SPCB in this regard (If Applicable).

Unit shall strictly adhere to the capacity approved by the Industries [Department/ Department
of Tourism & Civil Aviation/any other concerned Authority (As Applicable).

The unit shall not cause any nuisance/traffic hazard in vicinity of the Larea.

The unit shall ensure that there will not be significant visible du
property line.

The unit shall obtain and submit Insurance cover as required under the Public Lia

Insurance Act, 1991,
Unit shall submit all the annual/quarterly returns, as per timeline.

t emissions beyonj the

ility

The industry shall submit a yearly certificate to the effect that no addition/up-gradation/
modification/ modernization has been carried out during the previous year otherwise the

industry shall apply for the varied consent.

The unit shall maintain record regarding the operation of effluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment and sludge generated from treatment
so as to satisfy the Board regarding regular and proper operatibn of pollution control

equipment.

Any amendments/revisions made by the Board/CPCB/MOEF in tHe emission/stack height

standards shall be applicable to the industry from the date of such

amendments/revisions.

By Order
Chairman

(H.P. Statj Pollution Controt‘ Board)

"This"r's compul'e; generated documenr from HPOCMMS"
To verify this document please scan the QR Code.

Page 6 of 6

)30



1472

2 )

H.P.STATE POLL

HPSPCB No : 42-¢

UTION C(
HIM PARIVESH, PHASE-III, NEY

|31

DNTROL BOARD
N SHIMLA-171009

Date: 16/07/2024

Industry Registration ID: 10022

Application No : 11684741

To,
Ruchira Papers Ltd (Kraft Paper Unit)
Tirlokpur Road Kala Amb Nahan Distt Sirmour---Kala A
Kala Amb
Sirmaur
173030

Subject:
u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining Renewal ¢
(Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air
you are hereby, authorized to operate an industrial unit subject
this Consent letter,

Renewal of 'Consent to Operate' u/s 25/26 of Water (Prevention & Control of

Pollution) Act, 1974 and

of 'Consent to 0pe|rate' u/s 25/26 of Water

[Prevention & Control of Pollution) Act, 1981,
to the Terms and Conditions as mentioned in

1.Particulars of Consent to Operate under the Water Act, 1974 and Air A

Lct, 1981 granted tp the industry

Consent No. CTO/BOTH/RENEW/RO/2024/11684741
Consent valid from: 01/04/2024

Consent valid upto: 31/03/2026

Certificate Type : RENEW

Previous CTE/CTO No. & Validity :

2. Particulars of the Industry

Name & Designation of the Applicant

Vipin Gupta, (Executive Director)

Address of Industrial premises

Ruchira Papers Lld (Kraft Paper Unit),
Tirlokpur Road Kala Amb Nahan Distt
Sirmour---Kala Amb,

Kala Amb,Sirmaurt173030

Capital Investment of the Industry

8109.78 lakhs ‘

Category of Industry Red
Type of Industry Pulp and Paper
Scale of the Industry |IMedium |
Office District Sirmaur ,
Capacity
Raw Materials (Name with quantity per day) _
[
Raw Materials Quantiry Unit .
1
Indigenous Waste Paper 95995 M.T./Year |
Imported Waste Paper 25550 M.T./Year |
Wheat Straw 36500 M.T./Year |

T hls is compurer;;_enerated document from HPOCMMS" '
To verily this document please scan the QR Code.
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| 72

Products (Name with quantity per day)

Name of Unit Quantity Intermediate | Principal Use
Products Product |
Kraft Paper M.T./Year 118800 NA ‘ Raw Material for
corrugation
! packing Industry

Details of the Effluent Treatment Plant

Type of Effluent Capacity Quantity
ETP-cum-STP 11000 KLD 4012 KLD
Mode of Disposal .
Description Quantity(in KLD) Method of Treatment | Method of Disposal
Industrial Process 4012 ETP-cum-S[TP Drain
Quantity of fuel required (in TPD) and capacity of boilers/ Furnace/Thermo heater etc.
Type No.of Capacity Type of Type of F uel | Fuel
Boiler/'Heater Boiler/'Heater consumption
/Evaporator/I s/Evaporatars rate in
ncinerator/D /Incinerator/D MT/hour or
G Set/Other GSets/Others KL/hour or
_ M3 /hour
Boilers 01 22 Ton Per Water Tube Biomass 4.4 MT Per
Hour | hour
|
Type of Air Pollution Control Devices installed
Equipment Type | Equipment Name | Date/proposed Efficiency(%redu | Final
date of ction) concentration of
installation pollution being
emitted
Cyclone Bag Boilers Thu Jan 01 85% PM(Stack)- 27.17
House(444 Bag 00:01:00 IST mg/Nm3
Filters), Stack 2004
Sources of emissions and type of pollutants
i
Name and location of | Rate of emission in Concentratipn of Height of
the process vessel to Kg./hr pollution like SO 2, Vent/outlet/stack from
which the stack/ vent NOX, H2 §,Cl, HCI ground level in meters
is attached etc. in mg/NM 3 |
|
Stack attached to 16 LPM PM(Stack)- 27.17 42 Meters
Boiler- 22 TPH mg/Nm3 j

"Th:'_s .-s _c.‘ombﬁfer gene.;aréc_:' doc-umenr from HPOCMMS" Page 2 of 6
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Endst. No.:

Copy To:-
|.The Regional Officer, HPSPCB,Paonta Sahib for information and shall ensu
with adequate PCDs.

“This is computer generated document from HPOCMMS"
To verify this document please scan the QR Code.

( H. P. State Po

3>

Approved By
Chairman

( H. P. State Pollution Control Board)

e to operate the unit as per consent condition

wigital o b
ANIL ra S mid

Dt 209407 1
JO5H| m’l’:-m i ]I;'

Anil Joshi,IFS
Member Secretary
For & on behalf of

lution Control Board)
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iv)

a)

b)
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TERMS AND CONDITIONS

SPECIFIC CONDITIONS

|3Y

This ‘Renewal of Consent to Operate’ is only for the purpose and under the provision of

Water Act, 1974 and Air Act, 1981 as the case may be, and
mandatory clearances required for the project under any bt

will not construed as substitute for
her law/regulation/direction/order

and the applicant shall obtain any such mandatory clgarance before ta ing any steps to
establish industry/ industrial plant, operation or process of any treatment a d disposal system

or an extension or addition thereto.

Nothing in this Consent shall be deemed to neither preclude the institution of any legal action
nor relieve the applicant from any responsibilities, liabilities or pena ties to which the
applicant is or may be subjected to under this or any other Act.

The unit shall apply for further renewal/extension in the| validity of the Consent, before the

expiry of this ‘Renewal of Consent to Operate’.

1) The unit shall ensure compliance of Waste Mana,
Other Wastes (Management and Transbounda

gement Rules i.e. Hazardous and
Movement) Rules, 2016/ Plastic

This ‘Renewal of Consent to Operate’ is for:-

Waste Management Rules, 2016/ E-Waste (Management) Rules, 2016/Construction
& Demolition Waste Management Rules, 2016 and Manufacture, Storage & Import
of Hazardous Chemical Rules, 1989 and provisgions made thereunder, as amended
from time to time, without any adverse effect ¢n the environment, in any manner
(As Applicable). |

The unit shall made provisions for the compliange Solid Waste I\/fanagement Rules,
2016 and provisions made thereunder and unit shall also not practice burning
activity of solid waste/waste generated from fugl within/outside premises, to avoid
public nuisance. ‘

The emissions from all sources conforming to the narms as prescribed in Schedule-1 of
Environment (Protection) Rules, 1986 as amended friom time to time. ‘

Noise and Ambient Air Quality shall be maintaiped within Amtyient Air Quality
Standards for noise as specified in Schedule-I1I of Enyironment (Protection) Rules, 1986

000, as amended Fro:n time to time.
limits as prescribed in Schedule-1

nment (Protecticn) Rules, 1986 as

and Noise Pollution (Regulation and Control) Rules,

The effluent (Domestic/Industrial) shall conform to t
or Schedule-VI or Industry specific standards of Envi
amended from time to time.

Sewage and sullage generated from the unit to be disposed-off in a properly designed
septic tank system/Sewage Treatment Plant/ Public Sewer System (as applicable).

The unit shall ensure regular operation and maintenange of Pollution Control Devices to
achieve the norms as prescribed in Environment (Protection) Act, 1986 and the achievement
of the adequacy and efficiency of the effluent treatment plant/pollution control devices/re-

circulation system installed shall be the entire responsibility of the unit.

The unit shall ensure regular operation and maintenance of separate energy meter/flow meter
for running pollution control devices and shall also maintain record with respect to operation
of air pollution control device/effluent treatment plant, so as to the satisfy the Board regarding
the regular operation of air pollution control device/effluent treatment plant iand shall maintain

log

book for the monthly reading / record.

CONDITIONS UNDER WATER (PREVENTION & CONTROL OF POLLUTION)

ACT, 1974.

The unit shall maintain the record regarding the daily water consumption as per flow
meter installed.

The unit shall ensure that terminal manhole(s) at the énd of each collection system and a
manhole upstream of final outlet (s) out of the premises of the industry for measurement

of flow and for taking samples.

_"This_ }s_ o;rhbuter generated dacurr;e_nr from HPOCMMS" -
To verify this document please scan the QR Code.

Page 4 of 6



¢)

d)

a)

b)
¢)

d)
e)

g)

10.

12

8

14.

15.

16.

17.

1476

The pollution control devices shall be interlocked w
industry (if applicable) and the authorized outlet
changed without the prior written permission of
unauthorized out-let(s) for discharging effluents

Solids, sludge, filter backwash or other pollutan

)35

ith the manufacturing process of the
nd mode of disposal shall not be
he Board. Unit shall not use any
rom its premiseﬁ. :

removed from Jr:-r resulting from

treatment or control of waste waters shall be dis osed-off in scientific manner.

CONDITIONS UNDER AIR (PREVENTION & C
1981.

The unit shall ensure port-holes, platforms and/or
required for collecting samples of emissions from an
outlets as per the specifications.

The unit shall discharge air emissions through a stac
‘Consent to Establish’ and shall follow standards lai

For industrial furnaces and kilns, the criteria for sele
on fuel used for the corresponding steam generation

Unit shall ensure Stack height for diesel generating s

The unit shall ensure regular operation and mainten
the D.G sets so as to control the noise & air pol

provision of notification No GSR-371 E dated 17-5-2002 or direction
from time to time, under Environment (Protection) Act, 1986.

The unit shall ensure disposal of boiler ash/fuel ash
premises in a scientific manner (as the case may be)
the same, if applicable.

The unit shall ensure regular operation and ma
arrangements for control emission from its coal/fu
transportation and processing of raw material & pr

The unit shall ensure valid and approved on-site and off-
Chief Inspector of Factories, Himachal Pradesh (If appli

The unit shall ensure regular operation and mainten
equipment’s and provisions for the un-interrupted trans
(if applicable).

The unit shall provide adequate arrangements for fighti
of any air pollutant/gas/liquids from the vessels, mechan
to cause environmental pollution.

The unit shall plant & maintain minimum three layer of

NTROL OF PCWLLUTION) ACT,

ther necessary facilities as may be
chimney, flue or duct or any other

of minimum height as specified in
down from time to time.

tion of stack height would be based
as per specification.

s as per specification.

ce of installed canopy and stack of

ution in order ta comply with the
as issued by MOEF
|

|
hrough authorized person or within
nd shall maintain proper record for

ntenance of air pollution control
| handling area and from handling,
duct of the industry.

ite emergency plan, approved by the
able).

ce of real time online monitoring
r of data as per guidelines of CPCB

g the accidental leakages/ discharge
cal equipment’s altc which are likely

o] ¢
trees so far possible as per plantation

guide (may be download from the website http://hppebinic.in/plantationguide.pdf) all along
the boundary of the industrial premises and check air/water/noise pol[uti;on at source.

Any guidelines issued by the Central Government/State Govemmentf’MoErfCPCB!’SPCBfany

other authority concerned, shall be binding.

This ‘Renewal of Consent to Operate’ is subject to orders on any litigation pending in any

Court of Law. Any direction/order issued by any court

The Board reserves the right to revoke the *Renewal o
industry at any time, in case the industry is found
(Prevention & Control of Pollution) Act, 1974 and Air
Act, 1981 as amended from time to time.

The unit shall comply with any other conditions laid do

shall be binding (if any).

[ Consent to Operate’ granted to the
violating the provisions of Water
(Prevention & Control of Pollution)

wn or directions issued in due course

by the Board under the provisions of the Water (Prevention & Control of Fiollution) Act, 1974

and Air (Prevention & Control of Pollution) Act, 1981.
OTHER CONDITIONS

The unit shall comply with the conditions imposed by
Impact Assessment Authority/ District Level Environm
the environmental clearance granted to it as required unc
applicable.

“This is computer generated document from HPOCMMS”
To verify this document please scan the QR Code.

the MoEF/State Level Environment
ent Impact Assessment Authority in
er EIA nmiﬁcatiTn dated 14-9-06, if
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The issuance of this consent does not convey any propérty right in either real or personal
property, or any exclusive privileges, nor does it authorize any injury to private property or
any invasion of personal rights, nor any infringement f Central, State pr Local Laws or
Regulations.

Stone Crusher units shall comply with the provisions ¢f guidelines not|fied by the State
Government vide Notification No. STE-E(3)-11/2012, [dated 29-05-2014 (If Applicable).

Brick Kiln units shall comply with the provisions of guidelines notified by the MoEF vide
Notification No. G.S.R.233.(E), dated-15-03-2018 and by the State Government vide
Notification No, STE-E(5)-6/2013, dated-07-03-2014 (If Applicable).
Hydroelectric Projects shall install Online Real Time Monitoring System for the measurement
of 15% of minimum discharge in lean season as per orders of Court/Government. The unit
shall also ensure provisions for the regular and uninterrupted transfer of data from the real
time online monitoring system for 15% of minimum discharge of flow to SECB, failing which
unit shall be liable for action on account of violation of the directions issued by
Court/Government/SPCB in this regard (If Applicable).

Unit shall strictly adhere to the capacity approved by the [ndustries Department/ Department
of Tourism & Civil Aviation/any other concerned Authotity (As Applicable).

The unit shall not cause any nuisance/traffic hazard in vicinity of the area.

The unit shall ensure that there will not be significant [visible dust emissions beyond the
property line.

The unit shall obtain and submit Insurance cover as required under the Public Liability
Insurance Act, 1991.

Unit shall submit all the annual/quarterly returns, as per timeline.

The industry shall submit a yearly certificate to the effect that no additbon!up-gradation/
modification/ modernization has been carried out during the previous year otherwise the
industry shall apply for the varied consent. |

The unit shall maintain record regarding the operation of éffluent treatment plant i.e. record of
quantity of chemicals and energy utilized for treatment apd sludge generated from treatment
so as to satisfy the Board regarding regular and proger operation of pollution control
equipment. ‘

Any amendments/revisions made by the Board/CPCB/MOEF in the emission/stack height
standards shall be applicable to the industry from the date of such amendments/revisions.

By Order
Chairman
( H. P. State Pollution Control Board)

e N
Y
|

“This is computer genéra{ed document from HPOCMMS"
To verify this document please scan the QR Code.

Page 6 of 6




The Information is supplied to M/s Ruchira Papers Limited, Trilg
Pin- 173030 India under the provisions of RTI ACT 2005, On

INSPECTION REPORT of M/s Ruchira Papers Limited (Kraft I
Distt Sirmour (H.P) 173030 as per documents submitted by the unit

1478

Application for Renewal of Consent

|3+

klpur Road Kala-Amb Distt. Sirmour H.P.
line RTI Appl No- HPRTI-32386

Yaper Unit) Trilokpur Road, Kala Amb,
P P

Jnm:'l as observed on |12.06.2024

o Operate

M/s Ruchira Papers Limited(Kraft Paper Unit)

QNN(NVRF- £}5

Digtl. Strmour H P,

1 | Name & Complete Address of the Industry Trilokpur [Road, Kala Amb, Distt Sirmour (H.P)
173030
2 | GPS Location: - 30.508994,77.20591
3 HPOCMMS ID- 10022
4 | Name of the Contact person with Email ID S!:' .VIP in Gupta 5 (Qccupier)- 816400808
vipinguptaf@ruchirapapers.com
Whether Unit located in a Notified Industrial
Area
: (MC Area/ SADA Area / Panchayat Area or SADA Ao
O:hgr_s') The Informatien i supplied to Ms Ruchira Papers Limited, Triloklpur Road Kala-Ar
Does the unit sector hﬂ\-"e any deﬁned / IlDtiﬁBd Pin- 173030 India under the provisions of RTI ACT 2005, Onbine RTI Appl Mo- HPRTI-32386
5 siting criteria No T .
7 Does this unit requires prior NOC from Forest, No Prior NOC required except for SWCA which has
HPPWD, AICTE, Geological Wing ete. been provided already during previous consents.
8 | SWCA/DIC/ DTDO/ RERA etc. Approval SWCA Approval Copy is attached as Annexure-1
Pulp & Paper (Waste paper based without bleaching
: process to| manufacture Kraft paper) at Sr. No 18
9 (Tsf’;:f;';‘:;“:;' Sector HPSPCB Office order vide Letter No, 25783-25808
dated 24.02.2021 and Revised CPCB categorization of
Industries and HPSPCB Officer|order
10 | Category/Scale of Industry Red-Large
11 | Application Type Renewal of Consent to Operate
12 | Applied Period 2024-25 & 2025-26
o e RCOP (Existing) and COP-Exp were valid till
13 | Validity of CTE (Fresh) or CTE Renewal 31.03.2024
14 | Applied under A/W Acts Both Acts
15 | Total Project Cost (As entered) 8521.03 Lakhs
Does Total Cost entered online match with
16 Yes
approved cost
17 | Applied Products with Capacity Kraft Paper- 118800 MTPA
18 Does Applied products match with Approvals and Yes
previous consent
i . Head Office (In view of HPSPCB Office Order
19 | Delegation of Pewer (Head/Regional Office) No.19469-19493 dated 17.01.2023
20 | Date of Visit by the inspection team / official 12.06.2024 l
21 | Total Manpower as per Units’ submission 470 Nos
22 | Environmental Clearance Applicability (Y/N) No.
Yes. Applied in CTO-Exp vide HPSPCB No : 42-C
Whether Any Special Conditions imposed in dated 13.06.2023 valid till 31)03.2024. The unit has
23 | CTE/CTO submitted cpmpliance status report along with details of
(Compliance thereof) water consumption .and discFargc details.  Copy
attached in documents tab,
Is online application complete wrt document ‘ )
24 submission (onliné DA report) 2 _ Yes. As perjcomments of DA- ijmnta e noting
25 Is online application complete wrt Consent Fees Yes. As perjcomments of JA- P%on ta e noting

submission (enline Accountant report)

” ATUL PARMAR
e 2024.09.03 16:00:16
+05'30'

L




Tha fnf

The Information is supplied to M/s Ruchira Papers Limited, Trilok
Pin- 173030 India under the provisions of RTI ACT 2005, Onl

1479

|36

Ipur Road Kala-Amb Distt. Sirmour H.P.
ne RT| Appl No- HPRTI-32386

26

Is online application complete w.r.t completeness
& correctness of profile / data entered online

Yes. Checked

27

Sources of Fresh Water Intake

Borewells

28

Copy of Water Balance

Details of Fresh Water consum
in documents tab.

ption provided, Attached

29

Whether STP is applicable / provided / proposed
(capacity)

The unit has provided common ETP cum STP of
capacity 11 MLD with SiStClj concern unit ie. M/s
Ruchira Papers Limitcd{Writrlg and Printing Paper
Unit) Trilokpur Road, Kala Amb, Distt Sirmour (H.P)
173030

Whether ETP / ETP cum STP is applicable /

Existing Operational Common ETP cum STP of

“ provided / proposed (capacity) capacity 11 MLD.
31 Whether Feasibility Report w.r.t Treatment of Previously [Provided and in record. The unit has applied
Waste Water Provided .| for RCOP.
12 tht_her Scp'tic tank Drawing and its location NA. ETP clim STP Provided.
drawing provided .
» The unit has provided common ETP cum STP of
capacity 11 MLD with sister concern unit i.e. M/s
supphied @ ks Ruchira Papers Limiled, Trilokipur Road Kala-Amb Distt. Simjous H.P. Ruchi ffapefs_ Limited (Wl’itil'lg’ and Printing
{73030 [ndia under the provisions of RTI ACT 2005, Online RTI Appl No- HPRTI-32380 Paper [Unit) Trilokpur Road, Kala Amb, Distt
Sirmour (H.P) 173030 |
» ETP cum STP comprises of Primary, Secondary
along with Fanton Technolcgy.
. i » The it has provided Real Time Online
33 | Details of Waste Water Treatment Facilities Contingous Efffusnt Monit, |ring System (CEMS) at
the final outlet of the coninon ETP provided for
the tregtment of waste water from the Kraft paper
unit the Writing and Printing unit. Real Time
data is being hosted on HPPCB Homepage.
> The waste water after treatment is discharged into
the adjoining Jattanwalla nallah as per consent
conditign.
Whether ETP/STP installed as per consent
34 s Yes
conditions
35 | Does unit claim to be ZLD No
36 | Water Consumption (in Kilo Liters per Day) 4860 KLD
37 | Waste Water Generation (in Kilo Liters per Day ) 4012 KLD
- 1 =
38 | Mode of disposal of treated waste water From Flna.i' Qutlet of ETP |curn SEE oaly o
Jattanwalla nallah.
Treated waste water being reused in Wet washing,
39 | Specify Treated Waster Reuse Proposal if any Spray on raw materials and left over disposal in the
adjoining Jattanwalla nallah as per consent.
40 | Whether Irrigation Plan required Gr}:cn Arca l.’rowded and part of treated waste water
being reused in the plant. |
' Discharge S$tandards are as per The Environment
Specific Discharge Standards wrt this in dustry (Protection) | Rules, 1986, Schipdule I, Sr. No 53
41 sector (Specify sector & Sr No.) category LARGE PULP & PAPER NEWS PRINT/
pe : RAYON GRADE PLANTS OF 1 [CAPACITY
ABOVE 24000 MT PER ANNUM]
Whether  Industry  specific  guidelines by : |
42 | CPCB/State Board exist for this industry sector ;e;.aCOn;::é hcnvae (I:r;c(l:::.:;try Dacument for Large Pulp
(Compliance if applicable) il Ay oy ' |
43 | Fuel proposed / used in the unit Biomass is used as fuel in Boiler.
44 | Is the fuel an approved fuel in the State Yes : ATLIL PARMAR
pemie  2024.09.0316:00:43

‘«05‘30'
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The Information is supplied to M/s Ruchira Papers Limited, Triloklput Road Kala-Amb Distt. Sirmour H.P.
Pin- 173030 India under the provisions of RTI ACT 2005, Online RTI Appl No- HPRTI-32386

45 | Is there any deadline for its phasing out NO

46 | No of Power back Up DGs installed Nil

Are they acoustically enclosed & with adequate NA

47 stack height
48 | No of Furnaces installed Nil
49 | Capacity & Type of Furnace NA
50 | Fuel in the Furnace NA
51 | No of Boilers Installed 01 Nos
52 | Capacity & Type of Boilers Biomass fired Boiler of Capacity 22 TPH.
53 | Fuel in the Boiler Biomass
54 | No of Thermic Fuel Heater Installed Nil
55 | Capacity & Type of TFH NA
56 | Fuel in the TFH NA
57 Whether any other process / flue gas emission N
; 0
(P1 specify)
58 | Whether APCDs as per CTO provided . : Yes.
59 | Whether specific APCD is prescribed No
60 | Whether ladder and sampling platform provided Yes |
Whether CEMS provided Yes |
Yes. |
Link:
61 | Whether data being hosted on HPPCB server https://hppeb.glensserver.com/#/publicPortal/industryD

etails/site_1580/PULP%20AND%20PAPER

|

» The uni{ has provided cyclone and bag house (444
no of bags) as air pollutic'rn control device. The
exhaust is further connected |with stack of height 42
meters. ‘

% The unit has provided online continuous emission

Whether specific APC measures like Alkaline
wet scrubber / Fume extraction system /
62 | secondary fume extraction system / HMP/ Stone
Crusher / Cement Plant etc are prescribed and

installed. monitoring system over the boiler,
63 | HOWM Rules Applicability Yes
64 | MSIHC Rules Applicability Yes |
65 | Chemical Accidents Rules Applicability : Yes i
66 | PLI Applicability Yes. Coply attached herewith as Annexure-2
67 Whether Covered under Plastic Waste Rules / No
Plastic EPR / Status of EPR Registration
68 Whether Covered under Battery Waste Rules / No ‘
Battery EPR / Status of EPR Registration
69 Whether a Bulk Waste Generator as per SWM N |
Rules °
70 | Whether unit covered under E Waste Rules No |
7 | Mode of Disposal of Kitchen Waste NA :
72 | Mode of Disposal of Other Solid Wastes No |
73 | Whether Environmental Data Board Installed Yes
74 Whether Unit presently under Notice period by No
State Board

Whether unit has previous pending notice which
75 | has not been replied by the unit or compliance is No
pending

Whether any outstanding Environmental =
76 | Compensation amount to be submitted by the No ¢

ATUL PARMAI

vt j/:'f’ 2024.09.03
$LP. State Pollution Control 160059
Pronta Sshib. Distt.
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The Information is supplied to M/s Ruchira Papers Limited, Triloklp!

Ur Road Kala-Amb

MO

Distt. Sirmour H.P.

Pin- 173030 India under the provisions of RTI ACT 2005, Onling RTI Appl No- HPRTI-32386

Details of any pending case under any court of

77 | law filed by HPPCB against the unit as on date. No
(may ignore past decided cases) _
78 | Does Unit involve Hazardous Waste Recycling No

79 | Is HW Auth under Rule 9 & Passbook Applicable No

Sample Analysis Results of Effluent/Emission
ETP cum STP

» Latest sample of final outlet of Effluent Treatment Plant was ¢
vide Report No: 39815/W-11955 dated 10.04.2024 indicates

80 available in view samples tab.

Stack Emission

lected on 27.03.2024. The analysis resuts

arameters within

» As per analysis results of ETP Outlet is complying with the discharge norms: (Yes)

limits. Copy of same

» Sample of stack emission was collected on 03.04.2024. The analysis results vide Report No: 12230491/A--
12046 dated 19.04.2024 indicates parameters within limits. Copy lof same available in
» As per analysis results of stack emission is complying with the discharge norms: (Yes)

view samples tab.

In view of the above, the case of Renewal of Consent to Operate for Many

please.

facturing Kraft Paper- 118800 MTPA for
the period 2024-25 & 2025-26 is recommended. Submitted for informdtion and further necessary action/order,

ATUL F'TARMAR

2024.09.03
16:01:20

+05'30'




No.

Sr. Dated
03/06/2024
122/05/2024
128/03/2024
26/09/2023
130/08/2023
16/06/2023
08/06/2023

8
9 28/04/2023

10 |26/11/2022
11 |26/11/2022

12 |22/09/2022

13 03/09/2022
14 25/06/2022

1
2
3
4 20/01/2024 |
. it |
6
7

Sample No.

W-12751
W-12685
W-11955
W-11110
W-2219
W-9312
W-8286
W-8243
W-7893
W-5413
W-5415
W-4706
W-4427
W-3600

BOD (mg/l)

1482

Sheetl

75
7
14

15

14.5
24

26
13
27
16

Page 1

pH

7.32
7.53
7.45

8.01

7.7
6.07
7.18
7.43
7.69
8.38
7.50
8.09
7.48
7.71

Results of Ruchira Papers Final Outlet Sample taken by HPSPCB

|

T
i
|
|

o @

Rmm&mﬂf-ﬂl?

84‘-‘-‘-4|-bm

104

TSS (mg/l/) COD (mg/l)

60
56
136
84
12
92
88
120
216
240
136
232
168

I\
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(See Rule

~ Report No: 12703202/W-12751

I hereby-certify that I Dr Kuldeep Negi, SQ, State Board A
section 53 of the Water (Prevention and Control of Pollution)
~ Naveen Rajpoot, JEE, HP State Pollution Control Board

~ ETP of Ruchira Papers Limited (Writing And Printing Unit), Ramp

Village Rampur Jattan, Kala-Amb (H.P.), Nahan Di

for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the

21/06/2024 and declare the result of analysis is to be as follo

S

|1S-2488(1-V), 1S-3025(Part 44):
published jointly by:-

1933, 'Standard method for

H.P.STATE FOLLUTI(
FOF
REPORT BY STAT

DN CONTROI
< X
E BOARD AN.
26)

nalyst duly appoint
Act, 1974 (6 of 197
O Paonta a Gr

. Sirmaur, H.P.

. BOARD

M2

ALYST

21/06/2024

=d under sub-section (3) of

4) received on 03/06/2024 from
sample of Final outlet of
Jattan Tirlokpur Road,

173030 on dated 31/05/2024

forementioned sample on 03/06/2024 to

(WS -

1. American Public Health Association
2. American Water Works Association
3. Water Pollution Control Federation

L e e
H Parameter Name Results
No. Analysis
1 pH 7.32 NA NA
o TSS 8.0 mg/L NA NA
3 . |COD 60.0 mg/L NA NA
4 BOD 7.50 mg/L NA NA
The -onditicn of the seals, fastening ond container on receipt was as; sealed as HPPCE
Signed this on 21/0€/292..
Remarks of Lab Head:

ety

T is conput s generated documernt from HE T C

YL il i

Dr Kuldeep Negi, SO
(State Board Analyst)
RL Paonta

Fage 1af 2
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H.P.STATE POLLUTION CONTROL BOARD

FORM X
REPORT BY STATE BOARD ANALYST |4
' (See Rule 26)
‘Report No: 12625475/W-12685 15/06/2024

T hereby certify that I Dr Kuldeep Negi, SO, State Board Analyst duly appointed under sub-section (3) of

section 53 of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) received on 22/05/2024 from

Naveen Rajpoot, JEE, HP State Pollution Control Board RO Paonta a Grab sample of Final outlet of

- ETP of Ruchira Papers Limited (Writing And Printing Unit), Rampur Jattan Tirlokpur Road,

Village Rarhpur Jattan, Kala-Amb (H.P.), Nahan Distt. Sirmaur, H.P. 173030 on dated 21/05/2024
A for analysis. The sample was in a condition fit for analysis reported below: '
@ I further certify that I have analyzed the| aforementioned sample on 22/05/2024 to
: ~ 15/06/2024 and declare the result of analysis is to be as fol

Method of s
S- 2488(1
published jointly by:-

1. American Public Health Association

2. American Wates Works Association
‘Water Pollution Contre’ Fede i . = L

(o5
S ek L

Sr. - |Parameter Name |Results Units Permissible Remark/Result
No. Analysis

1 BOD 7.00 mg/L NA NA

2 pH 7.53 NA NA

3 ‘TSS BDL (DL-4.0) mg/L NA NA

4 COD 56.0 | mg/L NA NA

@  The condition of the seals, fastening and container on receipt was gs: sealed as HPPCB

Signed this on 15/06/2024
Remarks of Lab Head:

Dr Kuldeep Negi, SO
(State Board Analyst)
RL Paonta

R T HPO:.‘;;S- T e i .P;QE.;‘ n,q-g #
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H.P.STATE POLLUTION CONTROL BOARD

FORM X
REPORT BY STATE BOARD ANALYST MY
(See Rule|26)
Report No: 39815/W-11955 10/04/2024

Thereby certify that I Dr Kuldeep Negi, SO, State Board Analyst duly appointéd under sub-section (3) of

1) received on 28/03/2024 from

Kala Amb Nahan Distt
/2024 for analysis. The sample

IS- 2488(1-V), 1S-3 025(Part 44) 1933 'Standard method for ckamination of watc
blished jointly by:-

1. American Public Health Association
- |2. American Water Works Association
S vater Lollution Control Federation

Parameter Name Results Permissible Limit RemarkfResu]t

Nt;. Analysis
1w | 7.45 NA NA
2 |1ss 7.0 m NA NA
3 |cop 136.0 mgL | |NA NA
[4 [BOD 114.00 mg/L NA NA

The condition of the seals, fastening and container on receipt was as: sealed as HPPCB,HPPCB
Signed this on 10/04/2024

Remarks of Lab Head:

=
[=]

[=] 4 [w]

Dr Kuldeep Negi, SO
(State Board Analyst)
RL Paonta

“This is computer generated document from HPOCMMS” N ' .I;‘"L.’nge 1of2
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- H.P. STATE POLLUTION CONTROL BOARD,
}RL Paonta

o To:

- Ruchira Papers Ltd (Kraft Paper Unit) :
139 Tirlokpur Road Kala Amb Nahan Distt Sirmour-—Kald Amb, Nahan,

]?1stt.Slrmsmr, H.P.173030

5 “This is computer generated document from HPOCMMS”

Page 2 of 2
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H.P.STATE POLLUTION (

FORM X
REPORT BY STATE BC
(See Rule 26)

Repurt‘Na: 11522915:’W—11110

L3

by certify that I Dr Kuldeep Negi, SO State Board Analyst
7 fion 53 of the Water (Prevention and Control of Pollutmn) Act, 19

*ONTROL BO

DARD ANALYS

duly appointed und

,'aveen ‘Banyal , JEE, HP Stats Pollution Control Board RO Pa

I further certify that I have analyzed the aforem:
3;'021’2024 and declare the result of analysis is to be as follows :-

1S-248 S(I—V), IS-—3025(Part 44): 1933, 'Standard method for examin:
published jointly by:-

itta a Grab sainp

of Ruchira Papers Limited (Writing And Printing Unit), - Tirlokpur
pur Jattan, Kala-Amb (H.P.), Nahan Distt. Sirmaur, H|P. 173030 on date
nalysis. The sample was in a condition fit for analysis reported beloyw:

ntioned sample on

ation of water', 23rd

ARD

r o ub
03/02/2024

r sub-section (3) of

74 (5 of 1974) received on 20/01/2024 from

of Final Ountiet of
oad, Village
19/01/2024 for

20/01/2024 to

1. Amerjcan Public Health Association
2. American Water Works Association
3. Water Pollution Control Fedzration

ise Parameter Name | Results | Units Fermissible Limit | |Remark/Resui:
No. Analysis ]
it 1 TSS 40 mg/L NA NA
Ciad 2 COD . 84.0 m NA NA
<13 BOD 11.5 mg/L NA NA
4 pH 8.01 NA NA
. The condition of the seals, fastening and container on receipt was as: sealed as HPPCB
Signed this on 03/02/2024
: AiI the parameters are within the prescribed limits
[=12!1=]
i
Eipe
E 'E: =
Dr Kuldeep Negi, SO
(State Board Analyst)
RL Paonta

~ "This is computer genemted document from HPOCMMS"

Page 1 uf2
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L

H.P. STATE POLLUTION CONTROL BOARD
Regicnal Labomtary, HHMUDA Colony, Shubhkhera, \"‘, I_ I'_'E
Paonta Sahib, Distt. Sirmour (H.P.) PIN-173025, l
Telephone & Fax No.: 0%04-2234 45 bﬂ Ll!ﬂlyfe!or
E-mail: pcblabpaonta@gmail.com
REPORT NO. W-2219 Date: 12-10-2023
ISSUED TO: The Assistant Environmental Engineer,
HP State Pollution Control Board,
HIMUDA Colony, Shubhkhem Paonla Sahib.
Sample received on : 26-08-2023 |
Description of sample: Study Sample of Final Outlet of ETP of M/s Ruchfm Papears Ltd.
[ s.No. Parameter Resuits Unit | S.No. Parameteft Results Unit

1__|pH 7.70 22 |PA - mg/
2 |Conductivity - pmho/cm | 23| _|T. Alkalinity - mg/l
3_|1ss 10.0 mg/l 24 |TKN - mg/!
4 _|coD 104.0 mg/l 25| [Turbidity - NTU
5§ |BOD 7.5 mg/ 26, |NOrN - mg/l
6 |0&G - mg/l 27| |Boron - mg/l_
7  |Sulphate(SO,) - mg/l 28| |Temperature (T) - mg/l
8 |NOs-N - mg/l 29| |Fluoride (F) | - mg/l
9 |Chloride (CI) - mg/l 30| |Vanadium as V. - mag/l
10 [Sodium (Na) — mg/l 31| |Potassium(K) | = mg/l |
11__|Total Hardness - mg/l 32 | |Phenol ' - mg/l
12__|Total Iron (Fe) - mg/l__| 33| |Sulphide (S) - mg/l
13 |Total Chromium - mgi | 34| |Chlorine - mg/l
14  |Zinc (Zn) - mg/l 35 | |NH»N — mg/l
15 |Copper (Cu) - mall 36 | lchromium *° - mg/l
16 |Total Cyanide - mg/l 37 | |T.PO, - mg/l
17  [Nickel (Ni) - mg/l 38 | |Ca Hardness - mg/l
18 |[Lead (Pb) - mag/l 39 | |Mg Hardness - mg/l
19 |Cadmium (Cd) mg/l 40 | |TC - MPN/100 ml
20 |Aldrin - mall 41 | |FC — MPN/100 ml
21 |Dieldrin - mg/l 42 | |[FS = MPN/100 ml

164
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H.P.STATE POLLUTION ¢
FORM

r
L

section 53 of the Water (Prevention and Control of Pollution) Act, 1
‘Naveen Banyal , JEE, HP State Pollution Control Board RO Pa
ETP of Ruchira Papers Limited (Writing And Printing Un
Rampur Jattan, Kala-Amb (H.P.),

I further certify that I have analyzed the aforem
20/09/2023 and declare the result of analysis is to be as follows :-

| 18- 2488(1-V), 1S-302
published jointly by:-

CONTROL BC

t), -- Tirlokpur
Nahan Distt. Sirmaur, H|P. 173030 on date
analysis, The sample was in a condition fit for analysis reported below:

, REPORT BY STATE BOARD ANALY:!
5 (See Rule 26)

Report No: 10547928/W-9312

Ihereby certify that I Dr Kuldeep Negi, SO, State Board Analyst duly appointed und

PARD 1 ¥
5T

20/09/2023
cr sub-section (3) of

74 (6 of 1974) recdived on 30/08/2023 from

nta a Grab samp

ntioned sample on

e of Final Outlet of
Road, Village
129/08/2023 for

30/08/2023 to

red and

1. American Public Health Association
2. American Water Works Association

Parameter Name | RemarldResﬁ
. Analysis
BOD 4.0 mg/L NA NA
2 pH 6.97 NA NA
3 TSS 8.0 m, NA NA
4 COD 12.0 mg/L NA NA
The condition of the seals, fastening and container on receipt was as: sealed ag HPPCB
_ Signed this on 20/09/2023
L;@emarks of Lab Head:
e
[er] iy
riL
D Kuldeep Negi, SO
(State Board Analyst)
RL Paonta
“This is computer generated dosgrmany from HPOCMMS* R P
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| HP. STAE‘E POLLUTION ¢
f FORM X

(See Rule 26)

~ Report No: 9887856/W-8286

Naﬁéen Rajpoot, JEE, HP State Pollution Control Board RO Pa

4!07/2023 and declare tic result of a alysis is to be as follows :-

g IS 2488(1-\") IS -3025(Part 44): 1933, 'Standard method for examina
- |published jointly by:-

‘ REPORT BY STATE BOARD ANALYST

Lhereby certify that I Dr Kuldeep Negi, SO, State Board Analyst duly appointed unde

: ETP of Ruchira Papers Limited (Writing And Printing Unit), -- Tirlokpur
! 'Rampur Jattan, Kala-Amb (H.P.), Nahan Distt. Sirmaur, H.P. 173030 on dated

alysis. The sample was in a condition fit for analysis reported below:
L I further certify that I have analyzed the aforementioned sample nn ]

QONTROL 3 ’ARD

|

nta a Grab samp

ion of water', 22th

4

04/07/2023

i sub-section (3) of

of Final outlet of
oad, Village
15/06/2023 for

- section 53 of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) receged on 16/06/2023 from

6/06/2023 to

‘| 1. American Public Health Association
|2. American Water Works Association
| 3. Water Pollution Control Federation

Parameter Name Permissible Limit || Remark/Result
; Analysis
BOD 5.5 mg/L NA NA
pH 7.18 NA NA
TSS 6.0 m, NA NA
COD 92.0 mg/L NA NA
Thc condmon of the seals, fastemng and container on receipt was as: sealed a§ HPPCE

Ta

%
o

ir Kuldeep Negi, SO
tate Board Analyst)

RL Paonta

“This is computer generated document from HPOCIMRS"

P—aga 1oi2
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H.P. STATE POLLUTION CONTROL BOARD
FORM X | S\
REPORT BY STATE BOARD ANALYS ,
(See Rule 26)

Report No: 40009/W-8243 23/06/2G23

Lhereby certify that I Dr Kuldeep Negi, SO, State Board Analyst djily appointed under sub-section (3) of
section 53 of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) receiyed on 08/06/2023 from
Naveen Banyal , JEE, HP State Pollution Control Board RO Paonta a Grab sample of Final Qutlet of
ETP of Ruchira Papers Limited (Writing And Printing Unit), — Tirlokpur Road, Village
Rampur Jattan, Kala-Amb (H.P.), Nahan Distt. Sirmaur, H. 173030 on dated 07/06/2023 for
analy51s The sample was in a condition fit for analysis reported below:
I further certify that I have analyzed the aforem tmncd sample on 08/06/2023 to

28!06.’2023 and declare the result of analysis is to be as follows :-
& 4. ) b i Ii}";'
--2488(I-V), IS-3 025 (Part 44) 1933 ‘Standard method for examinati
pubhshed jointly by:-
"1, American Public Health Association
2. American Water Works Association
3. Water Pollution Contro! Felers“ion
Parameter Name' | Results Units Pe imit |Remark/Result
Analysis
pH 7.43 NA NA
TSS 21.0 mg/L NA NA
COD . |88.0 mg/L NA NA
BOD 6.9 mg/L NA NA
The condition of the seals, fastening and container on receipt was as: sealed as|HPPCB

Signed this on 28/06/2023

Dr Kuldeep Negi, SO
(State Board Analyst)
RL Paonta

“This is computer generated document from HPOCMMS" Page 1of 2
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H.P.STATE POLLUTION C
FORM X

REPORT BY STATE BO
(See Rule 26)

'~ Report No: 28604/W-7893

* I hereby certify that I Dr Kuldeep Negi, SO, State Board Analyst di
section 53 of the Water (Prevention and Control of Pollution) Act, 197

ONTROL B

ARD ANALYS

uly appointed undes
/4 (6 of 1974) recei

: _ETP of Ruchlra Papers Limited (Writing And Printing Uni
‘Rampur Jattan, Kala-Amb (H.P.). Nahan Distt. Sirmaur, H.1

131/05/2023 and declare the result of analysis is to be as follows :-

IS- 2488([ V) IS -3025(Part 44): 1933, 'Standard method for examina
pubhshcd jointly by:-

Aml Kumar , AEE, HP State Pollution Control Board RO Paont§

-~ Tirlokpur

a Grab sample of

. 1730390 on dated
- analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforemeftioned sample on 2

0.

R

T

ARD

| <)

sub-section (3) of

ved on 28/04/2023 from

Final Outlet of
.0ad, Village
27/04/2023 for

8/04/2023 to

ion of water', 22th

|1. American Public Health Assomatmn
2. American Water Works Association
A er lon Control Federation

31/05/2023

“This Is computer generated docume:nr from HFOCMMS"

D

Parameter Name | Results Units rmissible Limit | Remark/Result
Analysis

R | ) o 7.69 NA NA

: 2 TSS 43.0 mg/L NA NA

e “[3___jcop 120.0 mg/L NA NA

e “ BOD '14.5 mg/L NA NA
E  The condition of the seals, fastening and container on receipt was as: sealed as [HPPCB [

= - Signed this on 31/05/2023

(]
)
oF

" Kuldeep Negi, SO

(State Board Analyst)

RL Paonta

Page 10of 2
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H.P.STATE POLLUTION C
FORM X

REPORT BY STATE BO.
(See Rule 26)

Report No: 7680149/W-5413

T

I hereby certify that I Sunil Rana, SO, State Board Analyst duly app
of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 19

unit of ETP of Ruchira Papers Ltd (Kraft Paper Unit), Tir
Distt Sirmour---Kala Amb, Nahan Distt. Sirmaur, H.P. 17303
sample was in a condition fit for analysis reported below:

T B T

12/12/2022 and declare the result of analysis is to be as follows :-

ONTROL BO/

ARD ANALYS®

¥4) received on 26/1

Banyal , JEE, HP State Pollution Control Board RO Paonta a Grab sample of Final
lokpur Road K3

) on dated 25/11/2

I further certify that I have analyzed the aforementloned sample on 2

ARD

ointed under sub-se¢

12+

12/12/2022

ction (3) of section 53
11/2022 from Naveen
Outlet of Fenton
1la Amb Nahan
)22 for analysis. The

6/11/2022 to

BY Th e i o
]

published jointly by:-

\u: ﬁ:k‘l g,ﬂa"‘«}’q I- lﬁl:tr- llt.....’-It‘l"t‘:c,\.,‘j.f | ; - e : % R ﬁﬁ' ;m gg ali‘; o)
IS- 2488(1 V), IS-3025(Part 44): 1933 'Standard rncthod for cxammahon of water', 22th cdmon prepared and

1. American Public Health Association
2. American Water Works Association
_3 Water Pcllutzon Control Federatlon

_1_;.57-"1' RITR '.i. T
B

R

Sr. Parameter Name Results ermissible Limit || Remark/Result
No. Analysis

1 BOD 24.0 mg/L NA NA

2 pH 8.38 NA NA

3 TSS 6.0 mg/L NA NA

4 COD 216.0 mg/L NA NA

Signed this on 12/12/2022

e ~ Remarks of Lab Head:

The condition of the seals, fastening and conta:ner on recc:pt was as: scaled a§ PCB

Sunil Rana, SO
tate Board Analyst) .

“This is computer generated document fro ‘HPOCM Y
) e M S
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FORM X

(See Rule 26)

Report No: 7680065/W-5415

. :1 _hcrsby certify that I Sun‘l Rana, SO, State Board Ana]yst duly app

H.P.STATE POLLUTION CONTROL BOARD

f REPORT BY STATE BOARD ANALYS

157

12/12/2022

pinted under sub-segtion (3) of section 53

of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) received on 26/11/2022 from Naveen

Banyal JEE, HP State Pollution Control Board RO Paonta a Grzil(z sample of Final
Rnclura Papers Ltd (Kraft Paper Unit), Tirlokpur Road
R_Iala Amb, Nahan Distt. Sirmaur, H.P. 173030 on dated 25/11/2
E;bhdiﬁon fit for analysis reported below:

: : I further certify that I have analyzed the aforcmcntmned sample on 2
1 f12f2022 and declare the result of analysis is to be as follows :-

)22 for analysis.

. -V), IS-3 025(Part 44) 1933, 'Standard mcthc-d for examinat|
“\published jointly by -

ala Amb N al;:_:lr

on of water', 22th editi

Oultet of ETP of
Distt Sirmour---
e sample was in a

5/11/2022 to

erican Water Works Association
fer Pollution Control Federation

mcn of the seals, fastening and contamcr on rccmpt w# as: sealod as PC
this on 12/12/2022 -

(State

[y

|2 [m]
Cf s

Sunil Rana, SO
Board Analyst)
RL Paonta

[=]
o

“This is computer generated d;c“ument from HPOCMMS™

Page 1 0;2
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H.P.STATE POLLUTION C(
' FORM X

(See Rule 26)

Report No: 7237130/W-4706

reby certlfy that I Sunil, Raua, SO, State Board Analyst duly app:

PNTROL BOA

REPORT BY STATE BOARD ANALYST

binted under sub-sex

f the Water (Prevention and Contml of Pollution) Act, 1974 (6 of 197
TP of Ruchira Papers Ltd (Kraft Paper Unit), Tirlokpur
as in a condition fit for analysis reported below:

7!10;"2022 and declare the 1esult of analysis is to be as follows :-

ajpoot, JEE, HP State Pollution Control Board RO Paonta a Grab sample of Final
' Sirmour---Kala Amb, Nahan Distt. Sirmaur, H.P. 173030 on dated 21/09/2022 for

1 further certify that I have analyzed the uforemenhoncd sample vn 2]

) received on 22/0

oad Kala Amb

\RD

' SY

07/10/2022

stion (3) of section 53
9/2022 from Naveen
Outlet of ETP cum
Nahan Distt

analysis. The sample

/6912022 to

11 2438(1-\’), IS-3025('Part 44): 1933, 'Standard me:hod for examination of water’, 22th edition prepared and
published jointly by:-
|1. American Public Health Association
2. American Water Works Association
3. Water Pollution Control Federat:on _
r. i Parameter Name Results Units Pe rmissib]e Limit Remark:‘Result
Analysis
pH 8.09 5.5:9.0 ‘Within Permissible
Limit
BOD 13.0 mg/L 30 'Within Permissible
Limit
'138.0 mg/L 100 Within Permissible
{ o Limit
COD 156.0 mg/L 250 Within Permissible
Limit

The condition of the seals, fastening and container on z‘ccclpt ‘was as: scaled as

Slgned this on 07/10/2022

Remarks of Lab Head:

“This is c npuinr generated documant from HPOCMMS*

PCB

Page 1 of 2
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FORM X
| REPORT BY STATE BOARD ANALYST
| (See Rule 26)

H.P.STATE POLLUTION CONTROL BOARD )S ‘S/

.'Rleport No: 7065981/W-4427 21/09/2022

ereby certify that I SumI Rana, SO, State Board Analyst duly apppinted under sub-section (3) of section 53
f 1he Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) received on 03/09/2022 from Naveen
anyal JEE, HP State Pollution Control Board RO Paonta a Gra sample of Final Outlet of ETP of
uchira Papers Limited (Writing And Printing Unit), -- Tirlokpur Road, Vi lage Rampur
ttan, Kala-Amb (HLP.), Nahan Distt. Sirmaur, H.P. 173030 op dated 02/09/202% for analysis. The
ple was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 03
21/09/2022 and declare the result of analysis is to be as follows :- '

/09/2022 to

|1S- 2488(1-\/') IS 3025(Part 44): 1933, 'Standard method for examinatjon of water', 22th edition prepared and
ublsshed jointly by:-

1. American Public Health Association
2. American Watcr Works Association

| Parameter Name Results Rem arkf’ResuIt
Analysis

BOD 27.0. mg/L 30 Within Permissible
Limit

pH 7.48 5.5-9.0 'Within Permissible
o Limit

TSS - 117.0 mg/L 100 Within Permissible
Limit

COD 232.0 mg/L 25( Within Permissible
. | Limit

The condition of the scals, fastening and container on receipt was as: sealed as PCB
Signed this on 21/09/2022

Remarks of Lab Head:

“This is compf:fé.;'_ganerared document frm'r? HPDCMMS" Page1of2
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Neeins H.P.STATE POLLUTION CONTROL BOARD é

e B | FORM X \S

ot i REPORT BY STATE BOARD ANALYST
! (See Rule 26)

Report No: 6447127/W-3600 ' 14/07/2022

-I'h!il;Bbyl certify that I Sunil Rana, SO, State Board Analyst duly apppinted under sub-section (3) of section 53
f the Water (Prevention an'd Control of Pollution) Act, 1974 (6 of 1974) received on 25/06/2022 from Anil

_ um'ar, JEE, HP State Pollution Control Board RO Paonta a Grab sample of Final Qutlet of ETP cum
'TP of Ruchira Papers Limited (Writing And Printing Unit), -- Tirlokpur Read, Village
:Rampur Jattan, Kala-Awb (H.P.). Nahan Distt. Sirmaur, H.P| 173030 on dated 25/06/2022 for
~analysis. The sample was in a condition fit for analysis reported below;

I further certify that I have analyzed the aforcmentzoned sample on 25/06/2022 to
4!'07:’2(]2.2 and declare the result of analysis is to be as follows. :-

: "2488(1 -V), IS 3025(Part 44) 1933 'Standard mcthod for examinat{on of water', 22th ddition prepared and
ubhshed jointly by -

VIE _ HCE e
Parameter Name  |Results [ Units Remark/Result
Analysis

BOD 16.0 ' mg/L NA NA
pH ' 7.71 NA ) INA
TSS 59.0  {mg/L NA NA '
COD 1168.0 . |mg/L NA NA

The conrlmon of the seals, fastemng and container on receipt was as: sealed as PCB
5 1gned this on 14/07/2022

marks of Lab Head:
All parameters are within prescribed limits

Elﬁ-'E]
[=]

Sunil Rana, SO
(State Board Analyst)
RL Paonia

.

“This is computer generated document from HPOCMMS* ' Pagedof2
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.Sr. No.‘

-
| owe

1 02/05/2024

2 17/11/2023

3 !2?!11!2023

4 |25/09/2023

5 18/06/2023

6 }26!05!2022

7  24/05/2021

8 |27/11/2020

9 15/11/2019

06052024-13

21112023-14

02122023-02

17102023-03

22052023-09

310562022-06

29052021-06

061222020-06

Report No.

161119-L-ED-

012

1498

EP A_pproved Laborai

BOD

10

"

17

14

16

18

18

Sheet2

Page 1

PH

7.38

7.43

7.14

7.38

7.12

7.3

7.66

7.12

7.62

ory

20

22

18

20

28

20

- TSS

116

148

120

128

92

176

124

144




SHRI OM TESTIN@0§ RESEARCH LABORATORY

Plot No. 296, 1t FNG Road, Sector-121, Ghari Chaukhandi, Noida - 201301

Web.: www.shriomlab.com, www.shriomlab.in ! S

N.AB.L. Accredited, ISO 9001, ISO 14001 & ISO 45001 Certified Laboratory

TEST REPORT

Report Code no.: EMTS/LAB/06052024/13 Issue Date : 06.05.2024
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road, Kala Amb, Sirmour (H.P.)

SAMPLING & ANALYSIS DATA

Sample Description Final Outlet of ETP
Sample Drawn On 02.05.2024
Sample Quantity 2 lit/Plasti¢ Cane
Weather Conditions Normal
f\ Analysis Duration 02.05.2024|to 06.05.2024
TEST RESULTS
S. _ Standard
No. __Parameter Test Method Results Units Limit .
1 | pH | 18:3025(Part-11) 7.38 - 5585 |
) Hexavalent Chromium APHA-23"Ed 2017 ND mgil 0.10
3 | TDS 1S:3025(Part-17) 1588.0 |  mgll 21000
4 | TSS : 15-3025(P-16) 20.0 mgll Max. 100
5 | Oil & Grease 1S:3025(Part-44) 0.46 mg/l 10.0
6 | Cyanide APHA-23" Ed.-2017 ND mgl] o1
7 | Chemical Oxygen Demand APHA-23"Ed.-2017 112.0 mgil Max. 250
8 | Biological Oxygen Demand APHA-23" Ed.-2017 10.0 mg/l Max 30
9 | Phenolic Comp. APHA-239Ed.-2017 Nil mg/l 1.0
|| 10 | Mercury APHA-23"Ed.-2017 ND mg/l 0.1
11 | Lead APHA-23"4 Ed.-2017 ND mg/l 0.1
12 | Arsenic APHA-23"Ed.-2017 ND mg/ 0.1

: ke J:E:Inﬂ :..‘f F;_:_engrtw'-**n

Shri Om Testir:

Note: 1.The results indicated only refer to the tested sample and listed parameters and do not endorse any preduct. The customer asked for

the above tests only.
2. This certificate shall not be reproduced wholly or in part without prior written consent of the laboratory.
3. This certificate shall not be used in any advertising medin or as evidence in the court of | aw without prior writt=n consent of the laboratory.
4, The samiples received sheli be destroyed after 30 davs & om the date of issue of the ceftuicate uniess sp aciiieu otherwise and camgles for

biological testing wili 0e apsrroved rieer Y uave of tesiing i Joas o




SHRI OM TESTINE & RESEARCH LABORATORY

Plot No. 296, 1t FNG Road, Sector-
Web.: www.shriomlab.

com, www.shrior

nlab.in

121, Ghari ChauLhandE, Noida - 201301

1S

Certified Laboratory

N.A.B.L. Accredited, ISO 9001, ISO 14001 & ISO 45001

TEST REPOR]

r

Report Code no.: EMTS/LAB/21112023/14
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road, Kala Amb, Sirmour (H.P.)

Issue Date : 21.11.2023

Sample Description

SAMPLING & ANALYS IS DATA
Final Outlet of ETP
17.11.2023

Sample Drawn On

Sample Quantity 2 lit/Plastic Cane
Weather Conditions Normal
Analysis Duration 17.11.2023 to 21.11.2023
TEST RESULTS
Standard —‘
Parameter Test Method Results Units Limit
pH IS:3025(Part-11) 7.43 n o 5.5-8.5
Hexavalent Chromium APHA-23"Ed 2017 ND m%/l 0.10
3 | TDS [S:3025(Part-17) 1600.0 mg/] 2100.0
4 | TSS ' 1S-3025(P-16) 22.0 mg/l Max. 100
5 | Oil & Grease 18:3025(Part-44) 0.58 mg/l 10.0 “Jl
6 | Cyanide L APHA-23" Ed.-2017 ND mg/l 0.1
7 | Chemical Oxygen Demand APHA-23" Ed.-2017 116.0 mg/l Max. 250
8 | Biological Oxygen Demand APHA-23"Ed.-2017 11.0 mg/l Max 30
9 | Phenolic Comp. APHA-23"Ed.-2017 Nil mgj/l 1.0
10 | Mercury APHA-23" Ed.-2017 ND mg/l 0.1
] | Lead APHA-23"Ed.-2017 ND mg/l 0.1
12 | Arsenic APHA-239 Ed 2017 ND mg 0.1 ]

*End of Report*****

Shri Om Testing & Research Laboratory

chimtal angnar

Note: 1.The results indicated onl
the above tests only.

2, This certificate shall not be reproduced wholly or in part without prior written consent
y advertising media or as evidence In the court of
ved after 30 days from the date of issue of the cerl

after 7 days of testing.

3. This certificate shall not be used in an
4. The samples received shall be destro
biological testing will be destroyed

y refer to the tested sample and listed parameters and d

of the laboratory.
Law without prior writ!
lificate unless specified otherwise and sample for

p not endorse any proguct. The customer asked for

ten consent of the laboratory.

Authorized Sanatory



SHRI OM TESTING0X RESEARCH LABORATORY

Plot No. 296, Sector-121, Noida - 201301

Web. : www.shriomlab,cam, ywww.shriomlab.in

" N.A.B.L. Accredited, 1SO 9001, 1SO 14001 & 1S|O 18001 Certified Laboratory.

' TEST REPORT

Report Code no.: STRLA-06122020-06 Issue Date : 06.12.2020
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road,

Kala Amb,Sirmour (H.P.)

SAMPLING & ANALYSIS DATA

Sample Drawn By : Our Team
Sample Description : Final Outlet of ETP
Sample Drawn On : 27/11/2020

Sample Quantity/Packing detail : 2 lit/Plastic Cane

AT
Analysis Duration : 28/11/2020 to 03/12/2420
TEST RESULTS
Standard | Detection
S.No | Parameter Test Method Results Units Limit Limit
1 pH 1S:3025(Part-11) 7.12 - 5.5-8.5 1,0
2 Hexavalent Chromium APHA-239Ed 2017 | NIp mg/l 0.10 0.01
i3 TDS 18:3025(Part-17) 1610.0 mg/l 2100.0 NA
2 TSS 1S-3025(P-16) 280 mg/l Max. 100 | NA
5 Oil & Grease 18:3025(Part-44) 1.20 mg/l 10.0 NA
6 Cyanide APHA-23% Ed.-2017 | NID mg/l 0.1 0.01
7 Chemical Oxygen Demand APHA-239 Ed.-2017 | 12#.0 mg/l Max. 250 | NA
8 Biological Oxygen Demand APHA-23"Y Ed.-2017 | 18[0 mg/l Max 30 NA
-9 |9 Phenolic Comp. APHA-239Ed.-2017 | Nij mg/] 1.0 0.01-
10 | Mercusy APHA-239 Ed.-2017 | NI " mg/ 0.1 0.005
11 | Lead | APHA-23% Ed.-2017 | ND Mg/l 0.1 005
12 Arsenic APHA-23" Ed.-2017 | ND Mg/l 0.1 0.03

==**End of Report*™***

Shri Om Tasiing & Ressarch Laboralon

A Do LA A AN
Authorized Sighatory! 757
STREAAIOQFSR Rev 00
Saoie 1 The resubis indicated oniy refer 10 the ested ssumples and hsted parameters and do not enderse any profuet, The cusiomer askad fod the above tests only
2 Tlus cernlicme shall not be reproduced wholly or in part withow prier written consent af the Inboragry,
3 This cerulicate shall nol De wsed o any adverising media or ns evidence in the ceun of Law withou prier writien censent of thelaboratany
4 Tl saiples resonved shail Le desaved alier 30 dovs from the dare of issus of the cenifisate wilesg specifiod otberw te and sanjpas for biological testing will be dex troynad alhe

T dinys 0i' hasing,
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SHRI OM TESTIREZ RH

Plot No. 296, 1t FNG Road, Sector-1

Web.: www.shriomlab.a

ISEARCH LABORATORY

21, Ghari Chaukhandi, Noida - 201301

om, www.shriom

lab.in

Ky

N.A.B.L. Accredited, ISO 9001, ISO 14001 &

ISO 45001

Certified Laboratory

TEST REPORT

Report Code no.: EMTS/LAB/17102023/03
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road, Kala Amb, Sirmour (H.P.)

Issue Date : 17.10.2_023

SAMPLING & ANALYSIS
Sample Drawn Mr Ajay Singh
Sample Description ETP Qutlet
Sample Drawn On 25/09/2023
Sample Quantity 2 Liter
Analysis Duration 25/09/2023-29/09/2023

TEST RESULTS

S. Standard
No. Parameter Test Method Results Units Limit

1 pH 1S:3025(Part-11) 7.38 - 5.5-8.5

2 | Hexavalent Chromium APHA-23" Ed 2017 ND : tlllgfl 0.10

3 | TDS 1S:3025(Part-17) 1810.0 g/l 2100.0

4 | TsS 1S-3025(P-16) 20.0 g/l Max. 100

5 | Oil & Grease [S:3025(Part-44) 0.62 mg/l 10.0

6 | Cyanide APHA-23" Ed.-2017 ND mg/l 0.1

7 | Chemical Oxygen Demand APHA-23" Ed.-2017 120.0 mg/l Max. 250

8 | Biological Oxygen Demand APHA-23"9Ed.-2017 9.0 mg/l Max 30

9 | Phenolic Comp. APHA-23" Ed.-2017 Nil mg/l 1.0

10 | Mercury APHA-23" Ed.-2017 ND mg/l 0.1

11 Lead APHA-23" Ed.-2017 ND mg/l . 0.1

12 | Arsenic APHA-23" Ed.-2017 ND mg/l 0.1

ND- Not Detectable
****¥*End of Report*’#***
Shri Om|Testing & Research Laboratory

Technfta
Authorized Signatory

Note: 1.The results indicated only refer to the tested sample and listed parameters

the above tests only.

2. This certificate shall not be reproduced wholly or in part without prior written co
3. This certificate shall not be used in any advertising media or as evidence in the co
4. The samples received shall be destroyed after 30 days from the date of issue of 1]

biological testing will be destroyed after 7 days of testing.

Ind do not endorse any

sent of the laboratory.

product. The customer asked for

Urt of Law without prior written consent of the laboratory.
e certificate unless specified otherwise and sample for




SHRI OM TESTINGOZ RES

EARCH LABORATORY

Plot No. 296, 15t FNG Road, Sector-121

Web.: www.shriomlab.con

n, www.shriomlal

, Ghari Chaukhandi, Noida - 201301

.in ' (\?/

50 45001 C

ertified Laboratory

" N.A.B.L. Accredited, ISO 9001, ISO 14001 & IS
TEST REPORT

Report Code no.: 22052023-09
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road, Kala Amb, Sirmour (H.P.)

Issue Dat

SAMPLING & ANALYSIS DATA
Sample Drawn By M/s Eco-Malecule Technologie
Sample Description Final Qutlet of ETP -
. Sample Drawn On 18.05.2023
Sample Quantity/Packing detail 2 lit/Plastid Cane
Analysis Duration 18.05.2023( to 22.05.2023

TEST RESULTS

e : 22.05.2023

5 & Solutions

ST B TT T 7T T Santard |
No. Parameter | Test Method Results Units Limit '
1 |pH 1S:3025(Part-11) 712 -- 5.5-8.5
2 | Hexavalent Chromium APHA-23" Ed 2017 ND mg/| 0.10
3 | TDS 1S:3025(Part-17) 1630.0 mg/] 2100.0
4 | TSS 1S-3025(P-16) 28.0 mg/] Max. 100
5 | Oil & Grease 1S:3025(Part-44) 0.68 mg/l 10.0
6 | Cyanide APHA-23" Ed -2017 ND mg/! 0.1
7 | Chemical Oxygen Demand APHA-23" Bd.-2017 128.0 mg/] Max. 250
. 8 | Biological Oxygen Demand APHA-23" Ed -2017 14.0 mg/| Max 30
O | Phenolic Comp. APHA-23" Ed.-2017 Nil mg/] 1.0
10 | Mercury APHA-23" Ed.-2017 ND mg/| 0.1
11 | Lead APHA-23% Ed -2017 ND mg/] 0.1
12 | Arsenic APHA.-23™ Ed -2017 ND mg] 0.1
13 | AOX | APHA-23" Ed -2017 2.16 Mg/ 2 Kg/Ton of
J Paper Production
¢ wEnd of Report™ ™™
Shri Om Testing & Research Laborato

echnical Ma
Authorized Signatory

Note: 1.The results indicated only refer to the tested sample and listed parameters and

the above tests only.

2. This certificate shall not be reproduced wholly or in part without prior written consent of the laboratory.
3. This certificate shall not be used in any advertising media or as evidence in the court of Law without prior wi
‘4. The samples received shall be destroyed after 30 days from the date of issue of the certificate uniess specifi¢

biological testing will be destroyed after 7 days of testing.

do not endorse any pr¢

»duct. The customer asked for

itten consent of the laboratory.
-d otherwise and sample for




* SHRI OM TESTINGo% RESEARCH LABORATORY

Plot No. 296, 15t FNG Road, Sector-121, Ghari Chaukhandi, Noida - 201301
Web.: www.shriomlab.com, www.shriomlab.in } Afb

N.AB.L. Accredited, 1ISO 9001, ISO 14001 & I1SO 45001 Certified Laboratory

' TEST REPORT

Report Code no.: 31052022-06 Issue Date : 31.05.2022
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road, Kala Amb, Sirmour (H.P.)

SAMPLING & ANALYSIS DATA

Sample Drawn By - M/s Eco-Molecule Technologies & Solutions
Sample Description : Final Outlgt of ETP
Sample Drawn On : 26/05/2022
= Sample Quantity/Packing detail : 2 lit/Plasti¢ Cane
S Analysis Duration : 27/05/2022{ to 31/05/2022
TEST RESULTS
Standard | Detection
S. No. Parameter Test Method Results Units Limit Limit
1 pH I55:3025(Part-11) 71.30 - 5.5-8.5 L0
2 Hexavalent _Fromium’ i APHA-23"Ed 2017 WD mg/i 0.10 0.01 '
3 | TDS " 1S:3025(Part-17) 1315.0 mg/l 2100.0 NA
4 | TSs 1S-3025(P-16) 0.0 mg/l Max. 100 NA
5 Oil & Grease 18:3025(Part-44) a.81 mg/l 10.0 NA
6 Cyanide APHA-23 Ed.-2017 ND mg/l 0.1 0.01
7 Chemical Oxygen Demand APHA-23" Ed.-2017 92.0 mg/l Max. 250 NA
8 Biological Oxygen Demand APHA-23" Ed.-2017 16.0 mg/l Max 30 NA
) 9 Phenolic Comp. APHA-23" Ed.-2017 Wil mg/l 10 0.01
10 | Mercury APHA-23" Ed.-2017 WD mg/l 0.1 0.005
11 Lead APHA-23“ Ed.-2017 ND Mg/l 0.1 0.05
12 Arsenic APHA-23" Ed.-2017 ND Mg/l 0.1 0.05

*****End of Report****

Authorized Signatory

Note: 1.The results indicated only refer to the tested sample and listed parameters and do not endorse any product. The customer asked for
the above tests only.
2. This certificate shall not be reproduced wholly or in part without prior written consent of the laboratory.
3. This certificate shall not be used in any advertising media or as evidence In the court af Law without prior wfitten consent of the laboratory.
4. The samples received shall be destroyed after 30 days from the date of issue of the certificate unless specified otherwise and sample for
biological testing will be destroyed after 7 days of testing.
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SHRIOM T uSTIIJ(s} 6? RESEARCH LABORATORY

Plot No. 296, 1%t FNG Road, Sector-121, Ghari Clhaukhandi, Noida - 201301 ) 6

Web.: www.shriomlab.com|, www.shriomlab.in
B.L. Accredited, 1SO 9001, iSO 14001 & ISO 45001 Certified Laboratory
TEST REPORT |

; Report Code no.: 29052021-06

! Issue to: M/s Ruchira Papers Limited,
[ Trilokpur Road,

1 Kala Amb,Sirmour (H.P.)

Issue Datel: 29.05.2021

SAMPLING & ANALYSIS DATA

Sample Drawn By : Qur Team

Sample Description . Final Qutlet of ETP
e Sample Drawn On © 24/05/2021

Sample Quantity/Packing detail : 2 lit/Plastic Cang

Analysis Duration © 25/05/2021 to 29/05/2021

TEST RESULTS
Standard Detectioil
S.No | Parameter Test Method Results Units Limit Limit
1 pll 15:3025(Part-11) 7.64 - 5.5-8.5 1,0
2 Hexavalent Chromium APHA-23"Ed 2017 - | ND ltitg!'l 0.10 0.01
3 TDS 1S:3025(Part-17) 1780.0 lif;lg" I 2100.0 NA
4 | 1SS 1S-3025(P-16) 36. gl Max 100 | A
5 Oil & Grease [S:3025(Parc44) | 0.80 ofe/! 10.0 NA
6 Cyanide APHA-23"Ed-2017 | ND o/l 0.1 0.0
7 Chemical Oxygen Demand APHA-23" Ed.-2017 | 176{0 nig/l Max. 250 | NA
8 Bivlogical Oxygen Demand APHA-23Y Ed.-2017 | 18.0 ug/l Max 30 NA
9 Phenalic Comp. APHA-23" Ed.-2017 | Nil ug/l 1.0 0.01
10 Mercury APHA-239 Ed.-2017 | ND njg/l 0.1 0.005
11 Lcad APHA-23" Ed.-2017 | ND M/l 0.1 0.05
12 | Arsenic APHA-239 Ed-2017 | ND M/ 0.1 0.05
I =«++End of Report*****
|
i Shr| Om Testing & Research Labora

]

Authorized Signatory

Note: L.The results indicated only refer to the tested sample ond listed parameters and

the above tests only.

2. This certificate shall not be reproduced wholly or in part without prior written consent of the laboratory.
3, This certificate shall not be used in any advertising media or as evidence in the court
4. The samples received shall be destroyed after 30 days from the dale of issue of the certificate unles specified

blological testing will be destroyed after 7 days of testing.

o not endorsal_ any prod

aof Law without prior writte

uct. The customer asked for

n consent of the laboratory.
otherwise and sample for




SHRI OM TESTINGB@ RESEARCH LABORATORY

Plot No. 298, 15t FNG Road, Sector-121, Ghari Chaukhandi, Noida - 201301
) Web.: www.shriomlab.cdm, www.shriomlgb.in l &S"

. N.AB.L. Accredited, ISO 9001, ISO 14001 & iSO 45001 Certified Laboratory

TEST REPORT

Report Code no.: 02122023-02 Issue Date : 02.12.2023
Issue to: M/s Ruchira Papers Limited,
Trilokpur Road, Kala Amb, Sirmour (H.P.)

SAMPLING & ANALYSIS DATA

Sample Drawn By : M/s Eco-Molecule Technologigs & Solutions
Sample Description : Final Outlet of ETP (Marked|as “A0 IV”)
Sample Drawn On : 27.11.2023
Sample Quantity/Packing detail : 2 lit/Plastic Cane
Analysis Duration : 27.11.2023 to 02.12.2023
TEST RESULTS
1 Standard
S. No. Parameter Test Method Results Uhnits Limit
1 pH ; 1S:3025(Part-11) 7.14 . = 5.5-8.5
2 | Tss - 1S-3025(P-16) 180 7 A Max. 100
3 Chemical Oxygen Demand APHA-23" Ed.-2017 . 148.0 mg/l Max. 250
4 Biological Oxygen Demand APHA-23" Ed.-2017 17.0 mg/l Max 30
*****End of Report*****
Shni qm Testing & Research Laborat
ée nagér
Authorized Signatory

Note: 1.The results indicated only refer to the tested sample and listed parameters and ¢lo not endorse any proTiuct. The customer asked for

the above tests only.

2. This certificate shall not be reproduced wholly or In part without prior written consent of the laborato ry.

3. This certificate shall not be used in any advertising media or as evidence in the court df Law witheut prior written consent of the laboratory.

4. The samples received shall be dastroyed after 30 days from tha date of Issue of the cejt'ficate Liless specified otherwise and sarsple 1o
biological testing will be desiroyed after 7 davs of testing.
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ldma Laboratories Limited

(A Government Approved Test House) I 6 ()
MOEF/BISIFSSAI/State Pollution Boards/Drug & Cosmetic Act/ISO 9001; 14001; 18001 Certified

L
|

'~ TEST REPORT

Ref. No. ILDI & &5 . | pate | QR:11:19 | LabNoi| 151118L-ED-012 . Page No. 1/1
Customer- _ Ruchiral Papers Limited
Trilokpur Road Kala- Amb District- Sjrmaur Himachal Pradesh Himachal Pradesh
Type of Sample ' Wastewater (ETP Outlet)
Customer's Description of Sample Wastewater (ETP Outlet)
Quantity 5 Ltr.
Packing, Markings | Plastic Can
Mode of Collection of Sample Sampling By Laboratories
Work, Order No. ' RPL/RU/2592 | Dated |.06/11/2019
Date'lof Receipt of Sample” “15/1 1.-‘2?1 g9
' | Period of Analysis "] 151172019 T020/14/2049
v .Sam';'?lli;'lq; Team ldma Heosild M;._.Lsﬁébdi ;Egﬂgh &Team | Client er. Arvind Kumar = |
Sampling Location SETPRnt {1 ; itk ’ !
|\ VisualiOpservation /| D.08 Tme-17:10. wome [ %, | :
Datelof $ampling . S 1412049” -
|/ Date of Reporting 4 f20M2/2019 R I
sampling Protocol | i), 1S#3025-1987 N an YV
Testing Protocol [ | crece y |
B W I & . RESULT 1N
S.No.| Test Parameter p ;gi}}ﬂ[;; : Units Results Specirffauons J,T{IastMeiﬁod
g { Lo | 4 .
GHEMICAL TESTING (Wastefwaten) [ - - 7 I i1, _
1 |pHi 4 48 | 7.62 5.5¢9.0 15:3025'(P411) 1983 (RA 2017)
2 [Chemical Oxygen Demana‘{Cdt‘})L_ '- 144 Max 250 1|IS 3025 : Part 58-2006 (RA 2017)
3 | Biochemical Oxygen D.eman"‘&!,,ll ; .. u .1.9 e Ma; . 30" iS,;--‘jbg5 (P-44)-1993 (RA 2914) BOD 3-days at
T4 1.._0;|_?& Grease “mgitd Cos2 |1 Max 10 - |is 2025 (P-39) 1991 (RA|2014)Partition
' Ji | : i i ; L Gravimetric ; Method
5  i|Tolal Dissolved Salids (TDS) | ML ) e 1067 efer= IS 3025 (P-16) 1984 (RAI2017),
6  {Tdlal Suspended Solids (TSS)| " mglL ! 58 Max| 100 IS 3025 (PH7) 1984 (RA'2017)'
1 ; - - ;
I i | ! 3 EE ()
it ! \ **End of Report™ ; ¢! {
B ! ! Forlldma Laborat

) 'o \ ¥
~ | Tp(;h nr.ui " ]

[EL {
v Al )
A ¢ ;
i i ) | ,q‘“— L\»“ ‘ (

W Y | ] | o
idma Corparate Park, 391, Industrial Area, Phgse-l, Panchkula, Haryana.
Tel. No. : 0h?2 5064827, 5064830 Website : www.idmagroup.co.in

E-mail : tEésting@ldmag}c:up co.in  E-mail [ support@idmagroup.co.in’  Turn Overleaf
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-~ ANNEXURE-RM1  [{F

TREATED WATER MANAGEMENT
IRRIGATION PLAN

RUCHIRA PAPERS LIMITED
4 Trilokpur Road, Kala-Amb,

- Distt Sirmour
\ Himachal Pradesh — 173030

AGy,
e
E

Reduce your carbon foof print.
Use Paper made from Agro Waste

-




1)
2)
3)
4)
5)
6)
7)

1509

INDEX
Introduction.
Plantation layout.
Zonewise plantation area.
Zonewise water flow.
Roster zonewise.
Plantation Image.
Irrigation Process.
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INTRODUCTION:-

1) Ruchira Papers Ltd. Committed to sustainability of the environment. The Effluent
is treated with activated sludge process and with|advanced oxidation process.
The treated effluent meets all the prescribed standards laid down by the SPCB
and is finally discharged partially on to land & drain mode.

2) Ruchira Papers Itd have 10-acre land in plantation area, in which 6000 plants .
This area divided in ZONE A, B,C,D,E,F,G.

3) Though most of the plants are suitable for utilizing the treated water, yet those

tree species which are fast growing can transpire high amounts of water and are
able to with stand high moisture content in the root environment are most

suitable for such purpose.
4) All Plants has the capacity to transpire large amounts of water, and remains
active throughout the year.
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5) All Plants are planted through Karnal technology, As per Karnal technology
120-160 m3 treated effluent consumed by one acre|plantation.
6) Zone H = Approx. 2800 no of Broad leaves Trees are planted in'the company
premises at Kraft Unit, WPP Unit, and ETP area.
7) Treated water distribution in the plantation through the Pump|and pipeline
network.
8) New Broad Leaves Trees are Planting in month of Aug- Sep 2024 in different

area of Ruchira Land . Site wise description is given below.




1512

New Broad Leaves Plants was Planted

ki

in Aug-Sept 2024 in

different plant site of Kraft & WPP Unit.
SN. Broad Leaves Trees Nos. Sr‘te area
1 1152 Near Bailing machine on Haryana Land.
2 210 Near Bagasse yard on Haryana land.
3 123 In Writing Printing Unit.
4 35 Krft Unit/ETP .
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PLANTATION LAYOUT
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ZONEWISE PLANTATION AREA:-

1%

|

CRE

15

15

7.2
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ZONEWISE ROSTER & WATER FLOW :-

TREATED WATER DISTRIBUTION PLAN F

FRIDAY

WEDNESDAY

Zone-H THURSDAY SATURDAY
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PLANTATION IMAGE :-




| 4
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Broad Leave ne

| age Plants.
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IRRIGATIONROCESS s
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IRRIGATION PROCESS :-

We are using our final outlet treated water in

plantation area through Pump and

pipeline. Irrigation Pump & Storage tank i

above slide.

distribtﬂion
age is given
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HANU.. e

 Wabsite: 20>

¢

Certificate No. Hanw/ WQMS/E&H/015
Valid till 10-09-2023
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Certificate No. HanwWQMS/E&H/025
Valid till 09-12-2023
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HANU

| 20(

cientific
Website: - www.hanuscientific.com
Certificate of Calibration
Issued By: Hanu Scientific Certificate
) No. Hanuw|WQMS/E&H/025
Date of issue; 08-10-2023 Valid till 07-01-2024
Customer Ruchira Pa
! pers Lid,
Location Kala Amb
State Himachal Pradesh
Instrument Details: -
Sr. No. Ec;icriplion Location Manufacturer Model No, ch‘al No. Procedure
1 WQMs ETP Endress + Hauser | ¢Ma42- T2018F05G00 | Lab Analysis
SK.11/0
Parameter Details: -
|
Sr. No. Parameter Sampling result Valug Pre-Calibration | Value Post-Calibration

1 pH 7.25 7.6 | 7.25

2 —COoD 128.6 1372 | 128.1

3 “BOD 14.2 15.1 14.3

2 TSS 25.5 27.0 25.6
Comments: - |

1. pH sensor is calibrated with buffer solution 4.0/7.0/9.0.
2. Optical lens of COD/BOD/TSS sensor cleaned with solutions.

3. Calibration is done as per sample result.
4. Flow meter is calibrated with clamp on ultrasonic type flow meter.

e

N
Issuer Authority
Rajan Singh
Dedicated Analytical Solutions :
HANU Scientific m:xg,%%mmm
Pmm’155" " " . : . ﬂ.m
Sector- 34, Noida- 201307 hanuscienlific@gma
India
W Address: - A 1, OJASWI COMPLEX, 0, BALLUPUR CHOWK, Uttarakhand, 248001
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Endress+H

20k

e g

Kol Phaaa, Wng a8 1, 5, o
SRy th Foor, 1,455, Prople lar Process Autumation
 Mhorne 0236481111, Fax: 022-dg sl "OMWes], Mumtal - 40008Y, M, i
, ‘ Gurtificate n* #2031 13NC
E’ m“:mm . Caibeation 17-02-2624
} Conrpany name W’W Place of :
i MMWNNW Company Fuchrs Ppets Lt WEITING & RINTING
I.m) IWM Amb
ZpCoerCly 17309 Himachal Pragesh, INDIA ILecation KeaAmb
Servige Order 3000000779 Address Sirmaur, Himachal Pradesh,INDIA
ApCode/ 173030
mmﬂ‘rﬂl Contacl Mz, Alak Nautiyal
5 Wnstrument (UUT) CM442.5
Sethl p* m"ml'é;;u Measuning 0 to 500 mpAl
Wstument Lo ETP OUT Lgr T S ; e i
Manubctmer - Fadresg,y Calibeation 1 500 mpd
Taga" g
Aceessories
SENSOR CASBOE-1MAL/0 dSACE - B CiSelalad
: TI0005¢SMWD
Calibration Method
Calibratfon due to eustemer lnstruction/SOP
i .
Ambdent temporature Rax3) °C Ambiant Humgiy 254100 %
Test Point Parameter Mame Relerence Vilue e UUT Davlation®
mg/l mg/l
1 CoD 120.00 5.00
2 BOD 14.00 3.00
_3 T3S 10.00 0.00
4 pH 6.97 .13
*{Maximum) Dewiation 1o 'Reference vahe'
Calibration value As Left
Test Paint Farameter Name ference Valye Display|Value YUT Deviation*
mg/1 mg/l
1 con 120,00 0.00
2 BOD 14.00 0.00
3 T8 10.00 0.00
_ 4 oH 697 0,13
*(Maximum) Deviation to ‘Reference value'
Conlormity Fluur conform [J UUT not conform
Remarks

W.WMmhmanMMmemwuwm

calibation cenificate should not be published of reproduced other (than in full The measurement reulls and the

Frinting dewe 16-02-2024
‘This 1s the end of the Certificate

1 of compliance

Customer
Sighature

System of Units 151}, This
specification only relate 1o the

W, Alek Nautiyal
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HAN U Scientific

Website: - www.hanuscientific.com

Certificate of Calibration
Issued By: Hanu Scientific
Date of issue: 03-07-2024

Certificate No. Haqw/ WQMS/E&H/035
Valid till 02-10-2024

Customer Ruchira Papers Ltd,
Location Kala Amb
State Himachal Pradesh
Instrument Details: -
Sr. No. Description Location Manufacturer Model No. Serial No. Procedure
1 WQMS ETP Endress + Hauser CM442- T2018F05G00 Lab Analysis
5K11/0
Parameter Details: -
Sr. No. Parameter Sampling result Value Pre-Calibration | Value post-calibration
1 pH 7.22 7.62 7.22
2 COoD 116.0 127.3 116.1
3 BOD 12.0 14.5 12.0
4 TSS 18.0 19.2 18.1
Comments; -

1. The pH sensor is calibrated with buffer solution 4.0/7.0/9.0.
2. Optical lens of COD/BOD/TSS sensor cleaned with solutions.
3. Calibration is done as per sample result.

26

Dedicated Analytical Solutions

HANU Scientific E-mail:_sales@hanuscientific.com
Present Address155- B, B-10, First Floor,

Sector- 34, Noida- 201307

India

Registered Address: - A 1, OJASWI COMPLEX, 0, BALLUPUR CHOWK, Utt:

Issuer Authority
Rajan Singh

hanuscientific@gmail.com

arakhand, 248001
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Himachal State Pollution Contro
[See Rules 6(1)]

APPLICATION REQUIRED FOR GRANT/RENEWAL OF AUTH

| Board

210
Anngre. Ry

JORISATION FOR GENERATION OR

COLLECTION OR STORAGE OR TRANSPORT OR RECEPTI

ON OR RECY(

LING OR REUSE OR

RECOVERY OR PRE PROCESSING OR CO- PROCESSING OR

UTILISATION

OR TREATMENT OR

DISPOSAL OF HAZARDOUS AND OTHER WASTE

From

Vipin Gupta

Executive Director

Tirlokpur Road, Village Rampur Jattan, Kala-Amb (H.P.)

To
Member Secretary,
H.P. State Pollution Control Board,

Sir
I/We hereby apply for authorisation/renewal of authorisation
Hazardous and Other Wastes (Management and Transboundary M

Part A: General(to be filled by

under the Sub-ri

 all)

nle (1) of Rule 6 of the

fovement) Rules, 2016.

Name and address of the unit and location of facility:

Ruchira Papers Limi

ted (Writing And

activity or activities:)

(a) Printing Unit) _
Tirlokpur Road, Village Rampur Jattan,
Kala-Amb (H.P.)
(b) |Name of the Occupier of the facility or operator of VipiLl Gupta/Executive
disposal facility with designation,Tel Fax and e-mail: Director/9816400808/vipingupta@ruchirap
apers.com
(c) | Authorisation required for(Please tick mark appropriate (Gen pration,Storage, Utilisation

In case of renewal of authorization previous Atta

authorization numbers and dates and provide copies of
annual returns of last three including the compliance
reports with respect to the conditions of Prior
Environmental Clearance, wherever applicable:)

(d)

ched

Year of commissioning and commencement of 2008

Production?

3a)

Whether the industry works 1 shift/2 shifts/round the
clock?

b)

Round the clock

-—--This is computer generated applicati
Page: 1
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A

Provide copy of the Emergency Response Plan (ERP)
which should address procedures for dealing with
emergency situations (viz. Spillage or release or fire) as
specified in the guidelines of Central Pollution Control
Board. Such ERP shall comprise the following, but not
limited to:

« Containing and controlling incidents so as to minimise
the effects and to limit danger to the persons,

environment and property;
 Implementing the measures necessary to protect

persons and the environment;

» Description of the actions which should be taken to
control the conditions at events and to limit their
consequences, including a description of the safety
equipment and resources available;

» Arrangements for training staff in the duties which
they are expected to perform;

« Arrangements for informing concerned authorities and
emergency services, and

* Arrangements for providing assistance with off-site
mitigatory action.

(To be attached separately)

Atta

ched

Provide undertaking or declaration to comply with all
provisions including the scope of submitting bank
guarantee in the event of spillage, leakage or fire while
handling the hazardous and other waste

(To be attached separately)

Atta

ched

Part B: To be filled by hazardous waste generators

Products and by-products manufactured (names and
product wise quantity per annum):

JTirl
Kala

pkpur Road, Vill
-Amb (H.P.)

age Rampur Jattan,

Process description including process flow sheet
indicating Inputs and Outputs (raw materials,
chemicals, products, by-products,wastes, emissions,
wastewater etc.) Please attach separate sheets: )

Not

Attatched

Characterstics(waste-wise) and Quantic of waste generation per annum:

----This is computer generated application ---

Page: 2
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N

Schedule | Name of | Name of | Quantity | Characte | The details If not Details of | Details of
Process | Hazardo risitics of | of utilization|| utilised  |arfangement the
us Waste each with in the || within the s for environment
(Categor waste | plants such plant, transportatio
y No) as Reuse/ provide nito actual | safeguards
Recycling/ || details of | users/ TSDF and
Recovery/R || what is done environment
eprocessing || with this al facilitics
etc waste provided for
safe
handling |
Schedule | 5. 5.1 Used [150 Oily NA Send to Provided by | Secured
I Industria |or spent |Ltr/year Regd. HPSPCB storage and
1 oil Recycler Regd. handling
operatio Recycler within plant
ns using
mineral
or
synthetic
oil as
lubricant
in
hydrauli
C
systems
or other
applicati
ons
Schedule |35. 353 165 Solid Utilized as || 100% Ng Secured
I Purificati | Chemica | MT/year Boiler Fuel ||Reutilized |transportatio | storage and
onand [lsludge after drying n reqd. handling
treatmen |from and mixing within plant
tof waste with coal
exhaust |water
air/gases, | treatmen
walter t
and
waste
water
from the
processe
8 in this
schedule
and
common
industria
1 effluent
treatmen
t plants
(CETP's
)

d)

Hazardous and other wastes generated from storage of
hazardous chemicals as defined under the Manufacture,
Storage and Import of Hazardous Chemicals Rules,

1989.

NA

Part C: To be filled by Treatment, storage and disposal facility operators

——-This is computer generated applicatipn ----

Page: 3
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N>

1)

Provide details of the facility including:

Location of site with layout map:

JTirl
Kala

okpur Road, Vil
-Amb (H.P.)

age Rampur Jattan,

11)

Safe storage of the waste and storage capacity

1i1)

The treatment processes and their capacities

iv)

Secured Landfills

V)

Incineration, if any

Vi)

Leachate Collection and Treatment System

vii)

Fire Fighting Systems

viii)

Environmental management plan including monitoring

1X)

Arrangement for transportation of waste [rom
generators

Provide details of Any other activities undertaken at
the Treatment, storage and disposal facility site.

3)

Attach a Copy of prior Environmental Clearance

Not

Attatched

Part D: To be filled by recyclers or pre-processors or co-processors or users of hazardous or other

wastes

Nature and quantity of different wastes received per annum frj

both:

om domestic sources or imported or

Hazardous Wastes Type Passbook Type

Quantity

Source

(Domestic/Imported)

Name of
Process Waste

Name of

Process

Schedule

Passbook Type

Quanti Mod

ty

= Of

Disposal

Source of
generation of
wasle

35.3 Chemical |Yes
sludge from
waste water
treatment

35, Purification
and treatment
of exhaust
air/gases, waler
and waste
water from the
processes in
this schedule
and common
industrial
effluent
treatment

plants

Schedule I

(CETP’s)

165, Reuse
MT/ye

ar,

ETP Sludge

&)

Installed capacity as per registration issued by the
District Industries Centre or any other authorised
Government agency. Provide copy:

Not

A ttatched

——-This is computer generated applicati

Page: 4

on ----




1555

M

Secured Areas designated for temporary
storpge after generation and before
reuse/utilizartion in the plant. Capacity as

Provide details of secured storage of wastes including
the storage capacity

per

onsent of HPPC

B.

Process description including process flow sheet
indicating equipment details, inputs and outputs (input
wastes, chemicals, products, by-products, waste
ggnerated, emissions, waste water, etc.) Attach separate
sheets:

Atia

ched

Provide details of end users of products or by-products

Reu

se/Reutilize in th

¢ plant

Provide details of pollution control systems such as
Effluent Treatment Plant, scrubbers, etc. including
mode of disposal of waste

ETH
in th

city 6.0 MLD. Waste

e form of ETP slude being

cum STP of caF

reused/reutilized in the plant.

Provide details of occupational health and safety
measures

All

plan

Safety measures

,Lonsile Emergency
, PPEs elc in pal

e. PLI also acquired.

Has the facility been set up as per Central Pollution
Control Board guidelines? If yes, provide a report on
the compliance with the guidelines:

Yes

CPC

'B SOP have bee

All necessary compliances as per

n made.

Arrangements for transportation of waste to the facility

In hpbuse reuse/ utilization, therefore

tran
reut
HPH
own

"CB regd recycle
transportation f:

sportation not req
lized. Only Wast

e oil being sent to
- and they have their
cility.

Part A: General

2: Nature and quantity of Hazardous waste handled in

—--This is computer generated applicat

Page: 5

T/Annum (or) K

on --—-

L/Annum

juired for wastes being
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N

Name of Name of | Quantity Waste Waste Waste Source of || Physical | Quantity
Process Hazardous Type Storage Disposal | generation status stored at
Waste of waste any time
(Category
No)
5. Industrial ~ |5.1 Used |150 Recyclable | Plastic Recoyery |[Plant& || Oily 50
operations or spent oil | Ltr/year Drums and Reuse- | Machineri
using mineral Authgrized |es
or synthetic oil recyclers
as lubricant in
hydraulic
systems or
other
applications
35. Purification [35.3 165 Utilisable |Shed Utilized as |ETP Solid 10
and treatment  |Chemical [MT/year Boilef Fuel | Sludge
of exhaust sludge after
air/gases, water | from waste drying and
and waste water mixing
water from the |treatment with ¢oal
processes in as per
this schedule CPCB
and common SOP
industrial
effluent
treatment
plants
(CETP’s)
Place: Signature of the Applicant
Date: Vipin Gupta

Executive Director

& 0@2

----This is computer generated applicatipn ----

Page: 6

S




1557
215

Arnexotd- Rl

Registered
LiFE
for

Evrdnmant
{0 9 2024

achal Pradesh State Pollution Control Board,
S Him Phase-ll, N. Shimia -9

(1935/R-76)/ Ruchira Paper Ltd. (Unit-II) /Kala Amb- , } b

s Ruchira Papers Limited (Writing & Printing Unit),
Trilokpur Road, Vill. Rampur Jattan, Kala Amb, Distt. Sirmour (HP)

Subject: Authorization/Renewal of Authorization for operating a facility for gene]*atlon, storage, ntﬂ*zati{m and disposal of Hazardous

Wastes.
(2)
(b)

SIR-304
31/03/2026
ion
Quantity Authorized
for Utilization

Number of Authorization
Date of Expiry

I
‘ ail . u
Quantity of
Hazardous Waste
Generated In-house

de of Disposal recycling/

Type of Hazardous
zation/ co-processing etc.

Waste

Categories/ Waste
Streams of
Hazardous Waste

Schedule-I of
HOWMR, 2016

Schedule-1 of
HOWMR, 2016

No.

cycling/utilization by the unit as per
CB 8SOPs.

Re

353 (Chemical
CE

sludge from waste
water treatment)

5.1 (Used or Spent
Oil)

The Authorization shall be in force for a period up to 31% March 2026 subject tq concurrent validity

under Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of

authorization required from the State Board.

M/s Ruchira Papers Limited (Writing & Printing Unit) is hereby granted authorization under Ruled6 and Rule-9 of the Hazardous and

Other Wastes (Management and Transboundary Movement) Rules, 2016 of Enyironment (Protection) Act, 1986 to operate a facility for

generation, storage and recycling (as mentioned at Sr. No. i of above table) of hazardous waste in the gremises situated at above mentioned

address.

The authorization is subject to the terms & conditions as given in over leaf. You |

you in Form-3 and submit;

i) Annual return in Form-4 on or before the 30" day of June of every year.

ii) Apply for the renewal of authorization on prescribed Form-I through concem

iii) The unit shall submit manifest in Form-10 to the concerned Regional
authorized facility.

The unit shall recycle/utilize the hazardous waste of category 35.3 (generated in-house only) strictly gccordingly to the CPCB SOPs.

The unit shall get into agreement with authorized recycler for the transportation and disposal of used pil.

This authorization is without prejudice to any action, which may be due against the unit for violation of any other Environmental Act/

Rule,

The occupier shall be liable for all damages caused to the environment & shall be liable to pay finarcial penalties as levied by HP State

Pollution Control Board & CPCB for violation of provisions of Hazardous and Other Wastes (Management & Transboundary Movement)

Rules, 2016 as per Rule 23 (1) & (2). ;

The industry shall send/transport its hazardous waste i.e. Used/Spent Oil as per guidelines and Rule-18 of HOWMR, 2016 to the

authorized recycler through authorized transporter on regular basis to the facilities authorized by the State Board for its utilization, treatment

and disposal and shall submit manifest in Form-10 regularly to the concerned Regional Office of the State Board.

165 MT/year 165 MT/year

i)

Through Authorized Recycler

150 Ltr/year

of the Consent/ Renewal of Consent
Pollution) Act, 1981 or any other

b

khall maintain the re¢ords of hazardous waste handled by

Regional Office before the expiry of this authorization.
ce regularly for the disposal of hazardous waste to the

o i ol

Copy to:

10.
11.

1

2. . The Regional Officer, HP State Pollution Control Board, Paonta Sahib Distt. Si

The unit shall not store the hazardous waste at their premises for more than the p
The recycling of hazardous and other wastes as a resource or after pre-processin
within the premises of the generator, shall be carried out only after obtaining ¢
respect of waste on the basis of standard operating procedures or guidelines prov

The Environmental Engineer, HP State Pollution Control Board, Head Office, Shil

eriod prescribed at
y either for co-proc
uthorization from tk
ded by the Central P

mla for information.

well as joint inspectien report submitted by the Committee. You are directed to

assess the quantum of hazardous waste generated by the unit and submit report thereof to this office.

M/s Shivalik Solid Waste Management Ltd., Village Majra, PO Dhabota, Tehsil
action.

Case File.

our in reference to ¢

le-8 of the HOWMR, 2016.

sing or for any other use, including
le State Pollution Control Board in
ollution Control Board.

I
Anil Joshi, IFS
Member Secretary
1%

:ase recommended by you online as

sure the compliancd of conditions of Authorization and

agarh, Distt. Solan;

(HP) for information and necessary

= S:if

Anil Joshi, IFS
Member Secretary

Over leaf Page-2
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33

25

26
27
28
29

30

e

33
34
35
36
37

~ The hazardous waste should be transported thmugh a msportarhavmg valid aulimnzaum of the HP

R

986 and the rules made there under,

rized by the H.P, State Pollution Control Board, |

us wastes without obtaining prior perinission of the Board.
orized shall constitute a breach of his

The authorized person shall comply with the provisions of the Enviranment (Protection) Act 1
The authorization or its renewal shall be produced for inspection at the request of an officer aut
‘I'ne person authonzed shall not rent, lend, sell, dispose, transter or otherwise transport the hazs
Any unauthorized change in personnel, equipment and working conditions as mentioned in the application by the person a
authorization.
1t is the duty of the authorized person to take prior permission of the State Pollution Control Boarg
An application for the Renewal of Authorization shall be madeas pér Rule 6 of the Hazardous gnd Other Wastes (
Rules, 2016 i.e. in Form-1 before expiry of authorization.
The occupier authorized for generation, handling, collection, reception, treatment, transport, stprag , recovery, reuse and disposal of
hazardous wastes and shall maintain records of such operations along with data on environmenjtal surveillance in Form-3 and shall submit Annual Returns to

tthmrdm Form-4 by on arbefmedm!ﬁ*dayofjuneofe\rety year,

{ ent and Transboundary Movement)

ts of this authonzauan An occupier
ply with all applicable requirements.

Before the hazardous waste is stored or dumpcd in the fﬁcﬂlt} he (she) must conduct a detailed physical and chemical analysis of hazardous waste sample collected

The storage {ankfconulnu of the hnmdous waste should be in gond condition and made ur(ml ed wn.h) an appropriate material which does not react with the
wlewnmined in it and can with-stand the physical and environmental conditions during storage

The nccupm' generating hazardous waste shall mark each container holding hazardous waste with the marking “HAZARDOUS WASTE?” both in English and
Hindi.

The storage area should be fenced properly and a SIGN/ NOTICE Board indicating “DANGER” and *HAZARDOUS WASTE” sign & nature of the waste with
quantum of storage, generation shall be placed at storage site.
The occupier generating hazardous waste shall provide the required safety devices like safety mask | goggles, hand-gloves, gumboots etc. to the workers for handling
the hazardous waste, The occupier shall impart training to the personnel/ workers for handling and storage of hazardous waste,

Non-compatible hazardous waste and material shall not be mixed in the same storage container,
The industry shall store the hazardous waste in lined pits provided within the industry premises for the period as prescribed by the State Board, The pit(s) should
be covered from the top. The storage area shall be demarcated by a barbed fencing with a “DANGER” and “HAZARDOUS WASTE” sign. The unit shall transfer
the hazardous waste to TSDF at Village Majra, PO Dhabota, Tehsil Nalagarh, Distl. Solan (HP).
There should be sufficient & efficient provisions to avoid under ground water contamination due t¢ waste storage and di
the waste has been stored shall be monitored by the industry.

The oceupier shall be responsible for any damage of life‘or property during storage of his waste arid will obtain Public Liability Insurance, wherever applicable.
The industry shall tuke steps wherever feasible, for reduction in hazardous waste generated or recycled or reused and submit the report along with application for
renewal of authorization.
The oeeupler who Is generating hazardous waste shall draw an Emergency Plan for meetinglany emergency due to On Site Storage of Hazardous Waste
inside its premises,
The occupier shall obtain “No Objection Certificate” fram the State Pollution Control Board of bth the States in case of t of hazardous wastes for final
disposal (0 a facility for treatment, storage and disposal existing in a State other than the State whete the hazardous waste is euemed The oceupier shall intimate
thncmemedsmuPdlamCantmlﬂuudshﬂn he hands over the hazardous wastes to the trafsporter in case of trans
State other than the State of origin or destination ,

1. The quality of ground water where

No transportation of hazardous wastes shall be under taken unless it is accompanied by five copies of the mamfes! (Form-10) as per 1.he color deﬁ The transpoﬂer
shull give a copy of the manifest duly signed with date (o the occupier and retain the remaining fo

Copy 1 (White) To be forwarded by the sender to the State Pollution Control Board (resplective Regional Office) after signing all the seven copies.

Copy 2 (Yellow) To be retained by the sender after taking signature on it from the tranporter and rest of the five signed copies to be carried by the
ransporter.

Copy 3 (Pink) To be retained by the receiver (actual user or treatment storage and disposal Facility operator) after teceiving the waste and the remaining
four copies are to be duly signed by the receiver.

Copy 4 (Orange) To be handed over to the transporter by the receiver after acoepting waste,

Copy 5 (Green) To be sent by the receiver to the State Pollution Control Board.

Copy 6 (Blue) To be sent by the receiver to the sender.

Copy 7 (Grey) To be sent by the receiver to the State Pollution Control Board of the senfler in case the sender is i another State.

The vecupier shall provide the transporter with relevant information in Form-9, regarding the hazdrdous nature of the wastes and measures (0 be taken in case of

an emergency and shall label the hazardous and other wastes containers as per Form-§.
The industry shall get registered with MoEF under Battery (M&H) Rules, 2001 along with a
(Management and Transboundary Movement) Rules, 2016 for recycling/ reprocessing the battery s
The industry shall ensure that E-wuste generate if any, by them is channelized to authorized collectipn centre/ registered dis
pickup or take back services provided by the producer.
The occupier generating hazardous waste specified in Schedule-IV may sell it only to récycler having a valid authorization from State Pollution Control Board for
recycling or reprocessing,
Bulk Consumer & Auctioneer of used lead acid batteries shall file return in Form-VIII & IX respectively of Batteries (M&H) Rules 2001.

‘l‘hzumtsballw_guhedwdisphyquanMsm;e of hazardous wastes on a Sign Board of size 6'x4" at main gate; R i = '
The gecupisr, importer, tunspones and operutor of the facility shall be Hable for all the damages cudsed to the environinent orjthird party dus to improper handling

of hazardous wastes or disposal of hazxrdmus wastes,
The utilization of hazardous and other wastes as a resource or after pre-processing either for co-pracessing or for any other Use, including within the premises of
the generator, shall be carried out only after obtaining authorization from the State Pollution Contr¢l Board in respect of waste on the basis of standard operating
procedures or guidelines provided by the central Pollution Control Board,

RO rejects, if generated by the industries shall be disposed off to in MEE or to TSDF,
Utilization of hazardous waste as u supplementary resource or for engrgy recovery or after processing shall be carried out by the units only after obtaining approval
from CPCB if applicable.
Import of hazardous wastes shall be made in acoordance to the provisions of Hazardous and Wastes (Management Transboundary Movement) Rules,
2016.
The firm shall get the sample of sludge/ slag / or process solid waste, if any, analysed for Hazardoud Waste constituents/ leachiate properties and inform this office
accordingly.
The authorization is subjected to the conditions mentioned above and also to such conditions as may be specified in the rules from time to time in force under the
Environment (Protection) Act 1986.

thorization from HPSPCB under Hazardous and Other Wastes

ap, lead dross efc., if applicable.
or recycler or is retumed to the

By Order
Member Secretary
HPSPCB

/(CBQJ
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,[PRINCIPAL BENCH AT NEW

DELHL. 2 \ 6,

OA NO. 515 OF 2022

IN THE MATTER OF:

DHARAMVIR .... APPLICANT
VERSUS

STATE OF HARYANA. ... RESPONDENTS

KNOW ALL to whom these present shall come that I/We the above named RESPONDENT NO. 11
do hereby appoint, ARTLO/A.R.TAKKAR, ADVOCATE to be the Advocate for appellant in the
above noted case authorize him:- To act, appear and plead in the above noted case in this
Court or in any other Court in which the same may be tied|or heard and ailso in the appellate
Court including High Court subject to payment of fees separately for each Court by me/ us. To
sign, file verify and present pleadings, appeals Cross objectians or petitions fo execution review,
revision, withdrawal, compromise or other petitions or affidgvits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages. To file and fake
back documents to admit and/or deny the documents [of opposite parly. To withdraw or
compromise the said case or submit to arbitration any differences or disputes that may arise
touching or in any manner relating to the said case. Ta take execution proceedings. The
deposit, draw and receive money, cheques, cash and gran{ receipts thereof/and to do all other
acts and things which may be necessary io be done for the progress and in the course of the
prosecution of the said case. To appoint and insiruct any other Legal Practioher, authorizing him
to exercise the power and authority hereby conferred updn the Advocate whenever he may
think it to do so and to sign the Power of Attorney on our behalf. And I/We the undersigned do
hereby agree to ratify and confirm all acts done by the Advocate or his substitute in the matter
as my/our own acts, as if done by me/us fo all infents and purposes. And | undertake that | /
we or my /our duly authorized agent would appear in the Court on all heaiings and will inform
the Advocates for appearance when the case is called.;And | /we und?rsigned do hereby
agree not to hold the advocate or his substitute responsible for the result of the said case. The
adjournment costs whenever ordered by the Court shall be of the Advoq{ote which he shall
receive and retain himself, And | fwe the undersigned do hereby agree that in the event of the
whole or part of the fee agreed by me/us to be paid to the Advocate remaining unpaid he shall
be entifled to withdraw from the prosecution of the said cgse until the sam is paid up. The fee
setfled is only for the above case and above Court. I/We hereby agree that once the fee is
paid. | /we will not be entitled for the refund of the same |n any case whatsoever. If the case
lasts for more than three years, the advocate shall be entitled for additional fee equivalent to

half of the agreed fee for every addition three years or part fthereof.
IN WITNESS WHEREOF I/We do hereunto set my /our hand tojthese presents the contents of which
have been understood by me/us on this day of. , 202
q)\/\
X P i
SHRIYA TAKKAR, MITA DUGGAL, UNNATI ANAND
P/1769/2016 D/3525/2015 D/7583/2018
/ ]/ M’ 5. °
AAGTHA TYAGE, 'KAPILBAKSHI,  MANANTAKKAR,  SMRITI SRIVASTAVA
"Df4o60] 2622 D/5585/2021 D/2518/2023
ADVOCATES
M/S ARTLO :
# P4/2-E, FIRST FLOOR, DLF PHASE -Il, For Ruchira Papers Limited
GURGAON - 122002 -
MOB: 8826200005 i

EMAIL ID: ARTAKK'&.R'@ARTI.OJN 2 L (SIGNATURE
e e\ Srper

174 SO O

B A e A
| l® X omfn WA NESRA U

WeRikFkEssioN)

GUPTA)
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)‘\ RUCHIRA
\DAPERS

COMMITTED TO

THE RESOLUTION PASSED IN THE 2* MEETI
PAPERS LIMITED HELD ON FRIDAY, 9™ DAY
KALA AMB, DISTT. SI

CERTIFIED TRUE COPY OF
DIRECTORS OF RUCHIRA
OFFICE OF THE COMPANY AT TRILOKPUR, ROAD,
STARTED AT 12.00 PM.

I'EFOR THE F.Y.

THE EARTH

24-25 OF BOARD OF

AT THE REGISTERED
PRADESH — 173030

F AUGUST 2024
AUR, HIMACH

ITEM:- AUTHORISATION TO MR. VIPIN GUPTA, CFO AND EXECUTIVE DIREC

RESOLVED THAT Mr. Vipin Gupta, CFO
verify, sign, submit all necessary, petitions, pleadings, statement(s) an
affidavits, statutory declarations, and other documents in any court of law,
engage counsel(s), advocates and tender notice, give evidence both oral ar
for deposit/withdrawal any money during the course of legal proceeding
superior courts for
State of Haryana and Ors.

For Ruchira Papers Limited

(1gbal Singh)
Company Secretary
ACS-A36847

Date: 02.11.2024
Place: Kala Amb

RUCHIRA PAPERS LIMITED REGD. OFFICE 8 WORKS ADMIN. OFFICE

CIN-L21012HP1980PLC004336 Trilokpur Road, Kala Amb
Sirmaur

Himachal Pradesh - 173030
T: +91-80-53800897 / 53101892

21-22, New Professors
Yamuna Nagar
Haryana - 135001

T - -
20226638/29226639 ABL-LI3L 00PN

E: info@ruchirapapers.com E: rplynr@ruchirapapes

and Executive Director of the company be and is |

d vakaltnamas, |

and to file ap

Colony

233140

S.com

TOR OF THE COMPANY.

hereby authorized to

forms, declarations,

tribunal, arbitraT'on in India, and /or

d documentary, make any application

| or revision in the

and on behalf of the Company in respect of case/ apblication no. 515/2022 Dharamvir v/s

DELHIOFFICE

M-146, 2nd Floor

Greater Kailash Part 2
New Delhl - 110048




